FORM G

INVITATION FOR EXPRESSION OF INTEREST FOR
M/s. SRI VENKATA SIVAPARVATHI SPINNING MILLS PRIVATE LIMITED
OPERATING IN THE SPINNING (TEXTILES) INDUSTRY IN GUNTUR DISTRICT

(Under Regulation 36A(1) of the Insolvency and Bankruptcy Board of India (Insolvency Resolution

Process for Corporate Persons) Regulations, 2016)

RELEVANT PARTICULARS

Name of the corporate debtor along
with PAN/ CIN/ LLP No.

M/s SRI VENKATA SIVAPARVATHI SPINNING
MILLS PRIVATE LIMITED

PAN: AAICS0437N

CIN: U17111AP2003PTC040926

D.No.19-8-97, Near Suryadevara Estates, Etukuru

interest

. |Add f th istered offi .
2 ress of the registered othiee Road, Guntur, Andhra Pradesh, India- 522003
3. |URL of website INIL
The company’s major revenue is from manufacturing
cotton yarn [ Textile Industry]
Details of the pl here th jori . .
4. ot? ;ia;esdoasgeispaig ?ovgatzrg e maonty Unit 1- 33,000 spindles
Ponnur Rd, Chebrolu, Guntur, Andhra Pradesh- 522212
Unit 2- 23,000 spindles
ottareddipale, Chebrolu, Patareddipalem, Guntur, Andhra
5 Installed capacity of main products/ Pradesh- 522212.
© |services
. ) IAs per the Audited Financial Statements, Turnover from
¢, | Quantity and value of main products/ e Operation for the FY 2025-2026 is Rs. 68.46 Lakhs.
services sold in the last financial year [Now CD is inoperative]
7. | Number of employees/ workmen INil [Now CD is inoperative]
Further details, including the last Can be collected from the office of the RP
available financial statements (with
2. schedules) of two years, lists of CA Mahalingam Suresh Kumar
creditors, and relevant dates for Office of the Resolution Professional
subsequent events of the process, are  |\/s. SPP Insolvency Professionals LLP,
available at: 2nd Floor, CODISSIA Building, G.D Naidu Towers,
o - . uzur Road, Coimbatore, TN -641018
Eligibility for resolution applicants
9. |under section 25(2)(h) of the Code is - +91 73730 52341, .
) . E: svssmpl.ibc@gmail.com / msureshkumar@jicai.org
available at:
10 Last date for receipt of expression of 14™ November 2026

(Saturday)



mailto:svssmpl.ibc@gmail.com
mailto:msureshkumar@icai.org

1 Date of issue of the provisional list of 24" November 2026*
" | prospective resolution applicants (Tuesday)
Last date for submission of objections 30" November 2026*
12. - .
to the provisional list (Monday)
Date of issue of final list of prospective |09 December 2026*
13. . .
resolution applicants (Wednesday)
Date of issue of information
14 memorandum, evaluation matrix and 09" December 2026*
" | request for resolution plans to (Wednesday)
prospective resolution applicants
15 Last date for submission of resolution  [08" January 2027*
plans (Friday)
16. | Process email ID to submit EOI svssmpl.ibc@gmail.com / msureshkumar@icai.org
17 Details of the corporate debtor’s The CD is registered under the MSME category.
" | registration status as an MSME [Reg no. UDYAM-AP-04-0003129]

*Note: Dates are subject to the CIRP extension to be granted by the Hon’ble NCLT.

. Mahalinga ¢
Place: Coimbatore m Suresh
Date: 28.10.2026

Kumar

CA Mahalingam Suresh Kumar
RP of M/s Sri Venkata Sivaparvathi Spinning Mills Private Limited [Under CIRP]

IBBI Reg No. IBBI/IPA-001/IP-P00110/2017-2018/10217
AFA No. AA1/10217/02/311226/108768 valid upto 31/12/2026.

Published on 29" Oct 2026 in the following newspaper:

1. Andhra Jyothi — Vijayawada Edition covering Guntur [Vernacular Language - Telugu]
2. Financial Express — All India Edition [English Language]


mailto:svssmpl.ibc@gmail.com
mailto:msureshkumar@icai.org
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FINANCIAL EXPRESS

SAYAJI HOTELS (INDORE) LIMITED

CIN : L55209MP2018PLCOTE1 25
Registered Office: H-1, Scheme Mo, 54, Vijay Magar, Indore, Madhya Pradesh - 452010
Tel. Mo, : 0731-40068666, Email 1d : cs@shiindora.com, Weabsite | weww shilindora.com

Extract of Unaudited Standalone Financial Results for the
Quarter and Half Year ended 30th September, 2026

{% o Lakhs excepl figures of ERPS)

A TR TR

ONIDA ELECTRONICS

LIMITED
(Farmerly known as MIRC Ebsciranice Limibed)
Regd. Cdfece: Onada House, G-1, MIDC, Mahaka
Caves Fload, Ancherl (E). Mumbai: -400 (3
CIN No: L2 1008H1 08 1PLCOZ 3637
Email HD; mvestorsionica <om | Waebsile:

Flace ;| Indore
Date : 28.10.2026

For Sayaji Hotels (Indore) Limited

Thottappully Marayanan Unni, Chairman

Motes : The above s an extract of the detailed format of Financial Resulis for the Cuarter and Ha¥f Year ended
30th September, 2026 filed with the Stock Exchange under Regulation 33 of the SEBI (Listing Obligations and

ad/-

far Onlda Electronles Limited
(formerly known as MIRC Electronics|

& Company Secratary]
Placa: Mumbai

Date: October 28, 2026

GTPL HATHWAY LIMITED

Registered Office; 202, Sahajanand Shopping Center, Opp.
Swaminarayan Mandir, Shahibaug, Ahmedabad-380004, Gujarat,
CIN : L64204GJ2006PLC048908 - Tel : 079-2562 6470
E-mail : infoi@gtpd.net - Website : wwow glpl.net

NOTICE FOR THE ATTENTION OF MEMBERS OF THE COMPANY

Members of the Company are hereby informed that a Postal Ballot
Motice, seeking their approval to the resolution sat out in the said

remote e-voling process only. The Company has engaged the
services of KFinTech as the agency to provide e-voling facility.

5:00 p.m. ({IST) on Monday,

End of e-voting November 30, 2026

SAYAJI HOTELS (PUNE) LIMITED

CIM ; L55204GJ2018PLC167133
Rengged: Office : Mear Kala Ghoda Circle, Savajgan), Vadodara, Gujarat- 390020, India
Ted, Mo, O731-4006668, Email id @ csi@shplpune com, Website: v shplpune com

Extract of Unaudited Standalone and Consolidated Financial Results for the
Quarter and Half Year ended 30th September, 2026

® i Lakihg excepd igures of ERPS)

E-voting will not be allowed beyvond the aforesaid date and time and
the e-voling module shall be forthwith disabled by KFinTech upon
expiry of the aforesaid period

Manner of e-voling by members holding shares in dematerialised
mode and members who have not registered their email address
has been provided in the Postal Ballot Motice. The manner in which
members, who have forgotten the User ID and Password, can
obtain / generate the same, has also been provided in the said
Paostal Ballot Notice,

Only a person, whose name is recorded as on the Cut-Off Date,

1| Name of the corporate
debtor along with PAN
& CIN / LLP No.

ARVIND LIMITED
e e e SUPRAJIT ENGINEERING LIMITED
Vl n D CIN - L17119GJ1931PLC000093 GIN - L29198KA1683PLCOOGRI4
- Registered & Corporate Office: No.100 & 101, Bommansandra
FASHIONING POSSIBILITIES Regd. Office: Naroda Road, Ahmedabad - 382345 o Inclustrial Area, Bangalore - 560 099 Tek{91-80) 43424100,
Phone No. 079-68268000-8108-8109, Website: www.arvind.com Email: investor@arvind.in Website - www.SURraj m, Email - investorsi@suprajit.com
SSI_ATEMENT OF CONSOLIDATED FINANCIPAaLr:ElS‘:.;L"':S FOR THE QUARTER AND HALF YEAR ENDED SEP(';EI::tB:rREi(;,eiOZG [:allr; 5;‘::isn3);(:pt perY:l;E:rEen(‘ija::] EﬁHEFEH OF STRESSED LOAN EXPOSURES TO NOTICE FOR LOSS OF SHARE CERTIFICATE
No. ARCs & PERMITTED TRANSFEREEs THROUGH The fellowing share certificates of the Comgpany have been reported lostmisplaced and
. 30.09.2026, 30.06.2026 |30.09.202530.09.2026(30.09.2025| 31.03.2026 -AUCTION UNDER OPEN AUCTION the holders of the said share cerlificates have reguested the Company for issue of
Unaudited | Unaudited | Unaudited | Unaudited | Unaudited | Audited e-Al ; METHOD Duplicate Share Cerfificatas.
1 | Total Income from Operations 2940.48 2518.80 | 2386.02| 5459.28 | 4401.24 9359.51 !r""::‘hﬂ"mg‘*“f“"i [‘U“’:’"'r"m:“'“f‘;“ ”';::f’f:;'fg'-' gk ”'"‘i:: and "'“I""'I":“r: Nutice is hereby given that the Company will proceed to issue Duplicate Share Cerfificates
2 | Net Profit for the period (before Tax, Exceptional and/or Extraordinary items) 155.57 | 111.45 148.65 |  267.02 225.01 612.31 hlmhwm;;-?egged fﬁ;_pﬂﬁl U-FHEI:-.I :Il;ﬂuﬂmn:elhnd nnm:i?:]':ir:: P :fl-l:’cz-ulﬂ-ﬂ to the below menboned persons unfess a valid objecion 1 received by the Company
3 | Net Profit for the period before tax (after Exceptional and/or Extraordinary items) 183.81 | 88.88 148.65 272.69 225.01 595.04 o e T whisre L n6 15 wisat be “wihiiorsT thove 1" did “Wihoul reccimes™ bapis: within 1:":|I3!r'5-'m tha date Ur?’-jh"jlﬂ@ '3";_"':'5[1:'"'??-
4 | Net Profit for the period after tax (after Exceptional and/or Extraordinary items) 151.60 57.77 106.74 209.37 161.44 426.97 sL 1 1 §l| Folio |Cert| No.of ﬂli‘lll'lﬁtl'ﬂ"ﬁ Dlﬁ-tlll'lﬂlﬂ'ﬂl Name of the
5 | Total Comprehensive Income for the period [Comprising Profit for the period (after tax) 170.82 89.24 84.89 260.06 143.49 357.02 Mo, TITLE OF THE ACCOUNTS { (BRANCH / REGION) | Mo| No No |Shares|Mo's, From| Mao's. To EI?EII'EI'II:IQI:I'EI"
and Other Comprehensive Income (after tax)] | | 1. | INDIAN TECHHNOMAC CO. LIMITED |_ ARME ! DELHI A{:hmty'a Kumar
6 | Paid up Equity Share Capital (Face Value X 10/- per share) 272.04 | 262.14 262.12 272.04 262.12 261.12 2. | MNT BUILDGON PRIVATE LIMITED TarmBrOELN 1. |0000006| 6 | 8000 | 63620441 (63828440 " ﬂrﬂEEhTaifﬂ} |
7| R luding Revaluation R hown in the Audited Balance Sheet of - - - - - 3782.07 ; . umita Dutta (Claimant
t::(:)rr\:eisicfﬁ)s(cyZalrng evaluation feserve) as shown n the Audited Balance Sheet o 3. | HELAPURT SPINNING MILLS PRIVATE LIMITED] ARMB / HYDERABAD Any parsonis) having obiections to the [ssue of the duplicate sham cartificates should
8 | Earnings Per Share (of  10/- each) - (Not Annualised) Basic : (3) 5.55 2.04 3.95 7.59 5.98 15.80 4. | MULPURI FAISHERIES PVT LTD | RING ROAD { VIJAYAWADA lodge histherthedr objection with all supporing. documents with the Company at iks
Diluted : (%) 5.54 2.04 394 | 7.8 5.97 15.79 5. | MULPURI FOODS AND FEEDS LIMITED. RING ROAD { VIJAYAWADA Regustered Cffice within 15 days from tha appearance: of this nofice faiing which he
dal r o 5. | PADMAADEVI SUGARS LIMITED (Previousd Company will proceed 1o issue Duplicate Share Cerificatels) o the persons mentionad
standalone Information: : (Previously | AAMB / CHENNAI abowe and thersafler ne objection to the tssue of duplicats share Certificates will be
Particulars Quarter Ended Half Year Ended Year Ended hnown a8 5.¥. SUGAR MILLS LIMITED) | enteriained from any pessonis). Far Suprajit Englneering Limited
30.09.2026 |30.06.2026 |30.09.2025 |30.09.2026 | 30.09.2025 | 31.03.2026 = | BNt =HE R MYLAPORE / CHENNAI | Place : Bengaluru Sdi- Medappa Gowda, J
Unaudited | Unaudited | Unaudited | Unaudited | Unaudited Audited & | up MOMEY LIMTED LUDHHLAM A MAIM / Diate : 28102026 CFO & Company Secratary
Revenue from Operations 2,145.72 | 1,827.06 | 1,801.78 @ 3,972.78 | 3,307.02 7,142.95 LUDHIAMA
Profit before Tax 136.80 49.77 103.01 186.57 146.33 342.96 Intenested eligible Hdders g meguasted o inlimale their wilingness o partpats in he
Profit/(Loss) after Tax from continuing Operations 108.27 37.29 75.93 | 145.56 109.63 252.08 :E‘:l’:':;m:r:;ﬂ ﬁ 13&‘33?;;!" "Expression of Inferest” i7 the amad id
+ LN L Lo e =1L L
Profit/(Loss) after Tax from discontinued Operations - - 21.52 - 45.49 45.49 Y .Lh ; R R i o -
Other Comprehensive Income/(Loss) (net of tax) 11.97 23.56 (20.64) 35.53 (15.30) (57.80) IEH:IT‘-'.FS—;:. H'! :' F EIH:H:IITITE:;IDH ;:'M E‘;‘:;ﬂ'ﬂﬁ‘mﬁ:ﬂi- il ﬁ:ia:a:manm
Total Comprehensive Income for the period/year 120.24 60.85 76.81 181.09 139.82 239.77 OB i i b | cify 1 s . g e of ||I-|
. - . rasarves tha rig cangel or modify the procass and amend any of tha barms ]
Note: . . . . . . . o rafdization 81 any stage and the sama will nol nacassarly be camad out through
The above is an extract of the detailed format of quarterly and half yearly Financial Results filed with the Stock Exchanges under Regulation 33 of the SEBI (Listing advartisermen but will benalified directy on the Bank's websits,
Obligations and Disclosure Requirements) Regulations, 2015. The full format of the Quarterly and Half yearly Financial Results are available on the Stock Exchange Place Chennal FGHM G
websites at www.bseindia.com and www.nseindia.com and on the company’s website www.arvind.com Date: 26,10, 2026 General Manager
INVITATION FOR EXPRESSION OF INTEREST FOR
M/s. SRI VENKATA SIVAPARVATHI SPINNING MILLS
For. Arvind Limited PRIVATE LIMITED
or, Arvind Limite
Place: Ahmedabad Punit S. Lalbhai OPERATING IN THE SPINNING (TEXTILES) INDUSTRY
Date: October 28, 2026 Vice Chairman l” GU NTUH DIST'H ItT

(Under Regulation 36A(1) of the Insolvency and
Bankruptcy Board of India (insolvency
Resolution Process for Corporate Persons)
Regulations, 2016)

RELEVANT PARTICULARS

M/s. Sri Venkata Sivaparvathi
Spinning Mills Private Limited
PAN.AAICS0437N

sold in last financial year

Standalone whrw.onkia com | Phana Mo. (22-0697 577 Motice has been sent electronically, pursuant to the circulars issued CIN:L17111APZ003PTCO40526
5 _ Quarter Guarter Half NOTICE by the Ministry of Corporale Affairs, to the members whose e-mail 2 | address of the D.Mo.19-8-97. Near
e Particulars auﬁ:;ﬁ'gaﬁ ME“E:EE : ?::;9 l?gg;g NOTICE is heraby given thal pursusnt fo address is registerad with the Dap-::.sHE Pan:clparltis] / registered office Suryadevara Estates, Etukuru
(Unaudited) | (Unaudited) | (Unaudited) | | provisions of Regulation 47 and other Depositories as on Friday, October 23, 2026 (“Cut-Off Date”). The Bodd Guntir Andbira
applicable regulations of the SEBI (Listng Company has compleled electronic dispatch of the Poslal Ballot Prad : h ind . 537003
1 | Total Income from Operations {Nat) 15918.31 210690 4,.570.41 Obligaticne il Pelciia Higistikmients) Motice on October 28, 2026, ragesn, india-
2 | Mat Profit / (Loss) for the pericd Regulasians, 2015, the mesting of e Board The Postal Ballot Motice is available on the Company's website at 3 | URL of website kil
ibefore Tax, Exceptional and / or Extraardinary fems) (573.90) 16.24 {37216 of Directors of Onids Electronics Limited | | woawwt.gtpl.net and on the website of the Stock Exchanges, i.e.. BSE .
3 | Met Profit/ (Loss) for the pericd before tax ':t“"'“'ﬂﬂﬁ' il MERC Electronics Li"“f'f:]l mags;ﬁlarﬁ;r?!n::&d m nf:fnniggfnn?f r;gd;?:ﬁhl:il:lﬂlfndd c’ﬁ_ﬁ 4 DEI_:lll_S of place where ThE Company s major revenue
(after Exceptional and | or Extracrdinary items) (573.90) 16.24 {372.16) | |("Company”) will be held on Tuesday, 03 DSH LT - - -COM, raSpacively at majority of fixed assets | is from manufacturing cotton
L November, 2026 at Murobal. |nter-asia 1o the website of KFin Technologies Limited (“"KFinTech") at i laeatad yarn [Textile Industry]
4 | et Profit/ (Loss) fﬂr'ml& pericd aﬂqrtﬂx_ conskler and aparove the Unaudied Financial | | hitps:ifeveting. kfintech.com. Mambers who do not receive the
(after Exceptional and [ or Exiracrdinary items) {48284 17.68 {324.95) Results of tha Company for tha Second| | Postal Baliot Notice may download it from the above-mentioned Unit 1- 33,000 spindles
5 | Total Comprahensive Income for the period Quarter and Haf Year ended September 30,| | Websites. Ponnur Rd, Chebrolu, Guntur,
[Comprising Profit | (Loss) for the period (after tax) and 2026 The documents referred to in the Postal Ballot Notice are available Andhra Pradesh- 522712
Other Comprehensive Income [after tax)] (493.13) 18.17 {334.86) Indarmns of “ONIDA Elesanics Limfed - code| | FOF Inspection electronically on all working days and members
6 | Equity Share Capital 304,86 304,66 304,66 far Insider Trading & Fair Disclosure of| | 8€King 1o inspect such documents can send an e-mail to Unit 2- 23,000 spindles
(T T e e e e pr— Unpublishied Price. Sensitive Warmation”, the ﬁg&l%ﬂﬂﬂlﬁﬂﬁf@ﬂlﬂ.ﬂﬂ mentioning his [ her [ its DP 1D and 5 Fnst_‘alled capacity nf_ Kottareddipale, Chebrolu,
in tha Audited Balance Sheet of the previous year : trading window for dealing in the securilies of P . —_— main products / services Patareddipalem, Guntur,
; ; the Company is closed for the directors Mﬂ* . o . Andhra Pradiash - 523712
8 tEr;m"‘@E Per Ehartl’!;ﬂf T :IE{.'- EE;h:I b designated empioyess and athers cavered | | The Company is providing to its members the facility to exercise ndhra Pradesh - 522212
RIS S TIDME RS TRECES under the Code from Ofes Octaber 2026 46| | their right to vote on the resolution proposed in the Postal Ballot . el Fi ;
g:s::.d I:':Elggj gg [:Ilg'g? 48 hours after the declaration of financial | | Notice only by electronic means (“e-voting"”). The communication 5] G dyne Setol ?tﬁafjr:'lg;ij gﬂifﬁuelr’}argxa‘ihe
i [15.86) : {1067} results, of the assent or dissent of the members would take place through main products/ services '

Operation for the FY 2025-
2026 is Rs. 68.46 Lakhs.

8 | Further details including
last available financial
statements (with
schedules) of two years,
lists of creditors, relevant
dates for subsequent
events of the process

are available at:

Disclosure Requirements) Regulations, 2015, The full format of the Financial Results far the Quarter and Half Year Limitedf | Members may cast their votes during the pericd mentioned herein [Mow CD is inoperative]

ended 30th Saptamber, 2026 are avallable on the website of S'Inck Exchange at www.bseindia.com and Company's Sdl below: 7 | Number of employees/ _ o _

website at www.shilindore.com and the same can be - Prasad Oak] Commencement 9:00 a.m. (I5T) on Sunday Mil [Now CD is inoperative]
. : : . ! workmen

accessed by scanning the OR Gode attached below By the Ordes of the Board Vice Prosident - Lagal, Corporate Affairg of e-voting November 01, 2026

Can be collected from the
office of the RP

CA Mahalingam Suresh Kumar
Office of the Resolution
Professional

M/s. SPP Insalvency
Professionals LLP,

2nd Floor, CODISSIA Building,
G.D Maidu Towers,

g | Eligibility for resolution
applicants under section
25(2)(h) of the Code is

Huzur Road, Coimbatore,
Tamil Nadu - 641018
T: +91 73730 52341,

: & et .
Standalone Consolidated in the register of members / register of beneficial owners available at: E: svssmpl.ibc@gmail.com /
5 _ Quarter Ended | Quarter Ended| Half Year Ended | Quarter Ended| Quarter Ended| Half Year tnded maintained by the Depositories, shall be entitled to participate msureshkumar@ical.org
No. i 09,2026 | 20002025 | 30.09.2026 | 30092006 | 30092025 | 30.09.2026 in the e-voting. A person who is not a member as on the Cut-Off " 14112026
(Unaudited) | {Unaudited) | (Unaudited) | (Unaudited) | (Unaudited) | (Unawudited) Date, should treat the Postal Ballot Notice for information | | 10| Last date for receipt of G
1 : - Ty - o : : purpose only. expression of interast (Saturday)
: ru:a:} ||u.fm-;eL ~.:~.u;~. Dpelfrallr.l.-:?.- rdmeu 85333 1,883,30 396347 19533 1,843.30 3,563.47 Manner of registering { updating e-mail address: 11| Date of issue of the provisional list of 24.11.2026*
Pet Profit / (Loss) for the peria Members who have not registered { updated their e-mail address - : : e
t i - 2 — : . i : rospective resolution applicants Tuesda
(hefare Tax, Exceptional and I or Extracrdinary iems) 629,75 G059 66 1,409.21 597 B3 07,99 1376483 with their Depository Parlicipant(s), are requested to register / Prosp PR ( ¥}
3 | Met Profit / {Loss) far the period before tax . = ” update their e-mail address with the Depository Participant(s) 12| Last date for submission of abjections | 30.11,2026*
(34ter Exceptional and / or Extraordinary [tems) 823.75 609,66 1,403.21 SaTEl 602,93 137681 | where they maintain their demat accounts, to the provisional list {Manday)

4 | MNet Profit / (Loss) for the petiod after tax The resolution, if approved, shall be deemed to have been passed - - - - *
|| ot Excoptional and /o Extracrdinary el ______ o | swm | rowe | aems | s | voms on the last dale of e-voiing .e. Monday, November 30, 2026, The | |13| DRES &2 1suc of findl list of prospective. | A0 CE0PH)
§ | Total Comprehensive Income for the period [Comprising Profit / (Loss) results of e-voting will be announced on or before Wednesday, TESCHURION applicants st &

for the period (after tax) and Other Comprehensive Income (after tax)] 447,80 539,76 104231 41567 534,84 100583 DECI_EthI' 02, 2026 and same aleng with Scrutinizer’s Repart will 14| Date of issue of information 09.12.2026*
-+ I:'-'T'|u|1'|.I Share Capited - 304,66 304,66 304,66 304 66 304,66 10 66 ’I[:‘hE dlEEF:;E';I"Ed ?Eéhaﬁﬁlﬁln”hicﬁrzmr;% Etvm% and ?[2 memorandum, evaluation matrix and (Wednesd ﬂ':,l']
7 | Reservas fexcluding Revaluation Reserve) as shown in DWRLS I O ;e 7 _113_5 VALK LOM. | e resu request for resolution plans to
thi Aisdited] Eatance Shest of the prévious pear 3 will simultaneously be communicated to the Stock Exchanges and et {iifi faunis
i e e will also be displayed at the registered office of the Company. Prospective résalution applicants
|'F1Tq:?1ilnul;ng.il::il:gismnri-nﬁ:cd SN in case of any query on e-voling, members may refer to the "Help” | |15| Last date for submission of 08.01.2027*
Bagic 14,63 1767 34,35 1378 17561 3329 and “FAQs" sections/ E-voting .user manual available through a resalution plans (Friclay)
Diited: 1483 1767 34 35 1378 17.51 1379 dropdown menu in the “"Downloads” section of KFinTech's website — _ _
i for e-voting at https //evoting kfintech.com 16| Process email id to | svssmpl.ibc@gmail.com /
Mote : The above is an pxtract of the detailed format of Financial Results for the Quarter and Half Year ended @55 ) 8y the Order of the Board Contact details for addressing e-voting relating guenes/grievances submit EQI msureshkumar{@ical.org
Ioth Septemmber 2026 fled with the Stock BExchange under Regudation-33 of the 5EBI (Listing Obligations and ":- - HH"'-*.";-. Placa For 531'"‘.“ Hotels (Pune) Limited if-ﬂﬂj‘" g 4 Che g ) :
Disclosure Raguirements) Regulations, 2015, The full format of the Financial Results for the Quarter and Half Year & 37 "‘ L-‘ Vadodara 5/ Shri S Y.R Vice President 17| Details of corporate | The CD is registered under the
ended 307 Septamiar 2024 are availabla on the website of Stock Exchange at wwha.bselndla,com & Company’s “&.‘!—li ; Date Abhay Chintaman Chaudhari HFH TIE-*:I- ;Juli ":E itad debtors FEgiE-‘tT-E-HEII'I MSKE category.
wabsite at www.shplpuneosm and the same can beaccessed by scanning the OR Code attached Below IIIH.".;H " 20102026 Chairman Eellgnlim ?’{W?EQI'E‘ES P'IEEL 351 &732 status as M3SME [HEg no. UDYAM-AP-04-0003129]

Gachibowll, Financial District,

Manakramguda, Hyderabad 500 032

E-mail: evolingiE@kfintech.com

Toli-free Mo.: 1800 308 4001

[from9:00a.m. (I5T)to 6:00 p.m. (I5T) on ali working days]

By order of the Board of Directors
Sdi-

Ashwin Patel

Company Secretary and

Compliance Officer
FCS: 6765

*Mote: Dates are subject to the CIRP extension to be granted
by the Hon'ble NCLT.

Flace : Coimbatore
Date - 28.10.2026

Zonal Office - 1st Floor, SP Building,

Novelty Road,Behind Indian Qil Petrol Pump, E'AUCTIOH
Karnal - 132001 (Haryana) Phone: 0184-2266358,

2266264 E.mail: zokarnal@indianbank.co.in SALE NOTICE

APPENDIX IV-A [SEE PROVISO TO RULE 3{1)] / 8(6)] SALE NOTICE FOR SALE OF IMMOVEABLES PROPERTIES
DATE OF E-AUCTION : 20.11.2026 FROM 11.00 AM TO 04.00 PM

E-Auction Sale Notice for Sale of Immovable Assets under the Securitisation and Reconstruction of Financial Assets and

Enforcement of Security Interest Act, 2002 read with proviso to Rule 8 (6) of the Security Interest (Enforcement) Rules, 2002
Motice is hereby given to the public in ganeral and in particular to the Borrower (s) and Guarantor (s) that the below described immovable

property mortgaged/charged to the Secured Creditor, the Physical (whichever is applicable) possession of which has been taken by the
Authonised Officer of Indian Bank, Hisar Green Square Market branch, Secured Creditor, will be sold on “As is where is”, “As is what
is”, and “Whatever there is" basis on 20.11.2026 for recovery of Rs.13,78,716/- (Rupees Thirteen lakhs Seventy-Eight Thousand
Seven Hundred & Sixteen Only) (as on 10.01.2025) with further interest, costs, other charges and expenses theraon due to tha Indian
Bank, Hisar Green Square Market branch, Secured Creditor, from 1.Mr. Sanjay Kumar S/o Chander BEhan Singh, Plot No 1 Situated
near Raju Bishnoi Kothi, Giabipur Road, Village Parbhuwala, Distt - Hisar 125113 (Borrower/Mortgagor). 2. Mrs. Suman Devi W/o
Mr. Sanjay Kumar, Plot No 1 Situated near Raju Bishnol Kothi, Giabipur Road, Village Parbhuwala, Distt - Hisar 125113
(Guarantor).

The speuﬁi? details of the properly intendead to be brought to sale through e-auction mode are enumeraied below:

eRaads .& Indian Bank

CA Mahalingam Suresh Kumar

RP of M/s Sri Venkata Sivaparvathi Spinning

Mills Private Limited [Under CIRP]

|BBI Reg No. IBBI/IPA-001/IP-PO0110/2017-2018/10217
AFA No. AATA0217/02/311226/108768

valid upto 31/12/2026.

ALLAHERAR

Place : Ahmedabad
Date : October 28, 2026

~

YURANUS INFRASTRUCTURE LIMITED

CIN: L46909G1 1 994PLC021352
Registered Office: Rannade House, First Floor, Near Ishan Bunglows, Shilaj, Ahmedabad - 380059, Daskroi, Gujarat Bharat,

Sr. Detail of Immovable Property/ies Ameunt of i“r:;r;:‘:ﬂ:? Property | Chcumbrances Telephone: +91-9898537188 || Email: csiavuranusinfra.com || Website: www.vuranusinfra.com
Secured Debt DN ok = : . .
e “‘,i',?f,:;’ﬁ.“ Pﬁ;’;’;‘;’.ﬁﬂ” e S neradng ’ proparty The Board of Directors of the Company at their meeting held on Wednesday, October 28, 2026, approved the
1. |Equitable mortgage of residential house| Rs.13,78,716/- [1.Rs. 20,16,000.. |IDIB50381991968 | NIL Unaudited (Standalone) Financial Results of the Company, for the gquarter and half vear ended September
constructed on Plot measuring 277.77 sq ! (ason 10/01/2025) |2 Rs. 2.01,600/- . . ; . .
yards situated on Piot No.01. near Raju 3. Rs. 10,000 30, 2026. The Statutory Auditors have reviewed these financials results pursuant to regulations 33 of SEBEI

(listing Obligation and Disclosure requirements.) Regulation, 2015 asamended.
The full format of Unaudited Financial Results is available on the BSE Limited website at

www.bseindia.com and on the website of the Company at https://yuranusinfra.com/financial-results.php
and the same can also be accessed by scanning following Quick Response (QR] Code.

bishnoi kothi, Giabipur road, Village Parbhuwala, Tehsil Uklana, District Hisar, comprised in Khasra
no. 620 TMM(2-9),T/2(5-10),1411(2-10),14/1/2(0-12) In the name of Mr. Sanjay Kumar.
Possession: Physical

*THIS PUBLICATION 15 BEING MADE GIVING 15 DAYS NOTICE UNDER RULE 8(6)/9(1) OF THE SECURITY

INTEREST (ENFORCEMENT) RULES, 2002 TO THE ABOVE BORROWER AND GUARANTORS".

Bidders are advised to visit the website (https://fbaanknet.com) of our e auction service provider PSB Alliance Pvt. Ltd. to By Order of the Board
participate in online bid. For Technical Assistance, please call 8291220220. For Registration status and EMD status, please email For, YURANUS INFRASTRUCTURE LIMITED
to support.baankneti@psballiance.com. Sd/-
For property details and photograph of the propery and auction terms and conditions, please visit: https://baanknet.com and for P . . .

clarifications related to this portal, please contact PSB Alliance Pvt. Ltd, Contact No. 8281220220. Date: 28.10-2026 B ”'““hhar:f“"'“?dh%‘?‘ LS “ttEI_
Bidders are advised to use Property ID Number mentioned above while searching for the property in the website with ate: 8-10- A AT CHOL ARAEULE AITELLOT
https://baanknet.com Place: Ahmedabad DIN: 06626646

Contact Person: Mr.Sachin Kumar
{Authorised Officer and Chief Manager Hisar Green Square Market Branch) Contact No. — 9997430082

Dated : 27.10.2026 + Place : Hisar The Authorised Officer, (Indian Bank)

e o e o

Note: The above intimation is in accordance with Regulation 33 read with Regulation 47(1) of the SEBI
(Listing Obligation and Disclosure Requirements) Regulations, 2015.

e ©

epaper.financialexpress.com
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e o
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SAYAJI HOTELS (INDORE) LIMITED

CIN : L55209MP2018PLCO76125
Ragistered Office: H-1, Schema No. 54, Vijay Nagar, Indore, Madhya Pradesh - 452010
Tel. No, : 0731-4006666, Emall Id : cs@shilindors.com, Website © www.shilindore, com

STETTEES T

Extract of Unaudited Standalone Financial Results for the
Quarter and Hailf Year ended 30th September, 2026

i in Lakhs except figures of EPS)

ONIDA
Cogds i By AL

ONIDA ELECTRONICS
LIMITED

{Formerdy known as MiRC Electronics Limited)
Regd. Office: Omida Houss, G-1, MIDC, Matssiad
Cavas Foad, Andheri (E), Mumbai: <400 083
CIN Mo L32300MHIGHIPLCO2ST
Email ID: inwsiors@anidacom | Website:

Motes : The abowve is an extract of the detailed format of Financial Resulis for the Quarter and Half Year ended
30th September, 2026 filed with the Slock Exchange under Regulation 33 of the SEBI (Listing Obigations and

for Onida Electronics Limited
{formarly known as MIRC Elettronics

GTPL HATHWAY LIMITED

Registered Office: 202, Sahajanand Shopping Center, Opp.
Swaminarayan Mandir, Shahibaug, Ahmedabad-380004, Gujarat,
CIN : L64204GJ2006PLC048908 « Tel : 079-2562 6470
E-mail ; info@gtpl.net « Website ; www.atpl.net

MOTICE FOR THE ATTENTION OF MEMBEERS OF THE COMPANY

Members of the Company are hereby informed that a Postal Ballol
Motice, sesking their approval to the resolution set out in the said

remote e-voling process only. The Company has engaged the
services of KFinTech as the agency to provide e-voting facility,

DL ED
ARVIND LIMIT SUPRAJIT ENGINEERING LIMITED
rw n D A MEMBER OF LALBHAI GROUP CIN - L29199KA19B5PLCO06934
CIN -117119GJ1931PLC000093 Registered & Corporate Office: No.100 & 101, Bommansandra
FASHIONING POSSIBILITIES Regd. Office: Naroda Road, Ahmedabad - 382 345 S AIOGRRST D pERTit Industrial Area, Bangalore - 560 099 Tel:{91-80) 43421100,
Phone No. 079-68268000-8108-8109, Website: www.arvind.com Email: investor@arvind.in Central Office: 763, ANMNA SALA| CHENMAI-$00 002 Website - www.suprajit.com, Email - investors@suprajit.com
Sr. Particulars uarter Ended Half Year Ended Year Ended )
N Q ARCs & PERMITTED TRANSFEREEs THROUGH The following share cedificates of the Company have been reported lostimisplaced and
0. 30.09.2026| 30.06.2026 |30.09.2025 30.09.2026 |30.09.2025| 31.03.2026 e-AUCTION UNDER OPEN AUCTION METHOD the holders of the =aid share cerificates have requested the Company for issue of
Unaudited | Unaudited | Unaudited | Unaudited | Unaudited | Audited P e e 2 g e Duplcate Shara Cerfificates
1 | Total Income from Operations 2940.48 2518.80 | 2386.02 | 5459.28 | 4401.24 9359.51 e ﬂ““f“_'laﬂ"“ (108} IPHie s Eprssial A ool ’-':E'"* i ARCls. ana "‘:"""1"'1’?“ Notice is hereby given ihat the Company will proceed o issue Duplicate Share Certificates
2 | Net Profit for the period (before Tax, Exceptional and/or Extraordinary items) 155.57 111.45 148.65 267.02 225.01 612.31 r::l:.-. :I_'I‘E;ill::m; En:ﬁﬁllj:;tﬁm:‘:r:mmlum m::‘hu;i:nl_.n:ﬂr:ir:; ;;ERE:CH;E*; I::: II'!E |:|H|FI'.I.' mentoned persons uni:—:jﬁs a -.la!lu:l {Jl_;qal;:llch’l s received by the Company
3 | Net Profit for the period before tax (after Exceptional and/or Extraordinary items) 183.81 88.88 148.65 272.69 225.01 595.04 on e s whte 167 "an i what 157, “whatsver thine 4" snd "withoul recourss” basis: within 15'3IE‘1‘51|":'”"';|'"3 dale Dfpl._lhir::ﬂtkz:n ‘ﬂ'fﬂ'!'3 f":'h'?-:e-
4 | Net Profit for the period after tax (after Exceptional and/or Extraordinary items) 151.60 57.77 106.74 209.37 161.44 426.97 SL | Si| Folio |Cert| No.of Dlﬁtlﬁﬂtﬁ'ﬂ' Dlﬂtl'l'lﬂh'l'ﬂ Mame of the
5 | Total Comprehensive Income for the period [Comprising Profit for the period (after tax) 170.82 89.24 84.89 260.06 143.49 357.02 Mo. | TITLE CF THE ACCOUNTS (BRANCH / REGION) No| No No [Shares|No's. From| No's. To Mﬂhr}areh?{lder
and Other Comprehensive Income (after taX)] 1 1 IHﬂIAH TE':HMMAI: C‘D— L-"l“-rED .QFIME || DELHI m: a I.IITI-ﬂ['
6 | Paid up Equity Share Capital (Face Value  10/- per share) 272.04 262.14 262.12 272.04 262.12 261.12 : Tt B R A LMITED AFINE T DELHS 1. 0000006 €& | 8000 | 63820441 | 63828440 Dutta (Deceased)
7 | Reserves (excluding Revaluation Reserve) as shown in the Audited Balance Sheet of - - - - - 3782.07 i P Sumita Dutta {Elaimanl.}
the previous year 3. JUELA U SETNNIIG MLLS FRIVATE LIWITED] ANNS F HVEETABAD Ay person|s) having objections to the izsue of the dupficate share certiicates should
8 | Earnings Per Share (of X 10/- each) - (Not Annualised) Basic : () 5.55 2.04 3.95 7.59 5.98 15.80 1. JMUL PUR FEHERER FYY LTO FING ROAD | ¥IIASONRDA todge hisiheritheir objection with all supporting documents with the Company at its
Diluted : (3) 5.54 504 3.94 758 597 15.79 5. | MULPURI FOODS AND FEEDS LIMITED. RING ROAD | VIJAYAWADA Regesterad Office within 15 days from the appearance of this notice: fasling which the
| r — & | PADMAADEN] SUGARS LIMITED (Previous! Company will procesd 12 izsue Duplicats Share Cerdificate(s) to the parsons mentioned
Stancalone Information: - " | known 28 & V. SUGAR MILLS m,::"::;, UEY | ARMB | CHENNAI above and thereafter no objection to the Issue of duplicate share Ceslificates will be
Particulars Quarter Ended Half Year Ended Year Ended | s entertained from any person(s) For Suprajit Engineering Limited
30.09.2026 |30.06.2026|30.09.202530.09.2026 |30.09.2025| 31.03.2026 _% | RASUL ENTERPRISES MYLAPORE { CHENNAL Place : Bengaluru Sdl- Medappa Gowda. J
Unaudited | Unaudited | Unaudited | Unaudited | Unaudited |  Audited 8. | UP MONEY LIMITED LUDHIANA MAIN / Date : 28.10.2026 CFO & Company Secretary
Revenue from Operations 2,145.72 | 1,827.06 | 1,801.78 | 3,972.78 | 3,307.02 7,142.95 | LUDHIANA
Profit before Tax 136.80 49.77 103.01 186.57 146.33 342.96 intarested efgible bidders are requested to intemate thesr willingness o parficipate inthe
Profit/(Loss) after Tax from continuing Operations 108.27 37.29 75.93 | 145.56 | 109.63 252.08 ;ﬁiﬂ;;ﬂfiﬂm:;ﬁg :’ﬁ;ﬁ"ﬁa" “Expression of Interest” o the amall id
Profit/(Loss) after Tax from discontinued Operations - - 21.52 - 45.49 45.49 i : r e
Other Comprehensive Income/(Loss) (net of tax) 11.97 23.56 (20.64) 35.53 (15.30) (57.80) For further detalls please visit our Bank's website (www.iob.bank.In) -> click on
= = TEMDERS = ARC-Ceall - Motilication dated 28.10.2026 for the above Stressed Loan.
Total Comprehensive Income for the period/year 120.24 60.85 76.81 181.09 139.82 239.77 : . ’
Note: : - : 0 L 0B resarves tha right o cancel o modify the procsss and amsend amy of the terms of the
ote: . i . . . . . L. nofification at amy stage and the same will not nacessarily be camied o Ihedugh
The above is an extract of the detailed format of quarterly and half yearly Financial Results filed with the Stock Exchanges under Regulation 33 of the SEBI (Listing acbeer fsamant butl will be notified directly an the Bank's wibsite
Obligations and Disclosure Requirements) Regulations, 2015. The full format of the Quarterly and Half yearly Financial Results are available on the Stock Exchange Place Chennai F'DRM G
websites at www.bseindia.com and www.nseindia.com and on the company’s website www.arvind.com Date: 28.10.2026 General Manager

INVITATION FOR EXPRESSION OF INTEREST FOR
M/s. SRI VENKATA SIVAPARVATHI SPINNING MILLS

For, Arvind Limited PRIVATE LIMITED
Place: Ahmedabad ‘bunit s. Lalbhai OPERATING IN THE SPINNING (TEXTILES) INDUSTRY
Date: October 28, 2026 Vice Chairman IN GU HTUH DISTRI C-T

{Under Regulation 36A(1) of the Insolvency and
Bankruptcy Board of India (Insolvency
Resolution Process for Corporate Persons)
Regulations, 2016)

RELEVANT PARTICULARS

1 | Name of the corporate
debtor along with PAN
& CIN / LLP No.

M/s. 5ri Venkata Sivaparvathi
S5pinning Mills Private Limited
PAN:AAICS043 7N
CIN:U17111AP2003PTC040926

Standalone www.onide.com | Phona No. 022-66S7 577 Motice has been sent electronically, pursuant to the circulars issued
. Quarter Quarter Haif NOTICE by the Ministry of Corporate Affairs, to the members whose a-mail 2 dd fth 8.
5. Particulars Ended Ended | Year Ended : . : : ; i Address of the D.No.19-8-37, Near
Mo, s _gﬂ B Bl s Rl i NOTICE is hereby given that pursuant fo address is registered with the Depnaltfry Parlu:upaﬂtts‘,l f registered office Suryadevara Estates, Etukuru
itlone: of Beautation 47 and -gthar Depositories as on Friday, October 23, 2026 (“Cut-Off Date™). The
(Unaudited) | (Unaudited) | (Unaudited) | | provsions of Regulstion 47 ard ol Company has completed electronic dispatch of the Postal Ballot Road, Guntur, Andhra
Total Income from Operations (Net) 1918.31 2106890 | 4,570.41 f}f"g;{;S";ﬂ“&f';in;urﬂ"ﬂwﬂ,E'Wf,;?fl Notice on October 28, 2026 Pradesh, India- 522003
2 | Met Profit/ (Loss) for the periad Ragulations, 2015, the meating of the Beard| | The Postal Ballot Notice is available on the Company’s website at 3 | URL of website Mil
ib?’_‘i[’-‘ﬂﬁ{‘; Exceptional and / or Extraordinary items) (673.90) 16.24 (372.16) of Directors of Onida Elecironics Limited ww?.r.gtpl.net ahdpn the website of the Stock Exchalnge 5, e, BSE . -
3 | Nat Profit / (Lose) lor the pariad befora tax (formerty known as MIRC Electrarics Limiled) Limited E_II'II:;_ Mational Stock Exchange of India Limited al 4 | Details of place where The company’s major revenue
{after Exceptional and | or Extraordinary items) (573.90) 16.24 (372.16) ("Company’) will be held on Tuesday, 03 m:wﬁisb?;e 'T:.'?“}'E"F ?nnﬁTWmamﬁ?g:%};ﬁﬂf c;'] majority of fixed assets | is from manufacturing cotton
4 | Net Profit/ (Loss) for the period after tax : lﬂ:jﬁsiﬁﬁnﬂ :;'E:E;ﬁ:ze::}:::::: https:/fevoting.kfintech.com. Members who do not receive the are located yarn [Textile Industry]
fter Excepbonal and/ or Extracrdinary iteme) 482.94) 1768 [324.95) Results of the Company for the Second Postal Ballot Notice may download it from the above-mentioned Unit 1- 33,000 spindies
5 | Total Comprehensive income for the period Quarter and Hall Year andad Septamber 30, websites. Ponnur Rd, Chebrolu, Guntur
[Comprising Profit | (Loss) for the penod (after tax) and ; M. The documents refemed to in the Postal Ballot Motice are available Fdetad Prz;clesh- 522.2 5 ;
Other Comprehensive Income {after tax)] [493.13) 1847 (334 .86) i-temms of "ONIDW Elecironics Limited - Coda for inspection electronically on all working days and members
Equity Share Capital 30466 304,66 304,66 for Insider Trading & Falr Disciosure of | | S€2king o inspect such documents can send an e-mail lo _ Unit 2- 23,000 spindles
e I R Unputikshed. Prics Seneiive Inlormation”. the ﬂ[i?ntl||%nmuﬁ:ar tpl.net mentioning his / her /its DP |D and g Ins’galfed capacity nf. Kottareddipale, Chebrolu,
in the Audited Balance Sheet of the previous year T"‘"ﬂﬂ window for 'jIE'a"r;El"“ “‘tT -“Z:_”"h‘f: of bt izt main products / services Patareddipalem, Guntur,
the Company is closed for the diractors, = :
B Eammg_ﬁ o Ehﬂ':;c[i_‘.:“ 1?"" eadm] — das:-gnatel::J alr;pluyreas. anl:lr':rth;rs ";:-;er:au The Company is providing to its members the facility to exercise Andhra Pradesh - 522212,

OF COIUMLANG BN CISCONHINLCS DParaions . il their right to vote on the resolution proposed in the Postal Ballot . : . -
Basic: (15.86) 0.58 (10.67) Eg"” i ﬁme frf"‘ Uis: Do, 1::]25.1.. N::at':r;e?anl b SlactOniCmBENE {"E-Ent?: ™). The cummuarricalit::n 6 | Quantity and value of  |As per the Audited Financial
Dituted: (15.846) 0.58 (10.67) PR AR T PGS, O oan el e Bl g 4. 18 main products/ services |Statements, Turnover from the

rasults of the assenl or dissent of the members would take place through inp ! :

Operation for the FY 2025-

sold in last financial year
2026 is Rs. 68.46 Lakhs.

sclosure Requirements) Regulations, 2015, The full format of the Financial Results for the Quarter and Hall Year Limited embers may cast their voles during the period mentioned herain ow is inoperativ
Discl R R i Thie fuild 1 { the Fi ial Results for the O Half Ye ] Mermb tth les d th d L dh (M cD tive]
andad 30Mh Septembar, 2026 are available on the wabsite of Stock Exchange al www.bseindia.com and Campany's Sl balow: 7 | Number of employees/
websita at www.shilindore.com and the same can be @) -JP,-‘?E' Prasad Oak Commencement 9:00 a.m. (IST) on Sunday, reTen Nil [Now CD is inoperative]
accessed by scanning the QR Code attached below A 3 By the Order of the Board Vice President - Legal, Corporate Affalrs of e-voting November 01. 2026

. 3 *ﬁﬁi For Sayajl Hotels (Indore) Limited & Company Secretary] - 8 | Further details including | €an be collected from the
Place : Indore *1 _ dgﬁ.l Sd/- Place: Mumbai End of e-voting 5:00 p.m. (IST) on Monday, la<t available financial office of the RP
Date : 28.10.2026 E:%507°  Thottappully Narayanan Unnl, Chairman Date: October 28, 2026 November 30, 2026 statements (with CA Mahalingam Suresh Kumar

Office of the Resolution
Professional

M/s. SPP Insolvency
Professionals LLP.

2nd Floor, CODISSIA Building,
G.D Naidu Towers,

Huzur Road, Coimbatore,
Tamil Nadu - 641018

T. +91 73730 52341,

E-voting will not be allowed beyond the aforesaid date and time and
the e-voting module shall be forthwith disabled by KFinTech upon
expiry of the aforesaid period.

Manner of e-voting by members holding shares in dematerialised
mode and members who have nol registered their email address
has been provided in the Postal Balliot Notice. The manner in which
members, who have forgotten the User 1D and Password, can
obtain / generate the same, has also been provided in the said
Fostal Ballot Notice.

Only a person, whose name is recorded as on the Cut-Off Date,

schedules) of two years,
lists of creditors, relevant
dates for subsequent
events of the process

are available at:

SAYAJI HOTELS (PUNE) LIMITED

CIM ; L55204GJ2018PLC161133
Regd. Office : Near Kala Ghoda Circle, Savajigan), Yadodara, Gujarat- 350020, India
Tel. Ma_: 0731-4006666, Email Id : cs@shplpune.com, Website | waww.shplpune.com

a9 | Eligibility for resolution
applicants under section
25(2)(h) of the Code is

Extract of Unaudited Standalone and Consolidated Financial Results for the
Quarter and Half Year ended 30th September, 2026

(® dn Lakhe excent fgures of EFS)

Standalone Consolidated in the register of members [ register of beneficial owners available at: Eﬂsﬁf:;:ﬂj ﬁ:%i:ﬁi;:;m /
3 e Quarter Ended | Quarter Ended| Half Year Ended | Quarter Ended| Quarter Ended |Hall Year Ended maintained by the Depositories, shall be entitled to participate :
No. 30.09.2026 | 20092035 | 30.05.2026 | 30.09.2026 | 30.09.2025 | 30.09.2026 in the e-voting. A person who is not a member as on the Cut-Off | | 10l L : 1
: . i i ' ast date for receipt of | 14.11.2026
(Unaudited) | (Unaudited) | (Unaudited) | (Unaudited) | (Unaudited) | {Unaudited) gﬁ:; . :ei:g:fﬂ treat the Postal Ballot Notice for information Creedsiion atintareit (saturday)
1 | Total Income from Operabions (Met) 1,8583.33 1,883.30 396347 185332 1,883.30 3.89:3.47 - . . . . ; - — -
2 | NetProfit/ (Loss) for the period manﬁbﬂrnfr:m:tﬂnnq.l'[und_a‘lﬂng;}mag a:j?;:_is?" i 11| Date of issue of the provisional list of 24.11.2026*
' ; s i r é-m : i :
{before Tax, Exceptional and / or Extraordinary items) 629,75 09.66 1,400.21 597 83 0299 1,376.63 wf,:n I:]'?erﬁ vaenpngﬁgr?npéﬁ?ﬂispgh[s} u;}ma feqUeEslteg r:ua'rjgﬁ,rgrﬁﬁ; prospective resolution applicants (Tuesday)
3 | Met Profit / (Loss) for the peried befors tax : e = s . update their e-mail address with the Depository Paricipant(s) i1}_ Last date for submission of objections | 30.11.2026%
|| fshier Peeptidhal ane iy Brtsiainacy Rermd it Lo 2ot | R | el where they maintain their demat accounts. .| to the provisional list (Monday)
4 | Met Profit / iLoss) for the period after fax The resolution, if approved, shall be deemed to have been passed : o : *
fafter Exceptionatand / or Extraardinary iterms) 451.88 538.32 1,046,653 419.74 533.40 1,014.15 on the last date of Ef,rmi.-.g i.e. Monday, November 30, EDEE “The | 13 Date; of issue '31{ final list of prospective {D.,E,. 1d3-33d35
5 | Total Comprehensive Incame for the periad [Comprising Prafit / (Loss) results of e-voting will be announced on or before Wednesday, resolution applicants ednesday)
for the peraod {after tax) and Other Comprehensive Ingome (after tax)] 447,80 539.76 1,04.2.31 415,67 534 B4 1.009.63 December 02, 2026 and samea along with Scrutinizer’s Rapaort will r1,_1 Date of issue of information 09.12.2026*
6 | Equity Share Capital 30466 0466 |  I0466 304,66 304 66 304 665 be displayed on the website of th.'f Company at www.gtpl.net and on memorandum, evaluation matrix and | (Wednesday)
7| Reserves (excluding Revaluation Reserve} as shown in the website of KFinTech at hitps.//evoting. kfintech.com. The results request for resolution plans to
i Ruidlted Balance Sheat of th pmm];‘ yeal ) i i ) ) ) will simultaneously be communicated to the Stock Exchanges and ti iié I t
e sa will also be displayed at the registerad office of the Company, PIOjpECiE reSoul ot ap R icalls
-'firnééaiin- i an?f',i:{,__:n;,nﬁzé A In case of any guery on e-voting, members may refer to the “Help” | | 15| Last date for submission of 08.01.2027*
Basic R 1483 76T 34 35 1378 1751 33.29 and “FAQs" sections/ E-voting user manual available through a resolution plans (Friday)
Diluted: 14.83 1767 1435 1378 17.51 33.20 drc:np-dn:mn menu in the "E_PDWHII:_:ual:L'i section of KFinTech's website b i b |
7 S A . T " ; @ for e-voting at https://evoting kfintech.com 16 "?JCE?*E Eg'l'a' Id to 5'*"55”1F'1_-|L E@Q{m@?' .com /
ote : The above is an extract of the detailed format of Financial Resulis for the Quarter and Half Year endad @GSN E By the Order of the Board ile for 1 2 i i i . submit msuresnEumariaicanor
Ath September, 2026 filed with the Stock Exchange under Regudation 33 of the SEBI (Lishing Ohligations and l-t'“ L4 Placs - For 5;1;3“ Hotels (Pune) Limited E;?Etiilﬂt detalis foradevessing e-vollng relating quenesigrievances, » -
Dise legwre Requiremants) Regulations, 2015 The full formal of the Finadcial Results for the Guadtesand Half Year :j:':“}_ﬂ- i E’f Vadodara Sdf Shﬂ:}r-s V. Ralu. Vice President 17 Details of Cﬂlrpﬂratﬂ' ThE 0 i,“i ng.FﬁtEFE'd under "H"IE
en-.;e-.d iLI-'-Srpt':;iﬂfl'f- 2026 are .ewudl.:hnlu an the H‘E;.'l!-lll:' urf;!u-.bk}E xchange u:-lu.u;:;:hﬁ;indL&FE:L&IL-.;-,mpa;w-i .,&{_E% Date Abhay Chintaman Chaudhari HFian:':IGHﬂ[}|JE}QI1'IES Limited debtors registration | MSME category.
websita at wiaw.shplpune.com and the same can be accessed by scanning the oda attachad balow, [t 28.10.2026 Chairman CAPLTAL
Selenium Tower B, Plot 31 & 32, status as MSME [Reg no. UDYAM-AP-04-0003129]

Gachibowli, Financial District,

Manakramguda, Hyderabad 500032

E-mail; evoting@kfintech.com

Toll-free No.: 1800 309 4001

[from2:00a.m. (15T)to 6:00 p.m. (I5T)on allworking days]

By order of the Board of Directors
Sdi-

Ashwin Patel

Company Secretary and
Compliance Officer

FCS: 6765

*Mote: Dates are subject to the CIRP extension to be granted
by the Hon'ble NCLT,

Place : Coimbatore
Date : 28.10.2026

Zonal Office - 1st Floor, SP Building,
Novelty Road,Behind Indian Qil Petrol Pump,

E-AUCTION
Karnal - 132001 (Haryana) Phone: 0184-2266358,
2266264 E.mail: zokarnal@indianbank.co.in SALE NOTIC’E

APPENDIX IV-A [SEE PROVISO TO RULE 9(1)] / 8(6)] SALE NOTICE FOR SALE OF IMMOVEAELES PROPERTIES
DATE OF E-AUCTION : 20.11.2026 FROM 11.00 AM TO 04.00 PM

E-Auction Sale Notice for Sale of Immovable Assels under the Securitisation and Reconstruction of Financial Assets and

Enforcement of Security Interest Act, 2002 read with proviso to Rule 8 {6) of the Security Interest (Enforcement) Rules, 2002
Maotice is hereby given to the public in general and in particular to the Borrower (5) and Guarantor (5) that the below described immaovable
property mortgaged/charged to the Secured Creditor, the Physical {whichever is applicable) possession of which has been taken by the
Authorised Officer of Indian Bank, Hisar Green Square Market branch, Secured Creditor, will be sold on “As is where is"”, “As is what
is”, and "Whatever there is" basis on 20.11.2026 for recovery of Rs.13,78,716/- (Rupees Thirteen lakhs Seventy-Eight Thousand
Seven Hundred & Sixteen Only) (as on 10.01.2025) with further interest, cosls, other charges and expenses thereon due to the Indian
Bank, Hisar Green Square Market branch, Secured Creditor, from 1.Mr. Sanjay Kumar S/o Chander Bhan Singh, Plot No 1 Situated
near Raju Bishnoi Kothi, Giabipur Road, Village Parbhuwala, Distt - Hisar 125113 (Borrower/Mortgagor). 2. Mrs. Suman Devi W/o
Mr. Sanjay Kumar, Plot No 1 Situated near Raju Bishnoi Kothi, Giabipur Road, Village Parbhuwala, Distt - Hisar 125113
(Guarantor).

The specific details of the property intended to be brought to sale through e-auction mode are enumerated below:

iRaads @ Indian Bank

CA Mahalingam Suresh Kumar

RP of M/s Sri Venkata Sivaparvathi Spinning

Mills Private Limited [Under CIRP]

IBBI Reg No. IBBI/IPA-001/IP-POOT10/2017-2018M10217
AFA No. AA1/10217/02/311226/108768

valid upto 31/12/2026.

Place : Ahmedabad
Date : October 28, 2026

~

YURANUS INFRASTRUCTURE LIMITED

CIN: L46909GJ1994PLCO21352
Registered Office: Rannade House, First Floor, Near 1shan Bunglows, Shilaj, Ahmedabad - 380059, Daskroi, Gujaral Bharat.

Sr. Detail of Immovable Propertylies Amount of Fé;*;’:;ﬁ’:ﬁf Property Encumbrances QR Code Telephone: +91-9898537188 || Email: csiwyuranusinfra.com || Website: www yuranusinfra.com
No. Taki f Sumbolic / Secured Debts ID Mo o ) . )
o ;- ﬁ’,ﬂ?ﬁ&"pi -Oymholic Bid increase reparty _ The Board of Directors of the Company at their meeting held on Wednesday, October 28, 2026, approved the

1. | Equitable mortgage of residential house | Rs.13,78,716/- |1 Rs.20,16,000/- [IDIB50381991968 | NIL Unaudited (Standalone) Financial Results of the Company, for the quarter and half vear ended September
constructed on Plot measuring 277.77 sq | (ason 10/01/2025) |2 Rs. 201,600/ ; PR G ~ . : : -
vards situated on Plot No.01, near Raju 3. Rs. 10.000/- 3{_1 345}26, The SFatutﬂl}’F_Ludltﬂlﬁ have 1_&wewed these hnzfm:ujis results pursuant to regulations 33 of SEBI
bishnol kothi, Giabipur road, Village Parbhuwala, Tehsil Uklana, District Hisar, comprised in Khasra [llstmg thgatmn and Disclosure I‘qu.llt'EI'I’lEﬂtS.] REE—H lation, 2015 as amended.
no B2TMM(2-9),7/2(5-10),141/1(2-10), 141/2(0-12} in the name of Mr. Sanjay Kumar. The full format of Unaudited Financial Results is available on the BSE Limited website at

Possession: Physical

www.bseindia.com and on the website of the Company at https://yuranusinfra.com/financial-results.php
“THIS PUBLICATION IS BEING MADE GIVING 15 DAYS NOTICE UNDER RULE 8(6)/9(1) OF THE SECURITY

and the same can also be accessed by scanning following Quick Response (QR] Code.

INTEREST (ENFORCEMENT) RULES, 2002 TO THE ABOVE BORROWER AND GUARANTORS".

Bidders are advised to visit the website (https://baanknet.com) of our e auction service provider PSB Alliance Pvt. Ltd. fo By Order of the Board
participate in online bid. For Technical Assistance, please call 8291220220, For Registration status and EMD status, please email For, YURANUS INFRASTRUCTURE LIMITED
to support.baanknet@psballiance.com. Sd/-

For property details and photograph of the property and auction terms and conditions, please visit: hitps:/fbaanknet.com and for
clarifications related to this portal, please contact PSB Alliance Pvt. Ltd, Contact No. 8291220220.

Bidders are advised to use Property |ID Number mentioned above while searching for the property in the website with
https:/ibaanknet.com

Nitinbhai Govindbhai Patel
Date: 28-10-2026 Chairman cum Managing Director
Place: Ahmedabad DIN: 06626646

Note: The above intimation is in accordance with Regulation 33 read with Regulation 47(1) of the SEBI
(Listing Obligation and Disclosure Requirements) Repulations, 2015.

Contact Person: Mr.Sachin Kumar
(Authorised Officer and Chief Manager Hisar Green Square Market Branch) Contact No. — 9997430082

Dated : 27.10.2026 #+ Place : Hisar The Authorised Officer, (Indian Bank)

.. . .. . epaper.financiaiexpress.cun‘. .
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SAYAJI HOTELS (INDORE) LIMITED

CIN : L55209MP2018PLCO76125
Ragistered Office: H-1, Schema No. 54, Vijay Nagar, Indore, Madhya Pradesh - 452010
Tel. No, : 0731-4006666, Emall Id : cs@shilindors.com, Website © www.shilindore, com

STETTEES T

Extract of Unaudited Standalone Financial Results for the
Quarter and Hailf Year ended 30th September, 2026

i in Lakhs except figures of EPS)

ONIDA
Cogds i By AL

ONIDA ELECTRONICS
LIMITED

{Formerdy known as MiRC Electronics Limited)
Regd. Office: Omida Houss, G-1, MIDC, Matssiad
Cavas Foad, Andheri (E), Mumbai: <400 083
CIN Mo L32300MHIGHIPLCO2ST
Email ID: inwsiors@anidacom | Website:

Motes : The abowve is an extract of the detailed format of Financial Resulis for the Quarter and Half Year ended
30th September, 2026 filed with the Slock Exchange under Regulation 33 of the SEBI (Listing Obigations and

for Onida Electronics Limited
{formarly known as MIRC Elettronics

GTPL HATHWAY LIMITED

Registered Office: 202, Sahajanand Shopping Center, Opp.
Swaminarayan Mandir, Shahibaug, Ahmedabad-380004, Gujarat,
CIN : L64204GJ2006PLC048908 « Tel : 079-2562 6470
E-mail ; info@gtpl.net « Website ; www.atpl.net

MOTICE FOR THE ATTENTION OF MEMBEERS OF THE COMPANY

Members of the Company are hereby informed that a Postal Ballol
Motice, sesking their approval to the resolution set out in the said

remote e-voling process only. The Company has engaged the
services of KFinTech as the agency to provide e-voting facility,

DL ED
ARVIND LIMIT SUPRAJIT ENGINEERING LIMITED
rw n D A MEMBER OF LALBHAI GROUP CIN - L29199KA19B5PLCO06934
CIN -117119GJ1931PLC000093 Registered & Corporate Office: No.100 & 101, Bommansandra
FASHIONING POSSIBILITIES Regd. Office: Naroda Road, Ahmedabad - 382 345 S AIOGRRST D pERTit Industrial Area, Bangalore - 560 099 Tel:{91-80) 43421100,
Phone No. 079-68268000-8108-8109, Website: www.arvind.com Email: investor@arvind.in Central Office: 763, ANMNA SALA| CHENMAI-$00 002 Website - www.suprajit.com, Email - investors@suprajit.com
Sr. Particulars uarter Ended Half Year Ended Year Ended )
N Q ARCs & PERMITTED TRANSFEREEs THROUGH The following share cedificates of the Company have been reported lostimisplaced and
0. 30.09.2026| 30.06.2026 |30.09.2025 30.09.2026 |30.09.2025| 31.03.2026 e-AUCTION UNDER OPEN AUCTION METHOD the holders of the =aid share cerificates have requested the Company for issue of
Unaudited | Unaudited | Unaudited | Unaudited | Unaudited | Audited P e e 2 g e Duplcate Shara Cerfificates
1 | Total Income from Operations 2940.48 2518.80 | 2386.02 | 5459.28 | 4401.24 9359.51 e ﬂ““f“_'laﬂ"“ (108} IPHie s Eprssial A ool ’-':E'"* i ARCls. ana "‘:"""1"'1’?“ Notice is hereby given ihat the Company will proceed o issue Duplicate Share Certificates
2 | Net Profit for the period (before Tax, Exceptional and/or Extraordinary items) 155.57 111.45 148.65 267.02 225.01 612.31 r::l:.-. :I_'I‘E;ill::m; En:ﬁﬁllj:;tﬁm:‘:r:mmlum m::‘hu;i:nl_.n:ﬂr:ir:; ;;ERE:CH;E*; I::: II'!E |:|H|FI'.I.' mentoned persons uni:—:jﬁs a -.la!lu:l {Jl_;qal;:llch’l s received by the Company
3 | Net Profit for the period before tax (after Exceptional and/or Extraordinary items) 183.81 88.88 148.65 272.69 225.01 595.04 on e s whte 167 "an i what 157, “whatsver thine 4" snd "withoul recourss” basis: within 15'3IE‘1‘51|":'”"';|'"3 dale Dfpl._lhir::ﬂtkz:n ‘ﬂ'fﬂ'!'3 f":'h'?-:e-
4 | Net Profit for the period after tax (after Exceptional and/or Extraordinary items) 151.60 57.77 106.74 209.37 161.44 426.97 SL | Si| Folio |Cert| No.of Dlﬁtlﬁﬂtﬁ'ﬂ' Dlﬂtl'l'lﬂh'l'ﬂ Mame of the
5 | Total Comprehensive Income for the period [Comprising Profit for the period (after tax) 170.82 89.24 84.89 260.06 143.49 357.02 Mo. | TITLE CF THE ACCOUNTS (BRANCH / REGION) No| No No [Shares|No's. From| No's. To Mﬂhr}areh?{lder
and Other Comprehensive Income (after taX)] 1 1 IHﬂIAH TE':HMMAI: C‘D— L-"l“-rED .QFIME || DELHI m: a I.IITI-ﬂ['
6 | Paid up Equity Share Capital (Face Value  10/- per share) 272.04 262.14 262.12 272.04 262.12 261.12 : Tt B R A LMITED AFINE T DELHS 1. 0000006 €& | 8000 | 63820441 | 63828440 Dutta (Deceased)
7 | Reserves (excluding Revaluation Reserve) as shown in the Audited Balance Sheet of - - - - - 3782.07 i P Sumita Dutta {Elaimanl.}
the previous year 3. JUELA U SETNNIIG MLLS FRIVATE LIWITED] ANNS F HVEETABAD Ay person|s) having objections to the izsue of the dupficate share certiicates should
8 | Earnings Per Share (of X 10/- each) - (Not Annualised) Basic : () 5.55 2.04 3.95 7.59 5.98 15.80 1. JMUL PUR FEHERER FYY LTO FING ROAD | ¥IIASONRDA todge hisiheritheir objection with all supporting documents with the Company at its
Diluted : (3) 5.54 504 3.94 758 597 15.79 5. | MULPURI FOODS AND FEEDS LIMITED. RING ROAD | VIJAYAWADA Regesterad Office within 15 days from the appearance of this notice: fasling which the
| r — & | PADMAADEN] SUGARS LIMITED (Previous! Company will procesd 12 izsue Duplicats Share Cerdificate(s) to the parsons mentioned
Stancalone Information: - " | known 28 & V. SUGAR MILLS m,::"::;, UEY | ARMB | CHENNAI above and thereafter no objection to the Issue of duplicate share Ceslificates will be
Particulars Quarter Ended Half Year Ended Year Ended | s entertained from any person(s) For Suprajit Engineering Limited
30.09.2026 |30.06.2026|30.09.202530.09.2026 |30.09.2025| 31.03.2026 _% | RASUL ENTERPRISES MYLAPORE { CHENNAL Place : Bengaluru Sdl- Medappa Gowda. J
Unaudited | Unaudited | Unaudited | Unaudited | Unaudited |  Audited 8. | UP MONEY LIMITED LUDHIANA MAIN / Date : 28.10.2026 CFO & Company Secretary
Revenue from Operations 2,145.72 | 1,827.06 | 1,801.78 | 3,972.78 | 3,307.02 7,142.95 | LUDHIANA
Profit before Tax 136.80 49.77 103.01 186.57 146.33 342.96 intarested efgible bidders are requested to intemate thesr willingness o parficipate inthe
Profit/(Loss) after Tax from continuing Operations 108.27 37.29 75.93 | 145.56 | 109.63 252.08 ;ﬁiﬂ;;ﬂfiﬂm:;ﬁg :’ﬁ;ﬁ"ﬁa" “Expression of Interest” o the amall id
Profit/(Loss) after Tax from discontinued Operations - - 21.52 - 45.49 45.49 i : r e
Other Comprehensive Income/(Loss) (net of tax) 11.97 23.56 (20.64) 35.53 (15.30) (57.80) For further detalls please visit our Bank's website (www.iob.bank.In) -> click on
= = TEMDERS = ARC-Ceall - Motilication dated 28.10.2026 for the above Stressed Loan.
Total Comprehensive Income for the period/year 120.24 60.85 76.81 181.09 139.82 239.77 : . ’
Note: : - : 0 L 0B resarves tha right o cancel o modify the procsss and amsend amy of the terms of the
ote: . i . . . . . L. nofification at amy stage and the same will not nacessarily be camied o Ihedugh
The above is an extract of the detailed format of quarterly and half yearly Financial Results filed with the Stock Exchanges under Regulation 33 of the SEBI (Listing acbeer fsamant butl will be notified directly an the Bank's wibsite
Obligations and Disclosure Requirements) Regulations, 2015. The full format of the Quarterly and Half yearly Financial Results are available on the Stock Exchange Place Chennai F'DRM G
websites at www.bseindia.com and www.nseindia.com and on the company’s website www.arvind.com Date: 28.10.2026 General Manager

INVITATION FOR EXPRESSION OF INTEREST FOR
M/s. SRI VENKATA SIVAPARVATHI SPINNING MILLS

For, Arvind Limited PRIVATE LIMITED
Place: Ahmedabad ‘bunit s. Lalbhai OPERATING IN THE SPINNING (TEXTILES) INDUSTRY
Date: October 28, 2026 Vice Chairman IN GU HTUH DISTRI C-T

{Under Regulation 36A(1) of the Insolvency and
Bankruptcy Board of India (Insolvency
Resolution Process for Corporate Persons)
Regulations, 2016)

RELEVANT PARTICULARS

1 | Name of the corporate
debtor along with PAN
& CIN / LLP No.

M/s. 5ri Venkata Sivaparvathi
S5pinning Mills Private Limited
PAN:AAICS043 7N
CIN:U17111AP2003PTC040926

Standalone www.onide.com | Phona No. 022-66S7 577 Motice has been sent electronically, pursuant to the circulars issued
. Quarter Quarter Haif NOTICE by the Ministry of Corporate Affairs, to the members whose a-mail 2 dd fth 8.
5. Particulars Ended Ended | Year Ended : . : : ; i Address of the D.No.19-8-37, Near
Mo, s _gﬂ B Bl s Rl i NOTICE is hereby given that pursuant fo address is registered with the Depnaltfry Parlu:upaﬂtts‘,l f registered office Suryadevara Estates, Etukuru
itlone: of Beautation 47 and -gthar Depositories as on Friday, October 23, 2026 (“Cut-Off Date™). The
(Unaudited) | (Unaudited) | (Unaudited) | | provsions of Regulstion 47 ard ol Company has completed electronic dispatch of the Postal Ballot Road, Guntur, Andhra
Total Income from Operations (Net) 1918.31 2106890 | 4,570.41 f}f"g;{;S";ﬂ“&f';in;urﬂ"ﬂwﬂ,E'Wf,;?fl Notice on October 28, 2026 Pradesh, India- 522003
2 | Met Profit/ (Loss) for the periad Ragulations, 2015, the meating of the Beard| | The Postal Ballot Notice is available on the Company’s website at 3 | URL of website Mil
ib?’_‘i[’-‘ﬂﬁ{‘; Exceptional and / or Extraordinary items) (673.90) 16.24 (372.16) of Directors of Onida Elecironics Limited ww?.r.gtpl.net ahdpn the website of the Stock Exchalnge 5, e, BSE . -
3 | Nat Profit / (Lose) lor the pariad befora tax (formerty known as MIRC Electrarics Limiled) Limited E_II'II:;_ Mational Stock Exchange of India Limited al 4 | Details of place where The company’s major revenue
{after Exceptional and | or Extraordinary items) (573.90) 16.24 (372.16) ("Company’) will be held on Tuesday, 03 m:wﬁisb?;e 'T:.'?“}'E"F ?nnﬁTWmamﬁ?g:%};ﬁﬂf c;'] majority of fixed assets | is from manufacturing cotton
4 | Net Profit/ (Loss) for the period after tax : lﬂ:jﬁsiﬁﬁnﬂ :;'E:E;ﬁ:ze::}:::::: https:/fevoting.kfintech.com. Members who do not receive the are located yarn [Textile Industry]
fter Excepbonal and/ or Extracrdinary iteme) 482.94) 1768 [324.95) Results of the Company for the Second Postal Ballot Notice may download it from the above-mentioned Unit 1- 33,000 spindies
5 | Total Comprehensive income for the period Quarter and Hall Year andad Septamber 30, websites. Ponnur Rd, Chebrolu, Guntur
[Comprising Profit | (Loss) for the penod (after tax) and ; M. The documents refemed to in the Postal Ballot Motice are available Fdetad Prz;clesh- 522.2 5 ;
Other Comprehensive Income {after tax)] [493.13) 1847 (334 .86) i-temms of "ONIDW Elecironics Limited - Coda for inspection electronically on all working days and members
Equity Share Capital 30466 304,66 304,66 for Insider Trading & Falr Disciosure of | | S€2king o inspect such documents can send an e-mail lo _ Unit 2- 23,000 spindles
e I R Unputikshed. Prics Seneiive Inlormation”. the ﬂ[i?ntl||%nmuﬁ:ar tpl.net mentioning his / her /its DP |D and g Ins’galfed capacity nf. Kottareddipale, Chebrolu,
in the Audited Balance Sheet of the previous year T"‘"ﬂﬂ window for 'jIE'a"r;El"“ “‘tT -“Z:_”"h‘f: of bt izt main products / services Patareddipalem, Guntur,
the Company is closed for the diractors, = :
B Eammg_ﬁ o Ehﬂ':;c[i_‘.:“ 1?"" eadm] — das:-gnatel::J alr;pluyreas. anl:lr':rth;rs ";:-;er:au The Company is providing to its members the facility to exercise Andhra Pradesh - 522212,

OF COIUMLANG BN CISCONHINLCS DParaions . il their right to vote on the resolution proposed in the Postal Ballot . : . -
Basic: (15.86) 0.58 (10.67) Eg"” i ﬁme frf"‘ Uis: Do, 1::]25.1.. N::at':r;e?anl b SlactOniCmBENE {"E-Ent?: ™). The cummuarricalit::n 6 | Quantity and value of  |As per the Audited Financial
Dituted: (15.846) 0.58 (10.67) PR AR T PGS, O oan el e Bl g 4. 18 main products/ services |Statements, Turnover from the

rasults of the assenl or dissent of the members would take place through inp ! :

Operation for the FY 2025-

sold in last financial year
2026 is Rs. 68.46 Lakhs.

sclosure Requirements) Regulations, 2015, The full format of the Financial Results for the Quarter and Hall Year Limited embers may cast their voles during the period mentioned herain ow is inoperativ
Discl R R i Thie fuild 1 { the Fi ial Results for the O Half Ye ] Mermb tth les d th d L dh (M cD tive]
andad 30Mh Septembar, 2026 are available on the wabsite of Stock Exchange al www.bseindia.com and Campany's Sl balow: 7 | Number of employees/
websita at www.shilindore.com and the same can be @) -JP,-‘?E' Prasad Oak Commencement 9:00 a.m. (IST) on Sunday, reTen Nil [Now CD is inoperative]
accessed by scanning the QR Code attached below A 3 By the Order of the Board Vice President - Legal, Corporate Affalrs of e-voting November 01. 2026

. 3 *ﬁﬁi For Sayajl Hotels (Indore) Limited & Company Secretary] - 8 | Further details including | €an be collected from the
Place : Indore *1 _ dgﬁ.l Sd/- Place: Mumbai End of e-voting 5:00 p.m. (IST) on Monday, la<t available financial office of the RP
Date : 28.10.2026 E:%507°  Thottappully Narayanan Unnl, Chairman Date: October 28, 2026 November 30, 2026 statements (with CA Mahalingam Suresh Kumar

Office of the Resolution
Professional

M/s. SPP Insolvency
Professionals LLP.

2nd Floor, CODISSIA Building,
G.D Naidu Towers,

Huzur Road, Coimbatore,
Tamil Nadu - 641018

T. +91 73730 52341,

E-voting will not be allowed beyond the aforesaid date and time and
the e-voting module shall be forthwith disabled by KFinTech upon
expiry of the aforesaid period.

Manner of e-voting by members holding shares in dematerialised
mode and members who have nol registered their email address
has been provided in the Postal Balliot Notice. The manner in which
members, who have forgotten the User 1D and Password, can
obtain / generate the same, has also been provided in the said
Fostal Ballot Notice.

Only a person, whose name is recorded as on the Cut-Off Date,

schedules) of two years,
lists of creditors, relevant
dates for subsequent
events of the process

are available at:

SAYAJI HOTELS (PUNE) LIMITED

CIM ; L55204GJ2018PLC161133
Regd. Office : Near Kala Ghoda Circle, Savajigan), Yadodara, Gujarat- 350020, India
Tel. Ma_: 0731-4006666, Email Id : cs@shplpune.com, Website | waww.shplpune.com

a9 | Eligibility for resolution
applicants under section
25(2)(h) of the Code is

Extract of Unaudited Standalone and Consolidated Financial Results for the
Quarter and Half Year ended 30th September, 2026

(® dn Lakhe excent fgures of EFS)

Standalone Consolidated in the register of members [ register of beneficial owners available at: Eﬂsﬁf:;:ﬂj ﬁ:%i:ﬁi;:;m /
3 e Quarter Ended | Quarter Ended| Half Year Ended | Quarter Ended| Quarter Ended |Hall Year Ended maintained by the Depositories, shall be entitled to participate :
No. 30.09.2026 | 20092035 | 30.05.2026 | 30.09.2026 | 30.09.2025 | 30.09.2026 in the e-voting. A person who is not a member as on the Cut-Off | | 10l L : 1
: . i i ' ast date for receipt of | 14.11.2026
(Unaudited) | (Unaudited) | (Unaudited) | (Unaudited) | (Unaudited) | {Unaudited) gﬁ:; . :ei:g:fﬂ treat the Postal Ballot Notice for information Creedsiion atintareit (saturday)
1 | Total Income from Operabions (Met) 1,8583.33 1,883.30 396347 185332 1,883.30 3.89:3.47 - . . . . ; - — -
2 | NetProfit/ (Loss) for the period manﬁbﬂrnfr:m:tﬂnnq.l'[und_a‘lﬂng;}mag a:j?;:_is?" i 11| Date of issue of the provisional list of 24.11.2026*
' ; s i r é-m : i :
{before Tax, Exceptional and / or Extraordinary items) 629,75 09.66 1,400.21 597 83 0299 1,376.63 wf,:n I:]'?erﬁ vaenpngﬁgr?npéﬁ?ﬂispgh[s} u;}ma feqUeEslteg r:ua'rjgﬁ,rgrﬁﬁ; prospective resolution applicants (Tuesday)
3 | Met Profit / (Loss) for the peried befors tax : e = s . update their e-mail address with the Depository Paricipant(s) i1}_ Last date for submission of objections | 30.11.2026%
|| fshier Peeptidhal ane iy Brtsiainacy Rermd it Lo 2ot | R | el where they maintain their demat accounts. .| to the provisional list (Monday)
4 | Met Profit / iLoss) for the period after fax The resolution, if approved, shall be deemed to have been passed : o : *
fafter Exceptionatand / or Extraardinary iterms) 451.88 538.32 1,046,653 419.74 533.40 1,014.15 on the last date of Ef,rmi.-.g i.e. Monday, November 30, EDEE “The | 13 Date; of issue '31{ final list of prospective {D.,E,. 1d3-33d35
5 | Total Comprehensive Incame for the periad [Comprising Prafit / (Loss) results of e-voting will be announced on or before Wednesday, resolution applicants ednesday)
for the peraod {after tax) and Other Comprehensive Ingome (after tax)] 447,80 539.76 1,04.2.31 415,67 534 B4 1.009.63 December 02, 2026 and samea along with Scrutinizer’s Rapaort will r1,_1 Date of issue of information 09.12.2026*
6 | Equity Share Capital 30466 0466 |  I0466 304,66 304 66 304 665 be displayed on the website of th.'f Company at www.gtpl.net and on memorandum, evaluation matrix and | (Wednesday)
7| Reserves (excluding Revaluation Reserve} as shown in the website of KFinTech at hitps.//evoting. kfintech.com. The results request for resolution plans to
i Ruidlted Balance Sheat of th pmm];‘ yeal ) i i ) ) ) will simultaneously be communicated to the Stock Exchanges and ti iié I t
e sa will also be displayed at the registerad office of the Company, PIOjpECiE reSoul ot ap R icalls
-'firnééaiin- i an?f',i:{,__:n;,nﬁzé A In case of any guery on e-voting, members may refer to the “Help” | | 15| Last date for submission of 08.01.2027*
Basic R 1483 76T 34 35 1378 1751 33.29 and “FAQs" sections/ E-voting user manual available through a resolution plans (Friday)
Diluted: 14.83 1767 1435 1378 17.51 33.20 drc:np-dn:mn menu in the "E_PDWHII:_:ual:L'i section of KFinTech's website b i b |
7 S A . T " ; @ for e-voting at https://evoting kfintech.com 16 "?JCE?*E Eg'l'a' Id to 5'*"55”1F'1_-|L E@Q{m@?' .com /
ote : The above is an extract of the detailed format of Financial Resulis for the Quarter and Half Year endad @GSN E By the Order of the Board ile for 1 2 i i i . submit msuresnEumariaicanor
Ath September, 2026 filed with the Stock Exchange under Regudation 33 of the SEBI (Lishing Ohligations and l-t'“ L4 Placs - For 5;1;3“ Hotels (Pune) Limited E;?Etiilﬂt detalis foradevessing e-vollng relating quenesigrievances, » -
Dise legwre Requiremants) Regulations, 2015 The full formal of the Finadcial Results for the Guadtesand Half Year :j:':“}_ﬂ- i E’f Vadodara Sdf Shﬂ:}r-s V. Ralu. Vice President 17 Details of Cﬂlrpﬂratﬂ' ThE 0 i,“i ng.FﬁtEFE'd under "H"IE
en-.;e-.d iLI-'-Srpt':;iﬂfl'f- 2026 are .ewudl.:hnlu an the H‘E;.'l!-lll:' urf;!u-.bk}E xchange u:-lu.u;:;:hﬁ;indL&FE:L&IL-.;-,mpa;w-i .,&{_E% Date Abhay Chintaman Chaudhari HFian:':IGHﬂ[}|JE}QI1'IES Limited debtors registration | MSME category.
websita at wiaw.shplpune.com and the same can be accessed by scanning the oda attachad balow, [t 28.10.2026 Chairman CAPLTAL
Selenium Tower B, Plot 31 & 32, status as MSME [Reg no. UDYAM-AP-04-0003129]

Gachibowli, Financial District,

Manakramguda, Hyderabad 500032

E-mail; evoting@kfintech.com

Toll-free No.: 1800 309 4001

[from2:00a.m. (15T)to 6:00 p.m. (I5T)on allworking days]

By order of the Board of Directors
Sdi-

Ashwin Patel

Company Secretary and
Compliance Officer

FCS: 6765

*Mote: Dates are subject to the CIRP extension to be granted
by the Hon'ble NCLT,

Place : Coimbatore
Date : 28.10.2026

Zonal Office - 1st Floor, SP Building,
Novelty Road,Behind Indian Qil Petrol Pump,

E-AUCTION
Karnal - 132001 (Haryana) Phone: 0184-2266358,
2266264 E.mail: zokarnal@indianbank.co.in SALE NOTIC’E

APPENDIX IV-A [SEE PROVISO TO RULE 9(1)] / 8(6)] SALE NOTICE FOR SALE OF IMMOVEAELES PROPERTIES
DATE OF E-AUCTION : 20.11.2026 FROM 11.00 AM TO 04.00 PM

E-Auction Sale Notice for Sale of Immovable Assels under the Securitisation and Reconstruction of Financial Assets and

Enforcement of Security Interest Act, 2002 read with proviso to Rule 8 {6) of the Security Interest (Enforcement) Rules, 2002
Maotice is hereby given to the public in general and in particular to the Borrower (5) and Guarantor (5) that the below described immaovable
property mortgaged/charged to the Secured Creditor, the Physical {whichever is applicable) possession of which has been taken by the
Authorised Officer of Indian Bank, Hisar Green Square Market branch, Secured Creditor, will be sold on “As is where is"”, “As is what
is”, and "Whatever there is" basis on 20.11.2026 for recovery of Rs.13,78,716/- (Rupees Thirteen lakhs Seventy-Eight Thousand
Seven Hundred & Sixteen Only) (as on 10.01.2025) with further interest, cosls, other charges and expenses thereon due to the Indian
Bank, Hisar Green Square Market branch, Secured Creditor, from 1.Mr. Sanjay Kumar S/o Chander Bhan Singh, Plot No 1 Situated
near Raju Bishnoi Kothi, Giabipur Road, Village Parbhuwala, Distt - Hisar 125113 (Borrower/Mortgagor). 2. Mrs. Suman Devi W/o
Mr. Sanjay Kumar, Plot No 1 Situated near Raju Bishnoi Kothi, Giabipur Road, Village Parbhuwala, Distt - Hisar 125113
(Guarantor).

The specific details of the property intended to be brought to sale through e-auction mode are enumerated below:

iRaads @ Indian Bank

CA Mahalingam Suresh Kumar

RP of M/s Sri Venkata Sivaparvathi Spinning

Mills Private Limited [Under CIRP]

IBBI Reg No. IBBI/IPA-001/IP-POOT10/2017-2018M10217
AFA No. AA1/10217/02/311226/108768

valid upto 31/12/2026.

Place : Ahmedabad
Date : October 28, 2026

~

YURANUS INFRASTRUCTURE LIMITED

CIN: L46909GJ1994PLCO21352
Registered Office: Rannade House, First Floor, Near 1shan Bunglows, Shilaj, Ahmedabad - 380059, Daskroi, Gujaral Bharat.

Sr. Detail of Immovable Propertylies Amount of Fé;*;’:;ﬁ’:ﬁf Property Encumbrances QR Code Telephone: +91-9898537188 || Email: csiwyuranusinfra.com || Website: www yuranusinfra.com
No. Taki f Sumbolic / Secured Debts ID Mo o ) . )
o ;- ﬁ’,ﬂ?ﬁ&"pi -Oymholic Bid increase reparty _ The Board of Directors of the Company at their meeting held on Wednesday, October 28, 2026, approved the

1. | Equitable mortgage of residential house | Rs.13,78,716/- |1 Rs.20,16,000/- [IDIB50381991968 | NIL Unaudited (Standalone) Financial Results of the Company, for the quarter and half vear ended September
constructed on Plot measuring 277.77 sq | (ason 10/01/2025) |2 Rs. 201,600/ ; PR G ~ . : : -
vards situated on Plot No.01, near Raju 3. Rs. 10.000/- 3{_1 345}26, The SFatutﬂl}’F_Ludltﬂlﬁ have 1_&wewed these hnzfm:ujis results pursuant to regulations 33 of SEBI
bishnol kothi, Giabipur road, Village Parbhuwala, Tehsil Uklana, District Hisar, comprised in Khasra [llstmg thgatmn and Disclosure I‘qu.llt'EI'I’lEﬂtS.] REE—H lation, 2015 as amended.
no B2TMM(2-9),7/2(5-10),141/1(2-10), 141/2(0-12} in the name of Mr. Sanjay Kumar. The full format of Unaudited Financial Results is available on the BSE Limited website at

Possession: Physical

www.bseindia.com and on the website of the Company at https://yuranusinfra.com/financial-results.php
“THIS PUBLICATION IS BEING MADE GIVING 15 DAYS NOTICE UNDER RULE 8(6)/9(1) OF THE SECURITY

and the same can also be accessed by scanning following Quick Response (QR] Code.

INTEREST (ENFORCEMENT) RULES, 2002 TO THE ABOVE BORROWER AND GUARANTORS".

Bidders are advised to visit the website (https://baanknet.com) of our e auction service provider PSB Alliance Pvt. Ltd. fo By Order of the Board
participate in online bid. For Technical Assistance, please call 8291220220, For Registration status and EMD status, please email For, YURANUS INFRASTRUCTURE LIMITED
to support.baanknet@psballiance.com. Sd/-

For property details and photograph of the property and auction terms and conditions, please visit: hitps:/fbaanknet.com and for
clarifications related to this portal, please contact PSB Alliance Pvt. Ltd, Contact No. 8291220220.

Bidders are advised to use Property |ID Number mentioned above while searching for the property in the website with
https:/ibaanknet.com

Nitinbhai Govindbhai Patel
Date: 28-10-2026 Chairman cum Managing Director
Place: Ahmedabad DIN: 06626646

Note: The above intimation is in accordance with Regulation 33 read with Regulation 47(1) of the SEBI
(Listing Obligation and Disclosure Requirements) Repulations, 2015.

Contact Person: Mr.Sachin Kumar
(Authorised Officer and Chief Manager Hisar Green Square Market Branch) Contact No. — 9997430082

Dated : 27.10.2026 #+ Place : Hisar The Authorised Officer, (Indian Bank)

.. . .. . epaper.financiaiexpress.cun‘. .
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SAYAJI HOTELS (INDORE) LIMITED

CIN : L55209MP2018PLCO7E6125

Ragistered Office: H-1, Schema No. 54, Vijay Nagar, Indore, Madhya Pradesh - 452010
Tel. No, : 0731-4006666, Emall Id : cs@shilindore.com, Website © www.shilindore, com

Extract of Unaudited Standalone Financial Results for the

Quarter and Half Year ended 30th September, 2026

(T in Lakhs excent figures of EPS)

Easa s A

ONIDA ELECTRONICS
LIMITED

{Formerdy known as MiRC Electronics Limited)
Regd. Office: Omida Houss, G-1, MIDC, Mataiad
Cavas Foad, Andheri [E), Mumbai: <00 093
CIN Mo L32300MHISHIPLCO25T
Email ID: inwsiors@anida.com | Website:

Motes : The abowve is an extract of the detailed format of Financial Resulis for the Quarter and Half Year ended
30th September, 2026 filed with the Slock Exchange under Regulation 33 of the SEBI (Listing Obigations and

for Onida Electronics Limited
{formarly known as MIRC Electronics

GTPL HATHWAY LIMITED

Registered Office: 202, Sahajanand Shopping Center, Opp.
Swaminarayan Mandir, Shahibaug, Ahmedabad-380004, Gujarat,
CIN : L64204GJ2006PLC0O48908 « Tel : 079-2562 6470
E-mail ; info@gtpl.net « Website ; www.atpl.net

MOTICE FOR THE ATTENTION OF MEMEBERS OF THE COMPANY

Members of the Company are hereby informed that a Postal Ballot
Motice, seeking their approval (o the resolution set out in the said

remote e-voling process only. The Company has engaged the
services of KFinTech as the agency to provide e-voting facility,

DL ED
e L oup SUPRAJIT ENGINEERING LIMITED
rV] n D CIN < L23199KA18B5PLCO0GS 34
(CIN - 117119GJ1931PLC0000S3 Registered & Corporate Office: No.100 & 101, Bommansandra
FASHIONING POSSIBILITIES Regd. Office: Naroda Road, Ahmedabad - 382 345 e AR s Monagement Department Industrial Area, Bangalore - 560 099 Tel:(391-80) 43421100,
Phone No. 079-68268000-8108-8109, Website: www.arvind.com Email: investor@arvind.in Canfral Office: 763, ANNA SALAI, CHENNAI-600 002 Website - www.suprajit.com, Email - investors@suprajit.com
No’ | ARCs & PERMITTED TRANSFEREEs THROUGH The following share cedificates of the Company have been reported lostimisplaced and
. 30.09.2026( 30.06.2026 |30.09.2025|30.09.2026|30.09.2025| 31.03.2026 e-AUCTION UNDER OPEN AUCTION METHOD the holders of the said share cerificates have requested the Company for issue of
Unaudited | Unaudited | Unaudited | Unaudited | Unaudited Audited L L e ey e L e o e Dupkcate Shara Cerfificates
1 | Total Income from Operations 2940.48 2518.80 | 2386.02 | 5459.28 | 4401.24 9359.51 Indian Overseas Bank (I08) Invites Expression of Inferest (ECH) from ARCs and Permitted Nofice is hereby given that the Company will proceed to issue Duplicate Share Certificates
- - - - - Transferees [or the proposed transfer of Stressed loan Exposures in respect of the : i e :
2 | Net Profit for the period (before Tax, Exceptional and/or Extraordinary items) 155.57 111.45 148.65 267.02 225.01 612.31 fallowing Stressed Loan under OPEN AUCTION method in Lot 2 during O3 of FY 2026-27 ||'.:: II'!E below mentioned persans Umiess a -.la!lu:l -:;ll_;ljel;:llch’l s received by the Company
3 | Net Profit for the period before tax (after Exceptional and/or Extraordinary items) 183.81 88.88 148.65 272.69 225.01 595.04 on s s whte 157 "an i what 187, “whatever thene K" dnd "withoul recourss” basis: within 15'3';3‘1‘51"':'”"'3!"'3 dale Dfpl._lhlr::ﬂl:rz:n ‘ﬂ'fﬂ'!'ﬂ f":'h'?-:e-
4 | Net Profit for the period after tax (after Exceptional and/or Extraordinary items) 151.60 57.77 106.74 209.37 161.44 426.97 TR 31| Folio |Cert| No.of I]IEEtlm:in'E Dmt'_“':h“ Name of the
5 | Total Comprehensive Income for the period [Comprising Profit for the period (after tax) 170.82 89.24 84.89 260.06 143.49 357.02 Mo. | TITLE OF THE ACCOUNTS (BRANCH / REGION) No| No No [Shares|No's. From| No's. To Mshr:'amhﬂ:lder
and Other Comprehensive Income (after tax)] 1. | INDIAN TECHNOMAC CO. LIMITED ARME | DELHI Intya Auimar
6 | Paid up Equity Share Capital (Face Value % 10/- per share) 272.04 262.14 262.12 272.04 262.12 261.12 2 ' T BN DEn N PRIVAFE LINITED NG  OELH 1. 0000006 & | 8000 | 63820441 | 63828440 - Dl:attgl: H{Hcﬂlﬂ?ﬂ] g
7| R luding Revaluation R hown in the Audited Bal heet of = - - = - 782.07 — umita Dutta {Liaiman
t::G:)rr\:eevsiciizcyz:Irng SO ResBve s showm e Aued Batemos Sheer 370 3 JHELAT U SPITIIC MRLD T RIVATE LIVITED] ARG 7 HV DETUADA Ay person|s) heving objectons to the izsue of the dupficate share cerliicates should
8 | Earnings Per Share (of X 10/- each) - (Not Annualised) Basic : (<) 5.55 2.04 3.95 7.59 5.93 15.80 % JMUL PR FEHEMER PV LTO FI NG ROAD IRV lodge histherltheir objection with all supporting documents with the Company al its
luted - 5. | MULPURI FOODS AND FEEDS LIMITED. RING ROAD | VIJAYAWADA Regrstersd Office within 15 days from the appearance of this. notice fading which the
Diluted : (%) 5.54 2.04 3.94 7.58 5.97 15.79 : . : |sidh e :
Startialone — & | PADMAADEN] SUGARS LIMITED (Prevhous! Company will procesd 10 izsue Duplicate Share Cerificates) to the persons mantioned
tandalone Information: : " | i e e R LS Llh'::l'l'ED!n ¥ | ARMB | CHENMAI above and thereafter no objection to the Issue of duplicate share Cerdificates will be
Particulars Quarter Ended Half Year Ended Year Ended | Al entertained from any personis) For Suprajit Engineering Limited
30.09.2026 |30.06.202630.09.2025|30.09.2026 |30.09.2025| 31.03.2026 7. | RASLL ENTERPRISES MYLAPORE / CHENNAI Place : Bengaluru Sdi- Medappa Gowda. J
Revenue from Operations 2,145.72 | 1,827.06 | 1,801.78 | 3,972.78 | 3,307.02 7,142.95 i LUDHIANA
Profit before Tax 136.80 49.77 103.01 186.57 146.33 342.96 intaresied efigibla bidders are requestad to intemate theer willingness o parficipate inthe
Profit/(Loss) after Tax from continuing Operations 108.27 37.29 75.93 | 145.56 | 109.63 252.08 ;f;z';x:::ﬁ:mﬁ:;ﬁg :’ﬁ;ﬁ"ﬁa" “Expression of Interest” (o the amall id
Profit/(Loss) after Tax from discontinued Operations - - 21.52 - 45.49 45.49 = : 7 E : )
- e - ] : =
Other Comprehensive Income/(Loss) (net of tax) 11.97 2356 | (20.64) 3553 | (15.30) (57.80) -TEL‘::’E“H“‘;’_ﬂL';ﬁTﬁ*H:;ﬁ H:;Ll::;: ;ﬁﬂﬁzémﬂﬁﬁms:efﬁ:”
Total Comprehensive Income for the period/year 120.24 60.85 76.81 181.09 139.82 239.77 i i : ; s ' ik ] s fll:l
- 5 . Or e " N H ICB resanves thia right fo cancel or modify the procase and amend amy of the tarms. of the
Note: . . . i . . . L nofification at anmy stage and the same will not nacessarily be camied o hedugh
The above is an extract of the detailed format of quarterly and half yearly Financial Results filed with the Stock Exchanges under Regulation 33 of the SEBI (Listing advertisemaent but will be notified directly an the Bank's wibsite
Obligations and Disclosure Requirements) Regulations, 2015. The full format of the Quarterly and Half yearly Financial Results are available on the Stock Exchange Place Chennai FDRM G
websites at www.bseindia.com and www.nseindia.com and on the company’s website www.arvind.com Date: 28.10.2026 General Manager
INVITATION FOR EXPRESSION OF INTEREST FOR
M/s. SRI VENKATA SIVAPARVATHI SPINNING MILLS
For, Arvind Limited PRIVATE LIMITED
Place: Ahmedabad Punit S. Lalbhai OPERATING IN THE SPINNING ‘TEET'LES:I INDUSTRY
Date: October 28, 2026 Vice Chairman IN GUNTUR DISTRICT

{Under Regulation 36A(1) of the Insalvency and
Bankruptcy Board of India (Insolvency
Resolution Process for Corporate Persons)
Regulations, 2016)

RELEVANT PARTICULARS

1 | Name of the corporate
debtor along with PAN
& CIN/ LLP No,

M/s. Sri Venkata Sivaparvathi
Spinning Mills Private Limited
PAN:AAICS0437N
CIN:U17111APZ003PTCO40926

Standalone Wy oride:com /- Phone N, (22-5557.5777 Motice has been sent electronically, pursuant to the circulars issued
. Quarter Quarter Half NWOTICE by the Ministry of Corporate Affairs, o the members whosa a-mail 2| Add fth iR
3. Particulars Ended Ended | Year Ended : . - ! [ e ress of the D.No.19-8-97, Near
Na. 20,08 2026 | 30.08.2025 | 30082026 | | NOTICE is hereby given that pursuant to| | @ddress s registered with the Depository Participant(s) registered office Suryadevara Estates, Etukuru
(Unaudited) | (Unaudited) | (Unaudited) | | provisions of Regulation 47 and other Depositories as on Friday, October 23, 2026 (“Cut-Off Date”). The Biiad. Guntur: Andhra
; - applicable regulalions of the SEBI (Lisling Gnmpan',r has completed electronic dispaich of the Fostal Ballot Pradesh India- 522003
Total Income from Operations (MNet) 1918.31 2106.90 457041 Obllgaions and Disciosurs Raquiraments) Notice on October 28, 2026 _ '

2 | Met Profit/ (Loss) for the periad Regulations, 2015, the meating of the Beard| | The Postal Ballot Notice is available on the Company’s website at 3 | URL of website MNil
ibefore Tax, Exceptional and / or Extraordinary items) (673.90) 16.24 (372.16) of Directars of Onida Elecironics Limited www.atpl.net and on the website of the Stock Exchalnge s, l.e., BSE ‘ -

o T o T T ——r T Hormary Ko as MIRE Electranics Limiled) Limited E!nl:;_ Mational Stock Ex_v:hange of India _Ln‘nqled at 4 | Details of place where The company's major revenue
{after Exceptional and / or Extraordinary items) (573.80) 16.24 (372.16) ("Compary™) will be held on Tuesday, 03¢ | Www.bseindia.com and www.nseind|a.com. respactively and on majority of fixed assets | is from manufacturing cotton

3 | Mot Proft7 fLosat for i sarot et November, 2026 at Mumbal, inter-alia 10| | the website of KFin Technologies Limited (“KFinTech”) at e ldeatar yarn [Textile Industry]

4 t::_ . i:'ﬂﬁ:: n:url_j B F'EE ut:u_ Iﬂjﬂr ax 4 i e e consiter and appeove the Unaudfed Financial httgs:!."avutmg.h_ﬁﬁtm:h.::um. Meml_::erﬁ who do not recelve the
(after Excaptional and / or Extraordinary items) (482.54) ; (324.85) Results of the Company for the Second Pnthr Ballot Notice may download it from the above-mentioned Unit 1- 33,000 spindles

5 | Total Comprehensive Income for the period Quarer and Hall Year erded Septambar 30, websites.

[Comprising Profit | (Loss) for the peried (after tax) and | |20z The documents refemed to in the Postal Baliot Notice are available E,?]E‘:; ':f;;;;{frgﬂﬁg fiRur,
Other Comprehensive Income {after tax]l (493.13) 1847 (334.86) It of "ONIDW Electronics Limited - Coda for inspection electronically on all working days and members
Equity Share Capital 30466 304,66 304,66 for Insider Trading & Falr Disclosure of SEEE'T!E to ;EEF'E“ ’[EI;EI;"[ dUﬂUFE'T'TE e ﬁE“E} "[EIHD{;-TE?” 'L';* ] o of Unit 2- 23,000 spindles
Reserves (excluding Revaluation Reserve) as shown Unputikshed Price Sensitive Information”, the W@M mentoning s ¢ her / 1s a 5 Inst_a ed ;apacnt-; or Kottareddipale, Chebrolu,
in the Audited Balance Sheet of the pravious year Wadkng window for dealing in he secunbes of stratn i Wi main products / services Patareddipalem, Guntur,

; the Company is closed for the diractors, TIZLTNERON TOT B-VORTH]. . y . dh diich .

8 Eammﬁfjﬁgﬂ?ﬂ t Lg-;uﬂﬁdm] _— designated employees and cthers coverad | | The Company is providing to its members the facility to exercise Andhra Pradesh - 3224174,
fﬂ:;;‘? a HCO ad operations) {5889 Fas ({667 under the Code from Dist October, 2026 til their right to vote on the resolution pm;_}nsed in the F’nst:al_ Ba_rlnl 6 | Guantiy and valua of As per the Audited Financial
Diluted: (15 88 0.58 r1 CI-E?J 48 hours afler the declaration of financial Motice only by efectronic means (“e-voting™). The communication . Y ) Statamants Turnover from the

' BE0! Lo 10.67) results of the assent or dissent of the members would take place through main products/ services '

Operation for the FY 2025-

sold in last financial year
2026 is Rs. 68.46 Lakhs.

CIN ; L55204GJ2018PLC161133

SAYAJI HOTELS (PUNE) LIMITED

Regd. Office : Near Kala Ghoda Circle, Sayvajigan), Yadodara, Gujarat- 320020, India
Tel. Ma_: 0731-4006666, Emaill Id : cs@@shplpune.cam, Website | www.shplpune.com

[ dn Lakhe excent fgures of EFS)

Extract of Unaudited Standalone and Consolidated Financial Results for the
Quarter and Half Year ended 30th September, 2026

E-voting will not be allowed beyond the aforesaid date and time and
the e-voting module shall be forthwith disabled by KFinTech upon
expiry of the aforesaid period.

Manner of e-voting by members holding shares in dematerialised
mode and members who have nol registered their email address
has been provided in the Postal Baliot Motice. The manner in which
mambers, who have forgotten the User 1D and Password, can
obtain / generate the same, has also been provided in the said
Fostal Ballot Notice.

Only a person, whose name is recorded as on the Cut-Off Date,

Disclosure Requiremants) Requlations, 2015. The full format of the Financial Results for the Quarter and Half Year Limited)] | Members may cast their votes during the period mentioned herein [Now CD is inoperative]
andad 30Mh Septembar, 2026 are available on thewabsite of Stock Exchange al www.bseindia.com and Company's Sill- below: 7 | Number of emplayees.-’
website at www.shilindore,com and the same can be  []itpss Prasad Oak Commencement 9:00 a.m. (IST) on Sunday, WarTen MNil [Now CD is inoperative]
accessed by scanning the QR Code attached below :;.—-i"fﬁ By the Order of the Board Vice President - Legal, Corporate Affalrs of e-voting November 01. 2026

. er-lng ':'ﬁ:h; For Saya]l Hotels (Indore) Limited & Company Secretary] ! 8 | Further details including Can be collected from the
FIEEE Idom Lf%‘ﬁ 3 Sdj- Place: Mumbal End of e-vating 5:00 p.m. (IST) on Monday, last available financial office of the RP
Date : 28.10.2026 [&] 5 %) Thottappully Narayanan Unnl, Chalrmman Date: October 28, 2026 Movember 30, 2026 statements (with CA Mahalingam Sisrech KumiaEr

Office of the Resolution
Professional

Wi/s. SPP Insolvency
Professionals LLP.

2nd Floor, CODISSIA Building,
G.D Naidu Towers,

schedules) of two years,
lists of creditors, relevant
dates for subsequent
events of the process

are available at:

Huzur Road, Coimbatore,
Tamil Nadu - 641018
T. +91 73730 52341,

a | Eligibility for resolution
applicants under section
25(2)(h) of the Code is

Standalone Consolidated in the register of members | register of beneficial owners available at: E: svssmpl.ibc@gmail.com /
5 : Quarter Ended | Quarter Ended | Half Year Ended | Quarter Ended| Quarter Ended |Half Year Ended maintained by the Depositorles, shail s enttied to participate rltetiRHrSi e el ot
No. Particulars 30.09.2026 | 3009.2035 | 30.09.2026 | 30.09.2026 | 30.09.2025 | 30.09.2026 in the e-voting. A person who is not a member as on the Cut-Off : 14.11.2026
(Unaudited) | (Unaudited) | (Unaudited) | (Unaudited) | (Unaudited) | (Unaudited) Dﬁ:a.n s :n:fd treat the Postal Ballot Notice for information | |10 tistr :5 E::E :nnrfrier::ttz F.:sff (Saturday)
1 | Total Income from Operations (Met) 185333 188330 396347 185332 1,883.30 396347 :larll:.n:rnl: rel;iﬂtﬂrfnn | updating e-mail address: 0 P 7 Tih —— T =
2 | Net Profit / (Loss) for the period Members who have not registered / updated their e-mail address | |1 e OISR oLIIe Droyianal LAY | 24002000
loefore Tax, Exceptional and / or Extraordinary items) 629,75 B09.66 1,400.21 597,83 60299 1,376.83 with their Deposory F‘Hﬁ?{:ipa g s Derbhaiio ey prospective resolution applicants (Tuesday)
3 | Met Profit / (Loss) for the period befare tax : o - ; - update their e-mail address with the Depository Participant(s) | | 12| Last date for submission of objections | 30.11.2026"
Il {after E\-:ceptlnna_:_am { or Extreordinary iterms) 629,75 6066 1,400.21 Lar.a3 g02.an 137683 where theymaintain their demat accounts. to the pmvminnal list I!Munday}
4 | MNet Profit # (Loss) for the period after tax The resolution, if roved, shall be deamed to have been passed : : :
fafter Exceptionatand / r Extraardinary iterms) 451,88 538.32 1,046,563 419.74 533.40 1,014.15 unft!he |§5t date n? EE;{?{;:S Ta: M.;t,]ﬁd;f Nnve%l:ﬁzr 33? EDEE‘ : $Ea 13 Date; of issue '31{ final list of prospective ?ﬁ 1d3-39d35*
5 | Total Comprehensive income for the period [Comprising Profit / (Loss) results of e-voling will be announced on or before Wednesday, resolution applicants ednesday)
fior the perod (after tax) and Other Comprehensive income (after 1ax)] 447,80 530.76 1,042 31 41567 534 g4 1,009 .83 December 02, 2026 and same along with Scrutinizer's Report will | | 14| Date of issue of information 09.12.2026*
6 | Equity Share Capital 304 56 D466 |  IOHES 104 66 304 66 304 66 be displayed on the website of the Company at www.glpl.net and on memorandum, evaluation matrixand | (\Wednesday)
7| Reserves (excluding Revaluation Reserve)l as shown in th:E 1.|'||'_E|:.'r5|'lE of KFinTech at hllDS_..I'J'EVU‘lInn.HﬁntEEh.I:-l:H'n. The results I’EE|L.||F.'5[ for resolution plans to
the Audited Balance Shesat of the previous year will simultaneously be communicated to the Stock Exchanges and prospective resolution applicants
5 [ Eamivs Per Shar 151 S 100 ek will also be displayed at the registered office of the Company. : . _ .
it Sookitnia Srd ditactined ot In case of any query on e-voling, members may refer to the "Help 15| Last date for submission of 08.01.2027
i?:asii:. 14.83 1767 3435 1378 17.51 3329 and "FAQS" sections! E-voling user manual available through a resolution PEEHS {F”day}
Diluted: 14.83 17,67 14.35 13.78 17.51 33.29 dropdown menu in the “Downloads” section of KFinTech's website o . .
- _ = : - - for e-voting at hitps:/fevoting kfintech.com 16| Process email id to | svssmpl.ibc@gmail.com /
Mote : The ah-:;-.-e_lﬁ an extract of the :Ie-tenl_e:l forrmat of Financial Resulis for the Quartetr and Half Y¥ear endad ERL',’L“ 'i-'E] By the Order of the Board Contact details for addressing e-voting relating queriesigrievances, submit EDI msureshkumar@iicai.org
i0th September, 2026 filed with the Stock Exchange under Fegulaton 33 of the 3EBI (Listing Shligations and ~-';..!'|.'"1“Fi'i‘ Place ; For Sayajl Hotels (Pune) Limited ifﬂﬂ-}": : . :
E'ihr||::-'..-.:n__-.Hgl]u:luﬂlﬁﬂh} Rgulaticas, 2015 The fudl fearmat &f thie Finacicial Ressodts for the Guarter-and Half Year i*€1£51£: Vadodara Sy Shl’lﬂ E "n,lr F-Ea'u ViCE F"rESidE‘I’“ 'E? DEtallﬁ ﬂf Cﬂfpﬂrate ThE I:D Is ngFﬁtE‘FE‘d under "thE
en-.!e..d 307 September, 2006 ane svadlable on the webcite of Sock Exchange a1 mvnv.huirndiu..!;umﬂ:tnmpa:w's s hw-_lﬁ:__;t Date Abhay Chintaman Chaudhari HF'I"IT. |:1ﬂ IJ '_I Limited debtors registratmn MSME category.
website 2t www.shplpune.com and the same can be accessed by scanning the QR Code attachad balow. EERETEE 28 102028 Chiabrmsan Iniechnoiogies Limite status as MSME [Reg no. UDYAM-AP-04-0003129]

Selenium Tower B, Plot 31 & 32,

Gachibowli, Financial District,

Manakramguda, Hyderabad 500032

E-mail: evoting@kfintech.com

Toll-free No.: 1800 309 4001

[from 2:00a.m. (15T)to 6:00 p.m. (IST)onallworking days]

By order of the Board of Directors
Sdl-

Ashwin Patel

Company Secretary and
Compliance Officer

FCS: 6765

| *Note: Dates are subject to the CIRP extension to be granted
by the Hon'ble NCLT,

Place : Coimbatore
Date : 28.10.2026

Zonal Office - 1st Floor, SP Building,
Novelty Road,Behind Indian Qil Petrol Pump,

E-AUCTION
Karnal - 132001 (Haryana) Phone: 0184-2266358,
2266264 E.mail: zokarnal@indianbank.co.in SALE NOTIC’E

APPENDIX IV-A [SEE PROVISO TO RULE 9(1)] / 8(6)] SALE NOTICE FOR SALE OF IMMOVEAEBLES PROPERTIES
DATE OF E-AUCTION : 20.11.2026 FROM 11.00 AM TO 04.00 PM

E-Auction Sale Notice for Sale of Immovable Assets under the Securitisation and Reconstruction of Financial Assets and
Enforcement of Security Interest Act, 2002 read with proviso to Rule 8 {6) of the Security Interest (Enforcement) Rules, 2002
Maotice is hereby given to the public in general and in particular to the Borrower (5) and Guarantor (5) that the below described immovable
property mortgaged/charged to the Secured Creditor, the Physical {whichever is applicable) possession of which has been taken by the
Authorised Officer of Indian Bank, Hisar Green Square Market branch, Secured Creditor, will be sold on “As is where is"”, “As is what
is", and "Whatever there is" basis on 20.11.2026 for recovery of Rs.13,78,716/- (Rupees Thirteen lakhs Seventy-Eight Thousand
Seven Hundred & Sixteen Only) (as on 10.01.2025) with further interest, cosls, other charges and expenses thereon due o the Indian
Bank, Hisar Green Square Market branch, Secured Creditor, from 1.Mr. Sanjay Kumar S/o Chander Bhan Singh, Plot No 1 Situated
near Raju Bishnoi Kothi, Giabipur Road, Village Parbhuwala, Distt - Hisar 125113 (Borrower/Mortgagor). 2. Mrs. Suman Devi W/o
Mr. Sanjay Kumar, Plot No 1 Situated near Raju Bishnoi Kothi, Giabipur Road, Village Parbhuwala, Distt - Hisar 125113
(Guarantor).

The specific details of the property intended to be brought to sale through e-auction mode are enumerated below:

iRaads @ Indian Bank

CA Mahalingam Suresh Kumar

RP of M/s Sri Venkata Sivaparvathi Spinning

Mills Private Limited [Under CIRP]

IBBI Reg No. IBBI/IPA-001/IP-POOT10/2017-2018M10217
AFA No. AA1/10217/02/311226/108768

valid upto 31/12/2026.

Place : Ahmedabad
Date : October 28, 2026

~

YURANUS INFRASTRUCTURE LIMITED

CIN: L46909GJ 1994PLCO21352
Registered Office: Rannade House, First Floor, Near 1shan Bunglows, Shilaj, Ahmedabad - 380059, Daskroi, Gujaral Bharat.

Sr. Detail of Immovable Propertylies Amount of Fé;“”“ ke Property | Eneumbrances QR Code Telephone: +91-9898537188 | Email: csi@yuranusinfra.com || Website: www.yuranusinfra.com
No. Taking type of Symbolic SecuredDebts | Gidnrenge | DNe | The Board of Directors of the Company at their meeting held on Wednesday, October 28, 2026, d the
Physical Possession Ao | e Board of Directors of the Company at their meeting held on Wednesday, October 28, ;dpproved the
1. | Equitable mortgage of residential house| Rs.13,78,716/- |1.Rs.20,16,000/- [IDIB50381991968 | ML Unaudited (Standalone) Financial Results of the Company, for the quarter and half vear ended September
constructed on Plot measuring 277.77 sq| (ason 10/01/2025) |2 Rs. 201,600/ : eIt e ~ . : - :
vatds shuatedon Plat .01, naar el 3 Rs. 10.000/- 30, 2026. The Statutory Auditors have reviewed these financials results pursuant to regulations 33 of SEBI

(listing Obligation and Disclosure requirements.) Regulation, 2015 asamended.

The full format of Unaudited Financial Results is available on the BSE Limited website at
www.bseindia.com and on the website of the Company at https: / /vuranusinfra.com/financial-results.php
and the same can also be accessed by scanning following Quick Response (QR) Code.

bishnol kothi, Giabipur road, Village Parbhuwala, Tehsil Uklana, District Hisar, comprised in Khasra
o G207 A(2-9), 7205100, 141(2-10), 14/1/2(0-12) in the name of Mr. Sanjay Kumar.
Possession: Physical

“THIS PUBLICATION IS BEING MADE GIVING 15 DAYS NOTICE UNDER RULE 8(6)/9(1) OF THE SECURITY

INTEREST (ENFORCEMENT) RULES, 2002 TO THE ABOVE BORROWER AND GUARANTORS".

Bidders are advised to visit the website (https://baanknet.com) of our e auction service provider PSB Alliance Pvt. Ltd. to By Order of the Board
participate in online bid. For Technical Assistance, please call 8291220220, For Registration status and EMD status, please email For, YURANUS INFRASTRUCTURE LIMITED
to support.baanknet@psballiance.com. Sd/-

For property details and photograph of the property and auction lerms and conditions, please visit: hitps.//baanknet.com and for
clarifications related to this portal, please contact PSB Alliance Pvt. Ltd, Contact No. 8291220220.

Bidders are advised to use Property ID Number mentioned above while searching for the property in the website with
https:/ibaanknet.com

Nitinbhai Govindbhai Patel
Date: 28-10-2026 Chairman cum Managing Director
Place: Ahmedabad DIN: 06626646

Note: The above intimation is in accordance with Regulation 33 read with Regulation 47(1) of the SEBI
(Listing Obligation and Disclosure Requirements) Repulations, 2015.

Contact Person: Mr.Sachin Kumar
(Authorised Officer and Chief Manager Hisar Green Square Market Branch) Contact No. — 9997430082

Dated : 27.10.2026 #+ Place : Hisar The Authorised Officer, (Indian Bank)

.. . .. . epaper.financialexpress.cnn‘. .

New Delhi
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FASHIOMING POSSIBILITIES

ARVIND LIMITED
A MEMBER OF LALBHAI GROUP
CIN-L17119GJ1931PLC000093
Regd. Office: Naroda Road, Ahmedabad - 382 345
Phone No. 079-68268000-8108-8109, Website: www.arvind.com Email: investor@arvind.in

STATEMENT OF CONSOLIDATED FINANCIAL RESULTS FOR THE QUARTER AND HALF YEAR ENDED SEPTEMBER 30, 2026

[X In Crores except per share data]

Chas
Cantral Offic

TRANSFER OF STRESSED LOAN EXPOSURESTO

; g pariment
&3 AMMA SALA| CHENMNAI-S00 003

Note:

Place: Ahmedabad
Date: October 28, 2026

The above is an extract of the detailed format of quarterly and half yearly Financial Results filed with the Stock Exchanges under Regulation 33 of the SEBI (Listing
Obligations and Disclosure Requirements) Regulations, 2015. The full format of the Quarterly and Half yearly Financial Results are available on the Stock Exchange
websites at www.bseindia.com and www.nseindia.com and on the company’s website www.arvind.com

For, Arvind Limited
Punit S. Lalbhai
Vice Chairman

SAYAJI HOTELS (INDORE) LIMITED

CIN : L55209MP201BPLCO76125
Ragistered Office: H-1, Schema No. 54, Vijay Nagar, Indore, Madhya Pradesh - 452010
Tel. No, : 0731-4006666, Emall Id : cs@shilindors.com, Website © www.shilindore, com

Extract of Unaudited Standalone Financial Results for the
Quarter and Haif Year ended 30th September, 2026

it in Lakhs except fgures of EPS)

Sr. Particulars Quarter Ended Half Year Ended Year Ended T
No 30.09.2026| 30.06.2026 |30 09.2025(30.09.2026 |30.09.2025| 31.03.2026 ARCs & PERM D THAH&FE REES THROUGH
Unaudited | Unaudited | Unaudited | Unaudited | Unaudited Audited e;&U_l;ﬂqﬂ_UﬁE_DEEHﬁQ‘;‘IIQH_M_ELHQ_D
1 | Total Income from Operations 2940.48 2518.80 | 2386.02 | 5459.28 | 4401.24 9359.51 ';::I'f;f::“f“ ?s":ﬁi'ftgﬂ‘::'szsﬂ”;ﬁ;T:ff:a;&gl:‘;ﬂa h::‘?f “:;j:;"';":f:
m m ) ) . or e -1 N rEape il =
2 | Net Prof!t for the per!od (before Tax, Exceptlonall and/or ExtraordlnarY |tem.s) 155.57 111.45 148.65 267.02 225.01 612.31 following Stressed Loan under OPEN AUGTION method in Lot 2 during G3 of FY 2026-27
3 | Net Profit for the period before tax (after Exceptional and/or Extraordinary items) 183.81 88.88 148.65 272.69 225.01 595.04 on "as is where is" “as is what is”, “whatever thers is” and "without recoursa” basis:
4 | Net Profit for the period after tax (after Exceptional and/or Extraordinary items) 151.60 57.77 106.74 209.37 161.44 426.97 SL r
5 | Total Comprehensive Income for the period [Comprising Profit for the period (after tax) 170.82 89.24 84.89 260.06 143.49 357.02 Mo, TITLE OF THE ACCOUNTS (BRANCH / REGION)
an.d Other CCfmprehenSive .lnCOme (after taX)] i 1, INDIAN TECHNOMAC OO, LIMITED ARME | DELHI
6 ! Paid up Equity Share Capital (Face Value X 10/- per share) 272.04 262.14 262.12 272.04 262.12 261.12 2. | MNT BUILDCON PRIVATE LIMITED ARME | DELHI
7 | Reserves (excluding Revaluation Reserve) as shown in the Audited Balance Sheet of - - 3782.07
the previous year 3. |HELAFURI SFINNING MILLS FRIVATE LIMITED| ARMEB ' HYDERABAD
8 | Earnings Per Share (of X 10/- each) - (Not Annualised) Basic : (%) 5.55 2.04 3.95 7.59 5.98 15.80 4. | MULPURI FISHERIES PVT LTD RING ROAD / VIJAYAWADA
Diluted : (%) 5.54 2.04 3.94 7.58 5.97 15.79 5. | MULFURI FOODS AND FEEDS LIMITED. RING ROAD ! VIDAYAWADA
Standalone Information: 6. | PADMAADEVI SUGARS LIMITED (Previously | yome i cHEMNAI
Particulars Quarter Ended Half Year Ended Year Ended known as 5.V. SUGAR MILLS LIMITED)
30.09.2026 |30.06.2026/30.09.2025(30.09.2026|30.09.2025| 31.03.2026 T. | RASUL ENTERPRISES MYLAPORE / CHENNAI
Unaudited | Unaudited | Unaudited | Unaudited | Unaudited Audited 8. | UP MONEY LIMITED LUDHIANA BIAIM
Revenue from Operations 2,145.72 | 1,827.06 | 1,801.78 | 3,972.78 | 3,307.02 7,142.95 LUDHIANA
Profit before Tax 136.80 49.77 103.01 186.57 146.33 342.96 intarested efigible bidders are rsquestad to inlEnmate theer willingness o parbcipate in the
Profit/(Loss) after Tax from continuing Operations 108.27 | 3729 7593 | 14556 | 109.63 252.08 B e Wy Al T e et R Mo el
Profit/(Loss) after Tax from discontinued Operations - - 21.52 - 45.49 45.49 i : y S
Other Comprehensive Income/(Loss) (net of tax) 11.97 23.56 (20.64) 35.53 (15.30) (57.80) Fou: further. dedalls- plaase visil our Bank's webslie (wyovlobbankin) > click-on
- - TENDERS -= ARC-Ceall-» Motilication dated 28.10.2026 for the above Stressed Loan.
Total Comprehensive Income for the period/year 120.24 60.85 | 76.81 181.09 | 139.82 | 239.77

I0B resarves tha might o cancel o modify the procsss and amsend amy of the terms of the
nofification at amy stage and the same will not nacessarily be camied o Ihedugh
Ak isamant bul will be nafilind directy on the Banks websits:

Place Chennai

Date: 28.10.2026 General Manager

SUPRAJIT ENGINEERING LIMITED
CIN - L29199KA1285PLCO069 34
Registered & Corporate Office: No.100 & 101, Bommansandra
Industrial Area, Bangalore - S60 099 Tel:(91-80] 43421100,
Website - www.suprajit.com, Email - investors@suprajit.com

NOTICE FOR LOSS OF SHARE CERTIFICATE

The following share cedificates of the Company have been reported lostimisplaced and
the holders of the said. share cerificaies have requested the Company for issue of
Duphcate Share Cerfificates

Neticeis hereby given that the Company will proceed fo issue Duplicate Share Certificates
& the below mentoned persans unless a valid abjeclion s recelved by the Company
within 15 days from fhe dale of publication of this notice.

Si| Folio |Cert| Mo.of | Distinctive |Distinctive Mame of the
Mol No | No [Shares|No's. From| No's. Te Shareholder
Achintya Kumar
1. (0000006 & | 8000 | 63820441 | 63828440 Dutta (Deceased)
Sumita Dutta {Claimant)

Any personfs} having objections to the izsue of the duplicate share cerificates should
lodge histherftheir objection with all supporting documents: with the Company al its
Registered Office within 15 days from the appearance of this notice fading which the
Company will procesd 12 izsue Duplicats Share Certificateds) to the parsons mentioned
above and thereafter no objection to the Issue of duplicate share Cedificates will be
entertaingd from any person|s) For Suprajit Engineering Limited
Place : Bengaluru Sdi- Medappa Gowda. J

Date ; 28.10.2026 CFO & Company Secretary

FORM G

INVITATION FOR EXPRESSION OF INTEREST FOR
M/s. SRI VENKATA SIVAPARVATHI SPINNING MILLS
PRIVATE LIMITED
OPERATING IN THE SPINNING (TEXTILES) INDUSTRY
IN GUNTUR DISTRICT

{Under Regulation 36A(1) of the Insolvency and

ONITDA
o) By 100

ONIDA ELECTRONICS
LIMITED

{Formerdy known as MiRC Electronics Limited)
Regd. Office: Omida Houss, G-1, MIDC, Marsiad
Cavas Foad, Andhesi [E), Mumbai; <00 593
CIN Me: L32I00MHISATFLCO2553T
Email ID: inwsiors@anidacom | Website:
wweankda.com { Phone Mo, 022-6697 5TTT

Standalone
5 ) Cuarter Cluartar Half
: Particulars Ended Ended Year Ended
Na. 30.09.2026 | 30.08.2025 | 30.09.2026
(Unaudited) | (Unaudited) | (Unaudited)
Total Income from Cperations (Ret) 1918.31 210680 4. 57041
2 | Met Profit / (Loss) for the period
(before Tax, Exceptional and / or Extracrdinary items) [573.90) 16.24 1372.16)
3 | Met Profit / (Loss) for the period before tax
(after Exceplicnal and | or Extraordinary items) [573.940) 1624 [372.18)
4 | Met Profit / (Loss) for the period after 1ax
tahtar Excaplional and | or Extracrdinany items) (482 54) 17.688 (324 .85)
5 | Total Comprehensive income for the period
[Comprising Prafit | (Loss) lor the panod (after 1ax) and
Other Comprahensive Income {after tax)] [493.13) 1817 (334 .86)
Equity Share Capital 304.66 04,66 a04.66
Reservas (excluding Revaluation Reserve) as shown
in the Audited Balance Sheet of the previous vear
8 | Eamings Per Share (of 2 10/- each)
ffor continuing and discontinued operations}
Basic: (15.BB) 0.58 [10.67)
Ditutad: {15.86) 0.58 [10.67)

websita at www.shilindore,.com and thae sama can be
accessed by scanning the OR Code attached below ;

WAL

Piace ; Indore
Diate : 28.10.2026

Motes : The abovea is an extract of the detailed format of Financial Resulis for the Quarier and Half Year ended
30th September, 2026 filed with the Slock Exchange under Regulation 33 of the SEBI (Listing Obigations and
Dizsclosure Requirements) Regulations, 2015, The full format of the Financial Results for the Quarter and Half Year
andad 30Mh Septembar, 2026 are available on the wabsite of Stock Exchange al www.bseindia.com and Campany s

By the Order of the Board
For Sayall Hotels (Indore) Limited
Sdl-
Thottappully Marayanan Unnl, Chairman

NOTICE

NOTICE s hereby given thal pursuant fo
provisions of Regulabaon 47 and other
applicabla regulafions of the SEBI (Lisling
Obligations and Disclosure Requinrsments)
Regulations, 2015, the mesating of (he Board
of Directors of Onida Efectronics Limied
iforrary known as MIRC Elecirores Lirnited)
("Company”) will be held on Tuesday, 03"
Movember, 2026 a1 Mumbal, Intar-alia 10
cansidar and appiove the Unaud@ed Firancisl
Resulis of the Company for the Second
Quarer and Hall Year anded Seplamber 30,
2026,
En-tarme of "OMIDA Elecironics Limited - Code
for Insider Trading & Fair Disciosure of
Unpubkshad Pnce Sensitiee Information’, the
trating window for dealing in the securitas of
the Company 15 closed for the diractors,
designated amploysas and clhers coverad
ursgier 1he Code from st Cctober, 2026 Gl
48 hours aftar the declarabon of financial
resulis
fer Onida Electronics Limited
{formarly known as MIRC Elettronics
Limited)
Sl
Prasad Oak
Vice President - Legal, Corporate Affalrs]
& Company Secratary|
Place: Mumbai

Date: October 28, 2026

GTPL HATHWAY LIMITED

Registered Office: 202, Sahajanand Shopping Center, Opp.
Swaminarayan Mandir, Shahibaug, Ahmedabad-380004, Gujarat,
CIN : L64204GJ2006PLC048908 « Tel : 079-2562 6470
E-mail ; info@gtpl.net « Website ; www.gtpl.net

MOTICE FOR THE ATTENTION OF MEMBEERS OF THE COMPANY

Members of tha Company are hereby informed that a Postal Ballof
Motice, seeking their approval to the resolution set out in the said
Motice has been sent electronically, pursuant to the circulars issued
by the Ministry of Corporate Affairs, to the members whose a-mail
address is registered with the Depository Participant(s) |
Depositories as on Friday, October 23, 2026 (*Cut-Off Date™). The
Company has completed electronic dispatch of the Postal Ballot
Notice on October 28, 2026

The Postal Ballot Motice is available on the Company’s website at
www.atpl.net and on the website of the Stock Exchanges, i.e., BSE
Limited and Mational Stock Exchange of India Limited at
www.bseindia.com and www.nseindia.com, respactively and on
the website of KFin Technologies Limited (“KFinTech™) at
https:/fevoting.kfintech.com. Members who do not receive the
Postal Ballot Notice may downlocad it from the above-mentioned
websites.

The documents referred to in the Postal Baliot Notice are available
for inspection electronically on all working days and members
seeking to inspect such documents can send an e-mail to
complianceoficer@agtpl.net mentioning his / her /its DP |1D and
Client 1D.

Instruction for a-voting:

The Company is providing o its members the facility to exercise
their right to vote on the resolution proposed in the Postal Ballot
MNotice only by electronic means (“e-voting”). The communication
of the assenl or dissent of the members would take place through
remote e-voling process only. The Company has engaged the
services of KFinTech as the agency to provide e-voting facility.
r-.-1e|mber5 may cast their voles during the period mentioned herain
below:

Commencement
of e-voting

9:00 a.m. (IST) on Sunday,
MNovember 01, 2026

5:00 p.m. (IST) on Monday,
MNovember 30, 2026

End of e-voting

SAYAJI HOTELS (PUNE) LIMITED

CIM ; L55204GJ2018PLC161133
Regd. Office : Near Kala Ghoda Circle, Savajigan), Yadodara, Gujarat- 350020, India
Tel. Ma_ - 0731-4006666, Email Id : cs@shplpune.caom, Website | waww.shplpune.com

Extract of Unaudited Standalone and Consolidated Financial Results for the
Quarter and Half Year ended 30th September, 2026

(¥ i Lakhe excend fgures of EFS)

Standalone Consolidated
3, Particulars Quarter Ended | Quarter Endedil-lqﬂ' Year Ended | Quarter Ended | Quarter Ended | Hall Year Ended
No. 30.09 2026 30092025 | 30.05.2026 | 30.05.202& 30.09.2025 | 30.09.2026
(Unaudited] | (Unesudited) | (Unaudited) | (Unaudited) | (Unaudited) | (Unaudited)
1 | Total Income from Operations (Met) 1863.33 188330 396347 1495332 1,883.30 396347
2 | Net Profit £ (Loss) for the period
{before Tax, Exceptional and / or Extraordinary items) 620,75 60966 140021 50783 &02.99 137663
3 | Met Profit / (Loss) for the pericd befare tax
{after Exceptional and / or Extraordinary items) £29,75 60956 140021 Lar.a3 6299 137663
4 | Met Profit / iLoss) for the period after fax
fafter Exceptionatand / or Extraordinary iterns) 457.84 538.32 1.0446.63 4719.74 53340 1.014.15
5 | Tatal Comprehaensive Income for the period [Comprising Profit / (Loss)
for the perad {after tax) and Cther Comprehansive income (after tas)] 447,80 53976 1,04.2.31 415,67 534 84 1.009.83
6 | Equrty Share Capital 3466 30466 04 6 304,66 30400 30460
7| Reserves (excluding Revaliation Reserve) as shown in
the Audited Balance Sheat af the previous yea
8 | Earnings Par Share (of T 10/~ each)
ftar continuing and discontinued operations)
Basic 14.83 1767 34 .35 1378 17.51 3329
Diluted: 14.83 17.67 34.35 12.78 17.51 3320
Mate : The above is an extract of the detailed forrmat of Financkal Resulis for the Quarter and Half Year endead ﬂlt‘ﬁ:’,&] By the Order of the Baard
I0th September, 2026 filad with the Stock Exchange under Regulation 33 of the SEBI (Listing Obligations and ;_'g L‘I‘(‘éfr Place : For Sayajl Hotels (Pune] Limited
Disc e Requiremenits) Regulations, 2015 The full fermat of the Finacicial Ressotts for the Guarter-and Half Yeas EJ-I‘__}J._F E'-& Vadodara Scly
ended 307 September, 2026 are available on the website of Stock Exchange ot wwaw. beeindia.com & Company's . [ '!-';1-_-533'“': Date Abhay Chintaman Chaudhari
website 3t www.shplpune.com and the same can be accescad by scanning the OR Code attachad balhow, *'?-E.:;ﬁ.,. ! Z2B.10.2026 Chalrman

ESCE L] a Indian Bank

(Guarantor).

Zonal Office - 1st Floor, SP Building,
Novelty Road,Behind Indian Qil Petrol Pump,
Karnal - 132001 (Haryana) Phone: 0184-2266358,
2266264 E.mail: zokarnal@indianbank.co.in

APPENDIX IV-A [SEE PROVISO TO RULE 9(1)] / 8(6)] SALE NOTICE FOR SALE OF IMMOVEAEBLES PROPERTIES
DATE OF E-AUCTION : 20.11.2026 FROM 11.00 AM TO 04.00 PM

E-Auction Sale Notice for Sale of Immovable Assels under the Securitisation and Reconstruction of Financial Assets and
Enforcement of Security Interest Act, 2002 read with proviso to Rule 8 {6) of the Security Interest (Enforcement) Rules, 2002
Maotice is hereby given to the public in general and in particular to the Borrower (s5) and Guarantor (5) that the below described immaovable
property mortgaged/charged to the Secured Creditor, the Physical (whichever is applicable) possession of which has been taken by the
Authorised Officer of Indian Bank, Hisar Green Square Market branch, Secured Creditor, will be sold on “As is where is"”, “As is what
is”, and "Whatever there is" basis on 20.11.2026 for recovery of Rs.13,78,716/- (Rupees Thirteen lakhs Seventy-Eight Thousand
Seven Hundred & Sixteen Only) (as on 10.01.2025) with further interest, cosls, other charges and expenses thereon due o the Indian
Bank, Hisar Green Square Market branch, Secured Creditor, from 1.Mr. Sanjay Kumar S/o Chander Bhan Singh, Plot No 1 Situated
near Raju Bishnoi Kothi, Giabipur Road, Village Parbhuwala, Distt - Hisar 125113 (Borrower/Mortgagor). 2. Mrs. Suman Devi W/o
Mr. Sanjay Kumar, Plot No 1 Situated near Raju Bishnoi Kothi, Giabipur Road, Village Parbhuwala, Distt - Hisar 125113

The specific details of the property intended to be brought to sale through e-auction mode are enumerated below:

SALE NOTICE

E-AUCTION

Sr. Detail of Immovable Propertylies Amount of Fée.:;r;ﬁ:,zﬁf Froperty En:um;ran:ﬁ QR Gode
No. Taking type of Symbolic / Secured Debts Bid Increass 1D No Broperty
Physical Possession Amount |
1. |Equitable mortgage of residential house | Rs.13,78,716/- |1.Rs.20,16,000/- |[IDIB50381991968 | NIL
constructed on Plot measuring 277.77 sq/| (asen 10/01/2025) |2 Rs. 2,01,600/-
yards situated on Plot No.01, near Raju 3. Rs. 10,000/

Possession: Physical

bishnol kothi, Giabipur road, Village Parbhuwala, Tehsil Uklana, District Hisar, comprised in Khasra
o G207 1(2-9), 7205100, 14/1(2-10), 14/1/2(0-1 2) in the name of Mr. Sanjay Kumar.

“THIS PUBLICATION IS BEING MADE GIVING 15 DAYS NOTICE UNDER RULE 8(6)/9(1) OF THE SECURITY

INTEREST (ENFORCEMENT) RULES, 2002 TO THE ABOVE BORROWER AND GUARANTORS".

io support.baanknet@psballiance.com.

https:/ibaanknet.com

Bidders are advised to visit the website (https:/flbaanknet.com) of cur & auction service provider PSB Alliance Pvt. Ltd. o
participate in online bid. For Technical Assistance, please call 8291220220, For Registration status and EMD status, please email

For property details and photograph of the property and auction terms and conditions, please visit: hitps://baanknet.com and for
clarifications related to this portal, please contact PSB Alliance Pvt. Ltd, Contact No. 8291220220.
Bidders are advised to use Property |ID Number mentioned above while searching for the property in the website with

Contact Person: Mr.Sachin Kumar
(Authorised Officer and Chief Manager Hisar Green Square Market Branch) Contact No. — 9997430082

Dated : 27.10.2026 + Place : Hisar

The Authorised Officer, (Indian Bank)

epaper.financiaiexpress.mrr‘. .

E-voting will not be allowed beyond the aforesaid date and time and
the e-voting module shall be forthwith disabled by KFinTech upon
expiry of the aforesaid period.

Manner of e-voting by members holding shares in dematerialised
mode and members who have nol registered their email address
has been provided in the Postal Ballot Notice. The manner in which
members, who have forgotten the User 1D and Password, can
obtain / generate the same, has also been provided in the said
FPostal Ballot Notice.

Only a person, whose name is recorded as on the Cut-Off Date,
in the register of members / register of beneficial owners
maintained by the Depositories, shall be entitled to participate
in the e-voting. A person who is not a member as on the Cut-Off
Date, should treat the Postal Ballot Notice for information
purpose only.

Manner of registering / updating e-mail address:

Members who have not registered / updated their e-mail address
with their Depository Participant(s), are requested to register /
update their e-mail address with the Depository Participant(s)
where they maintain their demat accounts.

The resolution, If approved, shall be deeamed to have been passed
on the last date of e-voting i.e. Monday, November 30, 2026. The
results of e-voling will be announced on or before Wednesday,
December 02, 2026 and same along with Scrutinizer’s Report will
be displayed on the website of the Company at www.gipl.net and on
the website of KFinTech at https://evoting kfintech.com. The results
will simultaneously be communicated to the Stock Exchanges and
will also be displayed at the registered office of the Company.

In case of any query on e-voling, members may refer to the “Help”
and “FAQs" sections/ E-voting user manual available through a
dropdown menu in the "Downloads” section of KFinTech’s website
for e-voting at hitps:/fevoting kfintech.com

{?c:-ntact delails for addressing e-voling relating queries/grievances,
if any:

shn 5.V Raju, Vice President

KFin Technologies Limited

Selenium Tower B, Plot 31 & 32,

Gachibowli, Financial District,

Manakramguda, Hyderabad 500032

E-mail: evoting@kfintech.com

Toll-free No.: 1800 3094001

[from2:00a.m. (15T)to 6:00 p.m. (IST)on all working days]

By order of the Board of Directors
Sdi-

Ashwin Patel

Company Secretary and
Compliance Officer

FCS: 6765

Place : Ahmedabad
Date : October 28, 2026

Bankruptcy Board of India (Insolvency
Resolution Process for Corporate Persons)
Regulations, 2016)

RELEVANT PARTICULARS

1 | Name of the corporate | M/s. Sri Venkata Sivaparvathi
debtor along with PAN | Spinning Mills Private Limited
& CIN / LLP No, PAN:AAICS043 7N
CIN:U17111AP2003PTC040926

Address of the
registered office

D.No.19-8-97, Near
Suryadevara Estates, Etukuru
Road, Guntur, Andhra
Pradesh, India- 522003

| 3 | URL of website Mil

The company's major revenue
is from manufacturing cotton
yarn [Textile Industry]

Unit 1- 33,000 spindles
Ponnur Rd, Chebrolu, Guntur,
Andhra Pradesh- 522212

Unit 2- 23,000 spindles
Kottareddipale, Chebrolu,
Patareddipalem, Guntur,
Andhra Pradesh - 522212,

As per the Audited Financial
Statements, Turnover from the
Operation for the FY 2025-
2026 is Rs. 68.46 Lakhs.

, [{Now CD is inoperative]

7 | Number of employees/
workmen

Details of place where
majority of fixed assets
are located

5 | Installed capacity of
main products / services

| 6 Quantity and value of
main products/ services
sold in last financial year

Nil [Now CD is inoperative]

Can be collected from the
office of the RP

CA Mahalingam Suresh Kumar
Office of the Resolution
Professional

M/s. SPP Insolvency
Professionals LLP.

2nd Floor, CODISSIA Building,
G.D Naidu Towers,

Huzur Road, Coimbatore,
Tamil Madu - 641018

T. +91 73730 52341,

E: svssmpl.ibc@gmail.com /
msureshkumar@icai.org

(14.11.2026

8 | Further details including
last available financial
statements (with
schedules) of two years,
lists of creditors, relevant
dates for subsequent
events of the process

are available at:

a9 | Eligibility for resolution
applicants under section
25(2)(h) of the Code is
available at:

10 Last date for receipt of
: expression of interest {5aturday)
11| Date of issue of the provisional list of 24.11.2026*

. praspective resolution applicants (Tuesday)

112/ Last date for submission of ohjections | 30.11.2026%
to the provisional list (Monday)

| 13| Date of issue of final list of prospective |09.12.2026*

, resolution applicants (Wednesday)

rM Date of issue of information 09.12.2026*
memorandum, evaluation matrix and (Wednesday)
request for resolution plans to

: prospective resolution applicants

|15/ Last date for submission of 08.01.2027*

| | resolution plans (Friday)

| 16| Process email id to | svssmpl.ibc@gmail.com /
submit EDI msureshkumar@iicai.org

| 17| Details of corporate | The CD is registered under the
debtors registration | MSME category.
status as MSME [Reg no. UDYAM-AP-04-0003129]

*Mote: Dates are subject to the CIRP extension to be granted
by the Hon'ble NCLT,

Place ; Coimbatore

Date : 28.10.2026 :
CA Mahalingam Suresh Kumar

RP of M/s Sri Venkata Sivaparvathi Spinning

Mills Private Limited [Under CIRP]

IEBI Reg No. IBBIIPA-001/IP-POOT10/2017-2018/10217
AFA No. AA1/10217/02/311226/108768

valid upto 31/12/2026.

Date: 28-10-2026
Place: Ahmedabad

YURANUS INFRASTRUCTURE LIMITED
CIN: L46909GI1994PLCO21 352

Registered Office: Rannade House, First Floor, Near 1shan Bunglows, Shilaj, Ahmedabad - 380059, Daskroi, Gujaral Bharat.

Telephone: +91-9898537188 || Email; csiyuranusinfra.com ||
The Board of Directors of the Company at their meeting held on Wednesday, October 28, 2026, approved the
Unaudited (Standalone) Financial Results of the Company, for the quarter and half vear ended September
30, 2026. The Statutory Auditors have reviewed these financials results pursuant to regulations 33 of SEBI
(listing Obligation and Disclosure requirements.) Regulation, 2015 asamended.
The full format of Unaudited Financial Results is available on the BSE Limited website at
www.bseindia.com and on the website of the Company at https://yuranusinfra.com/financial-results.php

and the same can also be accessed by scanning following Quick Response (QR] Code.

Note: The above intimation is in accordance with Regulation 33 read with Regulation 47(1) of the SEBI
(Listing Obligation and Disclosure Requirements) Regulations, 2015.

)

Website: wow yuranusinfra.com

By Order of the Board

For, YURANUS INFRASTRUCTURE LIMITED
Sd/-

Nitinbhai Govindbhai Patel

Chairman cum Managing Director

DIN: 06626646

HYDERABAD
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SAYAJI HOTELS (INDORE) LIMITED

CIN : L55209MP2018PLCO76125
Ragistered Office: H-1, Schema No. 54, Vijay Nagar, Indore, Madhya Pradesh - 452010
Tel. No, : 0731-4006666, Emall Id : cs@shilindors.com, Website © www.shilindore, com

STETTEES T

Extract of Unaudited Standalone Financial Results for the
Quarter and Hailf Year ended 30th September, 2026

i in Lakhs except figures of EPS)

ONIDA
Cogds i By AL

ONIDA ELECTRONICS
LIMITED

{Formerdy known as MiRC Electronics Limited)
Regd. Office: Omida Houss, G-1, MIDC, Matssiad
Cavas Foad, Andheri (E), Mumbai: <400 083
CIN Mo L32300MHIGHIPLCO2ST
Email ID: inwsiors@anidacom | Website:

Motes : The abowve is an extract of the detailed format of Financial Resulis for the Quarter and Half Year ended
30th September, 2026 filed with the Slock Exchange under Regulation 33 of the SEBI (Listing Obigations and

for Onida Electronics Limited
{formarly known as MIRC Elettronics

GTPL HATHWAY LIMITED

Registered Office: 202, Sahajanand Shopping Center, Opp.
Swaminarayan Mandir, Shahibaug, Ahmedabad-380004, Gujarat,
CIN : L64204GJ2006PLC048908 « Tel : 079-2562 6470
E-mail ; info@gtpl.net « Website ; www.atpl.net

MOTICE FOR THE ATTENTION OF MEMBEERS OF THE COMPANY

Members of the Company are hereby informed that a Postal Ballol
Motice, sesking their approval to the resolution set out in the said

remote e-voling process only. The Company has engaged the
services of KFinTech as the agency to provide e-voting facility,

DL ED
ARVIND LIMIT SUPRAJIT ENGINEERING LIMITED
rw n D A MEMBER OF LALBHAI GROUP CIN - L29199KA19B5PLCO06934
CIN -117119GJ1931PLC000093 Registered & Corporate Office: No.100 & 101, Bommansandra
FASHIONING POSSIBILITIES Regd. Office: Naroda Road, Ahmedabad - 382 345 S AIOGRRST D pERTit Industrial Area, Bangalore - 560 099 Tel:{91-80) 43421100,
Phone No. 079-68268000-8108-8109, Website: www.arvind.com Email: investor@arvind.in Central Office: 763, ANMNA SALA| CHENMAI-$00 002 Website - www.suprajit.com, Email - investors@suprajit.com
Sr. Particulars uarter Ended Half Year Ended Year Ended )
N Q ARCs & PERMITTED TRANSFEREEs THROUGH The following share cedificates of the Company have been reported lostimisplaced and
0. 30.09.2026| 30.06.2026 |30.09.2025 30.09.2026 |30.09.2025| 31.03.2026 e-AUCTION UNDER OPEN AUCTION METHOD the holders of the =aid share cerificates have requested the Company for issue of
Unaudited | Unaudited | Unaudited | Unaudited | Unaudited | Audited P e e 2 g e Duplcate Shara Cerfificates
1 | Total Income from Operations 2940.48 2518.80 | 2386.02 | 5459.28 | 4401.24 9359.51 e ﬂ““f“_'laﬂ"“ (108} IPHie s Eprssial A ool ’-':E'"* i ARCls. ana "‘:"""1"'1’?“ Notice is hereby given ihat the Company will proceed o issue Duplicate Share Certificates
2 | Net Profit for the period (before Tax, Exceptional and/or Extraordinary items) 155.57 111.45 148.65 267.02 225.01 612.31 r::l:.-. :I_'I‘E;ill::m; En:ﬁﬁllj:;tﬁm:‘:r:mmlum m::‘hu;i:nl_.n:ﬂr:ir:; ;;ERE:CH;E*; I::: II'!E |:|H|FI'.I.' mentoned persons uni:—:jﬁs a -.la!lu:l {Jl_;qal;:llch’l s received by the Company
3 | Net Profit for the period before tax (after Exceptional and/or Extraordinary items) 183.81 88.88 148.65 272.69 225.01 595.04 on e s whte 167 "an i what 157, “whatsver thine 4" snd "withoul recourss” basis: within 15'3IE‘1‘51|":'”"';|'"3 dale Dfpl._lhir::ﬂtkz:n ‘ﬂ'fﬂ'!'3 f":'h'?-:e-
4 | Net Profit for the period after tax (after Exceptional and/or Extraordinary items) 151.60 57.77 106.74 209.37 161.44 426.97 SL | Si| Folio |Cert| No.of Dlﬁtlﬁﬂtﬁ'ﬂ' Dlﬂtl'l'lﬂh'l'ﬂ Mame of the
5 | Total Comprehensive Income for the period [Comprising Profit for the period (after tax) 170.82 89.24 84.89 260.06 143.49 357.02 Mo. | TITLE CF THE ACCOUNTS (BRANCH / REGION) No| No No [Shares|No's. From| No's. To Mﬂhr}areh?{lder
and Other Comprehensive Income (after taX)] 1 1 IHﬂIAH TE':HMMAI: C‘D— L-"l“-rED .QFIME || DELHI m: a I.IITI-ﬂ['
6 | Paid up Equity Share Capital (Face Value  10/- per share) 272.04 262.14 262.12 272.04 262.12 261.12 : Tt B R A LMITED AFINE T DELHS 1. 0000006 €& | 8000 | 63820441 | 63828440 Dutta (Deceased)
7 | Reserves (excluding Revaluation Reserve) as shown in the Audited Balance Sheet of - - - - - 3782.07 i P Sumita Dutta {Elaimanl.}
the previous year 3. JUELA U SETNNIIG MLLS FRIVATE LIWITED] ANNS F HVEETABAD Ay person|s) having objections to the izsue of the dupficate share certiicates should
8 | Earnings Per Share (of X 10/- each) - (Not Annualised) Basic : () 5.55 2.04 3.95 7.59 5.98 15.80 1. JMUL PUR FEHERER FYY LTO FING ROAD | ¥IIASONRDA todge hisiheritheir objection with all supporting documents with the Company at its
Diluted : (3) 5.54 504 3.94 758 597 15.79 5. | MULPURI FOODS AND FEEDS LIMITED. RING ROAD | VIJAYAWADA Regesterad Office within 15 days from the appearance of this notice: fasling which the
| r — & | PADMAADEN] SUGARS LIMITED (Previous! Company will procesd 12 izsue Duplicats Share Cerdificate(s) to the parsons mentioned
Stancalone Information: - " | known 28 & V. SUGAR MILLS m,::"::;, UEY | ARMB | CHENNAI above and thereafter no objection to the Issue of duplicate share Ceslificates will be
Particulars Quarter Ended Half Year Ended Year Ended | s entertained from any person(s) For Suprajit Engineering Limited
30.09.2026 |30.06.2026|30.09.202530.09.2026 |30.09.2025| 31.03.2026 _% | RASUL ENTERPRISES MYLAPORE { CHENNAL Place : Bengaluru Sdl- Medappa Gowda. J
Unaudited | Unaudited | Unaudited | Unaudited | Unaudited |  Audited 8. | UP MONEY LIMITED LUDHIANA MAIN / Date : 28.10.2026 CFO & Company Secretary
Revenue from Operations 2,145.72 | 1,827.06 | 1,801.78 | 3,972.78 | 3,307.02 7,142.95 | LUDHIANA
Profit before Tax 136.80 49.77 103.01 186.57 146.33 342.96 intarested efgible bidders are requested to intemate thesr willingness o parficipate inthe
Profit/(Loss) after Tax from continuing Operations 108.27 37.29 75.93 | 145.56 | 109.63 252.08 ;ﬁiﬂ;;ﬂfiﬂm:;ﬁg :’ﬁ;ﬁ"ﬁa" “Expression of Interest” o the amall id
Profit/(Loss) after Tax from discontinued Operations - - 21.52 - 45.49 45.49 i : r e
Other Comprehensive Income/(Loss) (net of tax) 11.97 23.56 (20.64) 35.53 (15.30) (57.80) For further detalls please visit our Bank's website (www.iob.bank.In) -> click on
= = TEMDERS = ARC-Ceall - Motilication dated 28.10.2026 for the above Stressed Loan.
Total Comprehensive Income for the period/year 120.24 60.85 76.81 181.09 139.82 239.77 : . ’
Note: : - : 0 L 0B resarves tha right o cancel o modify the procsss and amsend amy of the terms of the
ote: . i . . . . . L. nofification at amy stage and the same will not nacessarily be camied o Ihedugh
The above is an extract of the detailed format of quarterly and half yearly Financial Results filed with the Stock Exchanges under Regulation 33 of the SEBI (Listing acbeer fsamant butl will be notified directly an the Bank's wibsite
Obligations and Disclosure Requirements) Regulations, 2015. The full format of the Quarterly and Half yearly Financial Results are available on the Stock Exchange Place Chennai F'DRM G
websites at www.bseindia.com and www.nseindia.com and on the company’s website www.arvind.com Date: 28.10.2026 General Manager

INVITATION FOR EXPRESSION OF INTEREST FOR
M/s. SRI VENKATA SIVAPARVATHI SPINNING MILLS

For, Arvind Limited PRIVATE LIMITED
Place: Ahmedabad ‘bunit s. Lalbhai OPERATING IN THE SPINNING (TEXTILES) INDUSTRY
Date: October 28, 2026 Vice Chairman IN GU HTUH DISTRI C-T

{Under Regulation 36A(1) of the Insolvency and
Bankruptcy Board of India (Insolvency
Resolution Process for Corporate Persons)
Regulations, 2016)

RELEVANT PARTICULARS

1 | Name of the corporate
debtor along with PAN
& CIN / LLP No.

M/s. 5ri Venkata Sivaparvathi
S5pinning Mills Private Limited
PAN:AAICS043 7N
CIN:U17111AP2003PTC040926

Standalone www.onide.com | Phona No. 022-66S7 577 Motice has been sent electronically, pursuant to the circulars issued
. Quarter Quarter Haif NOTICE by the Ministry of Corporate Affairs, to the members whose a-mail 2 dd fth 8.
5. Particulars Ended Ended | Year Ended : . : : ; i Address of the D.No.19-8-37, Near
Mo, s _gﬂ B Bl s Rl i NOTICE is hereby given that pursuant fo address is registered with the Depnaltfry Parlu:upaﬂtts‘,l f registered office Suryadevara Estates, Etukuru
itlone: of Beautation 47 and -gthar Depositories as on Friday, October 23, 2026 (“Cut-Off Date™). The
(Unaudited) | (Unaudited) | (Unaudited) | | provsions of Regulstion 47 ard ol Company has completed electronic dispatch of the Postal Ballot Road, Guntur, Andhra
Total Income from Operations (Net) 1918.31 2106890 | 4,570.41 f}f"g;{;S";ﬂ“&f';in;urﬂ"ﬂwﬂ,E'Wf,;?fl Notice on October 28, 2026 Pradesh, India- 522003
2 | Met Profit/ (Loss) for the periad Ragulations, 2015, the meating of the Beard| | The Postal Ballot Notice is available on the Company’s website at 3 | URL of website Mil
ib?’_‘i[’-‘ﬂﬁ{‘; Exceptional and / or Extraordinary items) (673.90) 16.24 (372.16) of Directors of Onida Elecironics Limited ww?.r.gtpl.net ahdpn the website of the Stock Exchalnge 5, e, BSE . -
3 | Nat Profit / (Lose) lor the pariad befora tax (formerty known as MIRC Electrarics Limiled) Limited E_II'II:;_ Mational Stock Exchange of India Limited al 4 | Details of place where The company’s major revenue
{after Exceptional and | or Extraordinary items) (573.90) 16.24 (372.16) ("Company’) will be held on Tuesday, 03 m:wﬁisb?;e 'T:.'?“}'E"F ?nnﬁTWmamﬁ?g:%};ﬁﬂf c;'] majority of fixed assets | is from manufacturing cotton
4 | Net Profit/ (Loss) for the period after tax : lﬂ:jﬁsiﬁﬁnﬂ :;'E:E;ﬁ:ze::}:::::: https:/fevoting.kfintech.com. Members who do not receive the are located yarn [Textile Industry]
fter Excepbonal and/ or Extracrdinary iteme) 482.94) 1768 [324.95) Results of the Company for the Second Postal Ballot Notice may download it from the above-mentioned Unit 1- 33,000 spindies
5 | Total Comprehensive income for the period Quarter and Hall Year andad Septamber 30, websites. Ponnur Rd, Chebrolu, Guntur
[Comprising Profit | (Loss) for the penod (after tax) and ; M. The documents refemed to in the Postal Ballot Motice are available Fdetad Prz;clesh- 522.2 5 ;
Other Comprehensive Income {after tax)] [493.13) 1847 (334 .86) i-temms of "ONIDW Elecironics Limited - Coda for inspection electronically on all working days and members
Equity Share Capital 30466 304,66 304,66 for Insider Trading & Falr Disciosure of | | S€2king o inspect such documents can send an e-mail lo _ Unit 2- 23,000 spindles
e I R Unputikshed. Prics Seneiive Inlormation”. the ﬂ[i?ntl||%nmuﬁ:ar tpl.net mentioning his / her /its DP |D and g Ins’galfed capacity nf. Kottareddipale, Chebrolu,
in the Audited Balance Sheet of the previous year T"‘"ﬂﬂ window for 'jIE'a"r;El"“ “‘tT -“Z:_”"h‘f: of bt izt main products / services Patareddipalem, Guntur,
the Company is closed for the diractors, = :
B Eammg_ﬁ o Ehﬂ':;c[i_‘.:“ 1?"" eadm] — das:-gnatel::J alr;pluyreas. anl:lr':rth;rs ";:-;er:au The Company is providing to its members the facility to exercise Andhra Pradesh - 522212,

OF COIUMLANG BN CISCONHINLCS DParaions . il their right to vote on the resolution proposed in the Postal Ballot . : . -
Basic: (15.86) 0.58 (10.67) Eg"” i ﬁme frf"‘ Uis: Do, 1::]25.1.. N::at':r;e?anl b SlactOniCmBENE {"E-Ent?: ™). The cummuarricalit::n 6 | Quantity and value of  |As per the Audited Financial
Dituted: (15.846) 0.58 (10.67) PR AR T PGS, O oan el e Bl g 4. 18 main products/ services |Statements, Turnover from the

rasults of the assenl or dissent of the members would take place through inp ! :

Operation for the FY 2025-

sold in last financial year
2026 is Rs. 68.46 Lakhs.

sclosure Requirements) Regulations, 2015, The full format of the Financial Results for the Quarter and Hall Year Limited embers may cast their voles during the period mentioned herain ow is inoperativ
Discl R R i Thie fuild 1 { the Fi ial Results for the O Half Ye ] Mermb tth les d th d L dh (M cD tive]
andad 30Mh Septembar, 2026 are available on the wabsite of Stock Exchange al www.bseindia.com and Campany's Sl balow: 7 | Number of employees/
websita at www.shilindore.com and the same can be @) -JP,-‘?E' Prasad Oak Commencement 9:00 a.m. (IST) on Sunday, reTen Nil [Now CD is inoperative]
accessed by scanning the QR Code attached below A 3 By the Order of the Board Vice President - Legal, Corporate Affalrs of e-voting November 01. 2026

. 3 *ﬁﬁi For Sayajl Hotels (Indore) Limited & Company Secretary] - 8 | Further details including | €an be collected from the
Place : Indore *1 _ dgﬁ.l Sd/- Place: Mumbai End of e-voting 5:00 p.m. (IST) on Monday, la<t available financial office of the RP
Date : 28.10.2026 E:%507°  Thottappully Narayanan Unnl, Chairman Date: October 28, 2026 November 30, 2026 statements (with CA Mahalingam Suresh Kumar

Office of the Resolution
Professional

M/s. SPP Insolvency
Professionals LLP.

2nd Floor, CODISSIA Building,
G.D Naidu Towers,

Huzur Road, Coimbatore,
Tamil Nadu - 641018

T. +91 73730 52341,

E-voting will not be allowed beyond the aforesaid date and time and
the e-voting module shall be forthwith disabled by KFinTech upon
expiry of the aforesaid period.

Manner of e-voting by members holding shares in dematerialised
mode and members who have nol registered their email address
has been provided in the Postal Balliot Notice. The manner in which
members, who have forgotten the User 1D and Password, can
obtain / generate the same, has also been provided in the said
Fostal Ballot Notice.

Only a person, whose name is recorded as on the Cut-Off Date,

schedules) of two years,
lists of creditors, relevant
dates for subsequent
events of the process

are available at:

SAYAJI HOTELS (PUNE) LIMITED

CIM ; L55204GJ2018PLC161133
Regd. Office : Near Kala Ghoda Circle, Savajigan), Yadodara, Gujarat- 350020, India
Tel. Ma_: 0731-4006666, Email Id : cs@shplpune.com, Website | waww.shplpune.com

a9 | Eligibility for resolution
applicants under section
25(2)(h) of the Code is

Extract of Unaudited Standalone and Consolidated Financial Results for the
Quarter and Half Year ended 30th September, 2026

(® dn Lakhe excent fgures of EFS)

Standalone Consolidated in the register of members [ register of beneficial owners available at: Eﬂsﬁf:;:ﬂj ﬁ:%i:ﬁi;:;m /
3 e Quarter Ended | Quarter Ended| Half Year Ended | Quarter Ended| Quarter Ended |Hall Year Ended maintained by the Depositories, shall be entitled to participate :
No. 30.09.2026 | 20092035 | 30.05.2026 | 30.09.2026 | 30.09.2025 | 30.09.2026 in the e-voting. A person who is not a member as on the Cut-Off | | 10l L : 1
: . i i ' ast date for receipt of | 14.11.2026
(Unaudited) | (Unaudited) | (Unaudited) | (Unaudited) | (Unaudited) | {Unaudited) gﬁ:; . :ei:g:fﬂ treat the Postal Ballot Notice for information Creedsiion atintareit (saturday)
1 | Total Income from Operabions (Met) 1,8583.33 1,883.30 396347 185332 1,883.30 3.89:3.47 - . . . . ; - — -
2 | NetProfit/ (Loss) for the period manﬁbﬂrnfr:m:tﬂnnq.l'[und_a‘lﬂng;}mag a:j?;:_is?" i 11| Date of issue of the provisional list of 24.11.2026*
' ; s i r é-m : i :
{before Tax, Exceptional and / or Extraordinary items) 629,75 09.66 1,400.21 597 83 0299 1,376.63 wf,:n I:]'?erﬁ vaenpngﬁgr?npéﬁ?ﬂispgh[s} u;}ma feqUeEslteg r:ua'rjgﬁ,rgrﬁﬁ; prospective resolution applicants (Tuesday)
3 | Met Profit / (Loss) for the peried befors tax : e = s . update their e-mail address with the Depository Paricipant(s) i1}_ Last date for submission of objections | 30.11.2026%
|| fshier Peeptidhal ane iy Brtsiainacy Rermd it Lo 2ot | R | el where they maintain their demat accounts. .| to the provisional list (Monday)
4 | Met Profit / iLoss) for the period after fax The resolution, if approved, shall be deemed to have been passed : o : *
fafter Exceptionatand / or Extraardinary iterms) 451.88 538.32 1,046,653 419.74 533.40 1,014.15 on the last date of Ef,rmi.-.g i.e. Monday, November 30, EDEE “The | 13 Date; of issue '31{ final list of prospective {D.,E,. 1d3-33d35
5 | Total Comprehensive Incame for the periad [Comprising Prafit / (Loss) results of e-voting will be announced on or before Wednesday, resolution applicants ednesday)
for the peraod {after tax) and Other Comprehensive Ingome (after tax)] 447,80 539.76 1,04.2.31 415,67 534 B4 1.009.63 December 02, 2026 and samea along with Scrutinizer’s Rapaort will r1,_1 Date of issue of information 09.12.2026*
6 | Equity Share Capital 30466 0466 |  I0466 304,66 304 66 304 665 be displayed on the website of th.'f Company at www.gtpl.net and on memorandum, evaluation matrix and | (Wednesday)
7| Reserves (excluding Revaluation Reserve} as shown in the website of KFinTech at hitps.//evoting. kfintech.com. The results request for resolution plans to
i Ruidlted Balance Sheat of th pmm];‘ yeal ) i i ) ) ) will simultaneously be communicated to the Stock Exchanges and ti iié I t
e sa will also be displayed at the registerad office of the Company, PIOjpECiE reSoul ot ap R icalls
-'firnééaiin- i an?f',i:{,__:n;,nﬁzé A In case of any guery on e-voting, members may refer to the “Help” | | 15| Last date for submission of 08.01.2027*
Basic R 1483 76T 34 35 1378 1751 33.29 and “FAQs" sections/ E-voting user manual available through a resolution plans (Friday)
Diluted: 14.83 1767 1435 1378 17.51 33.20 drc:np-dn:mn menu in the "E_PDWHII:_:ual:L'i section of KFinTech's website b i b |
7 S A . T " ; @ for e-voting at https://evoting kfintech.com 16 "?JCE?*E Eg'l'a' Id to 5'*"55”1F'1_-|L E@Q{m@?' .com /
ote : The above is an extract of the detailed format of Financial Resulis for the Quarter and Half Year endad @GSN E By the Order of the Board ile for 1 2 i i i . submit msuresnEumariaicanor
Ath September, 2026 filed with the Stock Exchange under Regudation 33 of the SEBI (Lishing Ohligations and l-t'“ L4 Placs - For 5;1;3“ Hotels (Pune) Limited E;?Etiilﬂt detalis foradevessing e-vollng relating quenesigrievances, » -
Dise legwre Requiremants) Regulations, 2015 The full formal of the Finadcial Results for the Guadtesand Half Year :j:':“}_ﬂ- i E’f Vadodara Sdf Shﬂ:}r-s V. Ralu. Vice President 17 Details of Cﬂlrpﬂratﬂ' ThE 0 i,“i ng.FﬁtEFE'd under "H"IE
en-.;e-.d iLI-'-Srpt':;iﬂfl'f- 2026 are .ewudl.:hnlu an the H‘E;.'l!-lll:' urf;!u-.bk}E xchange u:-lu.u;:;:hﬁ;indL&FE:L&IL-.;-,mpa;w-i .,&{_E% Date Abhay Chintaman Chaudhari HFian:':IGHﬂ[}|JE}QI1'IES Limited debtors registration | MSME category.
websita at wiaw.shplpune.com and the same can be accessed by scanning the oda attachad balow, [t 28.10.2026 Chairman CAPLTAL
Selenium Tower B, Plot 31 & 32, status as MSME [Reg no. UDYAM-AP-04-0003129]

Gachibowli, Financial District,

Manakramguda, Hyderabad 500032

E-mail; evoting@kfintech.com

Toll-free No.: 1800 309 4001

[from2:00a.m. (15T)to 6:00 p.m. (I5T)on allworking days]

By order of the Board of Directors
Sdi-

Ashwin Patel

Company Secretary and
Compliance Officer

FCS: 6765

*Mote: Dates are subject to the CIRP extension to be granted
by the Hon'ble NCLT,

Place : Coimbatore
Date : 28.10.2026

Zonal Office - 1st Floor, SP Building,
Novelty Road,Behind Indian Qil Petrol Pump,

E-AUCTION
Karnal - 132001 (Haryana) Phone: 0184-2266358,
2266264 E.mail: zokarnal@indianbank.co.in SALE NOTIC’E

APPENDIX IV-A [SEE PROVISO TO RULE 9(1)] / 8(6)] SALE NOTICE FOR SALE OF IMMOVEAELES PROPERTIES
DATE OF E-AUCTION : 20.11.2026 FROM 11.00 AM TO 04.00 PM

E-Auction Sale Notice for Sale of Immovable Assels under the Securitisation and Reconstruction of Financial Assets and

Enforcement of Security Interest Act, 2002 read with proviso to Rule 8 {6) of the Security Interest (Enforcement) Rules, 2002
Maotice is hereby given to the public in general and in particular to the Borrower (5) and Guarantor (5) that the below described immaovable
property mortgaged/charged to the Secured Creditor, the Physical {whichever is applicable) possession of which has been taken by the
Authorised Officer of Indian Bank, Hisar Green Square Market branch, Secured Creditor, will be sold on “As is where is"”, “As is what
is”, and "Whatever there is" basis on 20.11.2026 for recovery of Rs.13,78,716/- (Rupees Thirteen lakhs Seventy-Eight Thousand
Seven Hundred & Sixteen Only) (as on 10.01.2025) with further interest, cosls, other charges and expenses thereon due to the Indian
Bank, Hisar Green Square Market branch, Secured Creditor, from 1.Mr. Sanjay Kumar S/o Chander Bhan Singh, Plot No 1 Situated
near Raju Bishnoi Kothi, Giabipur Road, Village Parbhuwala, Distt - Hisar 125113 (Borrower/Mortgagor). 2. Mrs. Suman Devi W/o
Mr. Sanjay Kumar, Plot No 1 Situated near Raju Bishnoi Kothi, Giabipur Road, Village Parbhuwala, Distt - Hisar 125113
(Guarantor).

The specific details of the property intended to be brought to sale through e-auction mode are enumerated below:

iRaads @ Indian Bank

CA Mahalingam Suresh Kumar

RP of M/s Sri Venkata Sivaparvathi Spinning

Mills Private Limited [Under CIRP]

IBBI Reg No. IBBI/IPA-001/IP-POOT10/2017-2018M10217
AFA No. AA1/10217/02/311226/108768

valid upto 31/12/2026.

Place : Ahmedabad
Date : October 28, 2026

~

YURANUS INFRASTRUCTURE LIMITED

CIN: L46909GJ1994PLCO21352
Registered Office: Rannade House, First Floor, Near 1shan Bunglows, Shilaj, Ahmedabad - 380059, Daskroi, Gujaral Bharat.

Sr. Detail of Immovable Propertylies Amount of Fé;*;’:;ﬁ’:ﬁf Property Encumbrances QR Code Telephone: +91-9898537188 || Email: csiwyuranusinfra.com || Website: www yuranusinfra.com
No. Taki f Sumbolic / Secured Debts ID Mo o ) . )
o ;- ﬁ’,ﬂ?ﬁ&"pi -Oymholic Bid increase reparty _ The Board of Directors of the Company at their meeting held on Wednesday, October 28, 2026, approved the

1. | Equitable mortgage of residential house | Rs.13,78,716/- |1 Rs.20,16,000/- [IDIB50381991968 | NIL Unaudited (Standalone) Financial Results of the Company, for the quarter and half vear ended September
constructed on Plot measuring 277.77 sq | (ason 10/01/2025) |2 Rs. 201,600/ ; PR G ~ . : : -
vards situated on Plot No.01, near Raju 3. Rs. 10.000/- 3{_1 345}26, The SFatutﬂl}’F_Ludltﬂlﬁ have 1_&wewed these hnzfm:ujis results pursuant to regulations 33 of SEBI
bishnol kothi, Giabipur road, Village Parbhuwala, Tehsil Uklana, District Hisar, comprised in Khasra [llstmg thgatmn and Disclosure I‘qu.llt'EI'I’lEﬂtS.] REE—H lation, 2015 as amended.
no B2TMM(2-9),7/2(5-10),141/1(2-10), 141/2(0-12} in the name of Mr. Sanjay Kumar. The full format of Unaudited Financial Results is available on the BSE Limited website at

Possession: Physical

www.bseindia.com and on the website of the Company at https://yuranusinfra.com/financial-results.php
“THIS PUBLICATION IS BEING MADE GIVING 15 DAYS NOTICE UNDER RULE 8(6)/9(1) OF THE SECURITY

and the same can also be accessed by scanning following Quick Response (QR] Code.

INTEREST (ENFORCEMENT) RULES, 2002 TO THE ABOVE BORROWER AND GUARANTORS".

Bidders are advised to visit the website (https://baanknet.com) of our e auction service provider PSB Alliance Pvt. Ltd. fo By Order of the Board
participate in online bid. For Technical Assistance, please call 8291220220, For Registration status and EMD status, please email For, YURANUS INFRASTRUCTURE LIMITED
to support.baanknet@psballiance.com. Sd/-

For property details and photograph of the property and auction terms and conditions, please visit: hitps:/fbaanknet.com and for
clarifications related to this portal, please contact PSB Alliance Pvt. Ltd, Contact No. 8291220220.

Bidders are advised to use Property |ID Number mentioned above while searching for the property in the website with
https:/ibaanknet.com

Nitinbhai Govindbhai Patel
Date: 28-10-2026 Chairman cum Managing Director
Place: Ahmedabad DIN: 06626646

Note: The above intimation is in accordance with Regulation 33 read with Regulation 47(1) of the SEBI
(Listing Obligation and Disclosure Requirements) Repulations, 2015.

Contact Person: Mr.Sachin Kumar
(Authorised Officer and Chief Manager Hisar Green Square Market Branch) Contact No. — 9997430082

Dated : 27.10.2026 #+ Place : Hisar The Authorised Officer, (Indian Bank)

.. . .. . epaper.financiaiexpress.cun‘. .

CHENNAI/KOCHI
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Place: Ahmedabad
Date: October 28, 2026

For, Arvind Limited
Punit S. Lalbhai
Vice Chairman

SAYAJI HOTELS (INDORE) LIMITED
CIN : L55209MP2018PLCO76125

Extract of Unaudited Standalone Financial Results for the
Quarter and Half Year ended 30th September, 2026

(T in Lakhs except figures of EFS)

WWW.FINANCIALEXPRESS.COM

FINANCIAL EXPRESS

ONIDA

e P

I:Fnrmﬂy kmawn a3 MIRC Electronics Limbited)
Regd. Office: Crida House. -1, MIDC, Mahakai
Caves Road Anchen (E), Mumbar <00 053
CIN Mo: L32300MH1981PLCOZ3EST
Email 10 inveslorsgionada.com | Wobs ib:

GTPL HATHWAY LIMITED

Registered Office: 202, Sahajanand Shopping Canter, Opp.

E-mail : info@gtpl.net - Website : www.gtpl.net

NOTICE FOR THE ATTENTION OF MEMBERS OF THE COMPANY

Members of the Company are hereby informed that a Postal Ballot
Nofice, seeking their approval to the resolution set out in the said

ARVIND LIMITED " - e Y
A MEMBER OF LALBHAI GROUP =22 NadHdladas SUPRAJIT ENGINEERING LIMITED
VI n D CIN - L17119G11931PLCO000SS : lnd |i:}|1 ﬂv&_r_h"-ﬂi-l.ﬁ Bank GIN - L29199KA1985PLC 006334
o WA SHIET 5T TONY e Ginnl Benplie ha grow with Repgistered & Corporate Office; No.100 & 101, Bommansandra
EASHIONING POSSIBILITIES Regd. Office: Naroda Rt..')ad, Ahmeda.bad -382 345 o o % h.".ll'l no [ir.-m;-n1._l'.‘-r_!]:nr|'.rru'_! nf = Industrial Area, Eﬂl'llﬂﬂlﬂfﬂ 3 ﬁmlggg. Tal:(91-80) 43421100,
Phone No. 079-68268000-8108-8109, Website: www.arvind.com Email: investor@arvind.in ANMA SALAL CHENNAI-600 002 Website - www.suprajit.com, Email - investors@suprajit.com
SS'I;ATEMENT OF CONSOLIDATED FINANCI::r:ii:;t:S FOR THE QUARTER AND HALF YEAR ENDED SEP;EZ?:rREi%eiOZS [:allr; ;Z:a):t;snz)::pt perYs;I;Tr:n(;aet:] TRANSFER OF RE ED LOAN EXPOSURES TO NOTICE FOR LOSS OF SHARE CERTIFICATE
Mo 50.05.2026 30 06 2056 13005 3025 13005202 150 05 20251 31.03 2026 ARCs & PERMITTED TRANSFEREEs THROUGH The following share ceriificales of the Company have been reporied lost/misplaced and
; 2 0 27 e 22 02 the holders of the said share cerlificales have requested the Company for issue of
Unaudited | Unaudited | Unaudited | Unaudited | Unaudited Audited e-AUCTION UEDEH GEEN AUEnﬂﬂ METHOD Duplicate Share Certificates.
1 | Total Income from Operations 2940.48 2518.80 | 2386.02 | 5459.28 | 4401.24 9359.51 rﬂhm“mi“ Bank (10B) Invites c‘;:p"zisg't” af I":‘frfﬁ' 'Eg“ from ARCs ""_d F"urrnlllted Matice i hereby ghven that the Company will proceed to issue Duplicate Share Cedificates
2 | Net Profit for the period (before Tax, Exceptional and/or Extraordinary items) 155.57 111.45| 148.65| 267.02| 22501 612.31 mm.nq ;Lgeénjls;“f:fﬂ‘;:r: e et naeetinead H‘E‘:::I':: el :;Ei‘“'zu';ﬂigg to the below mentioned persons unless a valid objection is received by the Company
3 | Net Profit for the period before tax (after Exceptional and/or Extraordinary items) 183.81 88.88 | 148.65| 272.69| 225.01 595.04 on as i5 where 7 ns 15 what 16°. “whateves thsre is™ and “without recourss” bisss: within 153 days from the date of publication of this notice.
4 | Net Profit for the period after tax (after Exceptional and/or Extraordinary items) 151.60 57.77 106.74 209.37 161.44 426.97 a1 Sl| Folio _EEE"- No.of ﬂlsl'tlﬂcll\fﬂ mshl”tm'ﬂ Name of the
5 | Total Comprehensive Income for the period [Comprising Profit for the period (after tax) 170.82 89.24 84.89 260.06 143.49 357.02 Bo. TITLE OF THE ACCOUNTS (BRANCH / REGION) an No | No [Shares|No's. From| No's. To 3|'IIHI'E|'I-1:|'|'d"EI'
and Other Comprehensive Income (after tax)] 1. | INDIAN TECHNOMAC CO. LIMITED ARMB / DELHI !. | A.[:hll‘l-tfﬂ Kumar
6 | Paid up Equity Share Capital (Face Value X 10/- per share) 272.04 262.14 262.12 272.04 262.12 261.12 1./0000006 & | BOOD | 63820441 | 63828440 Dutta (Deceased)
- . . - 2. | MNT BLILDCON PRIVATE LIMITED ARMB ! DELHI i | Sumita Dutta (Claimant
7 | Reserves (excluding Revaluation Reserve) as shown in the Audited Balance Sheet of] - - 3782.07 | m u [ m :|
the previous year 3. | HELAPURI SPINNING MILLS PRIVATE LIMITED | ARMB / HYDERABAD Any persan(s) having objections fo the ssve of the duplicate share certficates should
8 | Earnings Per Share (of X 10/- each) - (Not Annualised) Basic : () 5.55 2.04 3.95 7.59 5.98 15.80 4. | MULPURI FISHERIES PVT LTD RING ROAD / VIJAYAWADA |'3"ij his/hertheir Dh]?’ﬂh'l'"‘ wilh all supporting documents with Fhﬂ 'E_':Eml:'ﬂ"'.!' at ils
Diluted : (%) 5.54 2.04 3.94 7.58 597 15.79 5. | MULPURI FOODS AND FEEDS LIMITED. RING ROAD ! VIJAYAWADA Regislared WEE within 15 days f:"l;.:lf"'l [ EI_FI].‘IEEI'EIT:IEE ':If_L'I'lI.E natice failing '|'|‘|']:C.h [
Standalone Information: 6. | PADMAADEV! SUGARS LIMITED (Provious! Company will proceed to issue Duplicate Share Certificate(s) o the persons mentioned
: & Ao | o ¥ | ARMB / CHENNAI above and thareafter no abjection o the issue of duplicate shara Cerfificates will ba
Particulars Quarter Ended Half Year Ended Year Ended TS S SN L LN enfertained from any personis) For Suprajit Engineering Limited
30.09.2026 |30.06.2026|30.09.2025[30.09.2026 |30.09.2025| 31.03.2026 ¥ | RASUL ENTERPRISES MYLAPORE / CHENNAI Place : Bengalury sdi- Medappa Gowda. J
Unaudited | Unaudited | Unaudited | Unaudited | Unaudited | Audited 8. | UP MONEY LIMITED LUDHIANA MAIN Date : 28.10.2026 CFO & Company Secretary
Revenue from Operations 2,145.72 | 1,827.06 | 1,801.78 | 3,972.78 | 3,307.02 7,142.95 LUDHIANA
Profit before Tax 136.80 49.77 103.01 186.57 146.33 342.96 intarastied eligible bioders &re requasiad to intimate their willingness to paricipale in the
Profit/(Loss) after Tax from continuing Operations 108.27 37.29 75.93 145.56 109.63 252.08 H"”E':“" 5’_““‘”“'“:" nﬁié‘ifﬁ;; ;‘f;ﬂ':;:ﬁ " ERpraRsi O OF wis el 10 the armal
Profit/(Loss) after Tax from discontinued Operations - - 21.52 - 45.49 45.49 ::ﬁ_g_:_g_ '?E'—Iﬁ"!?lmi;"‘m o : L 'E Il-:':t > s _ L A
: wor furfher dolails pleasa wisit owr Bank's wobsile [www,iob bank.in) - an
Other Comprehenflve Income/(Loss) (neF of tax) 11.97 23.56 (20.64) 35.53 (15.30) (57.80) TENDERS -5 ARC-Call -> Notification dated 28. 10,2026 for the above S gy
Total Comprehensive Income for the period/year 120.24 60.85 76.81 181.09 139.82 239.77 ) ]
Note: 108 npserves the ight 1o cancal or modily the process and amand any of e farms ol tha
ote: X . . . . . . L. madilication a8t ary stage -and e same will nod Pecessanly De cambed ol heaugh
The above is an extract of the detailed format of quarterly and half yearly Financial Results filed with the Stock Exchanges under Regulation 33 of the SEBI (Listing advertisement bul will be notilied Gectly an the Bank's wabsils,
Obligations and Disclosure Requirements) Regulations, 2015. The full format of the Quarterly and Half yearly Financial Results are available on the Stock Exchange Placa Cherinal FORM G
websites at www.bseindia.com and www.nseindia.com and on the company’s website www.arvind.com Data: 28102028 General Manager

INVITATION FOR EXPRESSION OF INTEREST FOR
M/s. SRI VENKATA SIVAPARVATHI SPINNING MILLS
PRIVATE LIMITED
OPERATING IN THE SPINNING (TEXTILES) INDUSTRY
IN GUNTUR DISTRICT

(Under Regulation 36A(1) of the Insolvency and
Bankruptcy Board of India (Insolvency
Resolution Process for Corporate Persons)

Registered Office: H-1, Scheme No. 54, Vijay Nagar, Indore, Madhya Pradesh - 452010 ONIDA ELECTRONICS Swaminarayan Mandir, Shahibaug, Ahmedabad-380004, Gujarat, Regulations, 2016)
Tel, No. : 0731-4006666, Email Id : cs@shilindore.com, Website ; www.shilindore.com LIMITED CIN : L64204G.J2006PLCO48308 - Tel : 073-2562 8470 RELEVANT PARTICULARS

1 | Name of the corporate
debtor along with PAN
& CIN/ LLP No.

M/s. S5ni Venkata Sivaparvathi
Spinning Mills Private Limited
PAN:AAICS0437N

i Standalone wrw.anida com | Phone No, 0235697 5777 Motice has been sent electronically, pursuant to the circulars issued CIN:UT7111AP2003PTC040926
Quarter Quarter Hall NOTICE by the Ministry of Corporate Affairs, to the members whose e-mail 2| Add fth 19-8-
5. Particulars Ended Eridad | Vaar Endad L . ; . i Address of the D.No.19-8-97, Near
W, 0.2 0.09.2025 | a0.08.2026 | |VOTICE is hereby given that pursient 10| | @ddress s registered with the Depository Participant(s) / registered office Suryadevara Estates, Etukuru
30,09.2026 | 3 3 ;
‘umud"ea:l IUI'IELH:'H:-E-I;’} lUnﬂudil‘ed] provigions of Hgguh‘"un 47 and olher DED‘DE'I:‘DHEE a= 0O F[‘Idﬂ'y'. 'DI:tEI:IEI_EB, -EU'EEE Eul-ﬂff E‘-ﬂm }; ThE‘ Hﬂad Gun*ur .Andhra
— | applicatle regulations of the SEBI (Listing Company has completed electronic dispatch of the Postal Ballot Prad E:5h | ndieli- 522003
Tolal Income from Operations [Meat) 1818.31 210680 4 57041 Obligations and Disdlesure Regulramants] Maotice on Octaber EE._EUE_E-. - _ :
2 | MNet Profit/ (Loss) for the period Regulations, 2015, the meeling of the Board The Postal Ballot Notice is available on the Company's website at 3 | URL of wehsite Mil
[befare Tax, Exceptional and / or Extraordinary itams) {573.90) 16.24 {372.18) of Dirsctare of Onida Elactionics Limitad www.gtpl.net and_nn the website of the Stock Em:ha_ngas_. i.g-- BSE
3 | Met Profit/ (Loss) for the period before tax {fommearty known s MIRC Electronics Limitad) Limited and National Stock Exchange of India Limited at 4 | Details of place where | The company’'s major revenue
(after Excaptional and [ or Extragrdinary iterms) {573,890 16.24 {372.16) ("Company') will ba held on Tuesday, 034 m-hﬁﬂtlndri?l.l‘.'ﬂl'l‘l and www.nseindia.com, respectively and on majnrity of fixed assets is from manufactu r'mg cotton
: : November, 2026 at Mumbai, inter-slia to] | the website of KFin Technologies Limited (“"KFinTech™) at S [ocaied arn [Textile Industey]
%; | TNHINR | (ot oy B pAhGCser e cansider and approve the Unavdited Finarcial | | hitps:lfevoting kfintech.com. Members who do not receive the Y ¥
jefsr Excoptiorial and | or Extraprdinry i) 82584 1788 (324.95) Results of the Company: for the Second F‘ﬂ‘g’[Eﬂ[ Ballot Motice may download it from the above-mentioned Unit 1- 33,000 spindles
& | Total Comprehensive Income for the period Cuarter and Half Year ended Seplember 30, weDsIles. Ponnur Rd, Chebrolu, Guntur
[Camprising Profit / {Loss) for the periad (after ax) and 2028, Tha documents referred to in the Postal Ballot Notice are available Andhra P ’d h 511'31 . J
Other Comprehensive Income (aftar tax)] {493.13) 1817 | (B34.86) | || oo o ONIDA Electronics Limited - Code| | fOF inspection electronically on all working days and members Gt
Equity Share Capital 304 66 04 66 204 66 for Insider Trading & Fair Disclosura. of saek'n['!g to inspect s1ii|:ht I:Fcl-c:u:'_nents. Ifl:_anIr ;EHE: 'EHDT;‘TE?“ tg I - — Unit 2- 23,000 spindles
Hesewesh{_e:c‘-:ﬁll.ming Revaluation Reserve) as shown Unpublished Price E-er_:sin-.na Information”, the %?gﬁ%ﬂﬂﬂﬂﬂﬂﬁ(@ﬂm nel mentioning his / ner /s an 5 nﬂ__‘a ed capacity o ! Kottareddipale, Chebrolu,
in the Audited Balance Sheet of the pravious year I?:I[tr&g window _rnr -:Ieannr? |r|| the 5&;_ur|hr:~=s of Instructinn Yoraating: main products / services Patareddipalem, Guntur,
; the LOMpaEnYy 15 CI0520 100 108 Qireciors, I AR PRI o kLR 1 :
8 F@“’g”ﬂz FIT,ETEE,F: 1‘1?," E;;';? s designated employees and ohers covered | | The Company is providing to its members the facility to exercise Andhra Pradesh - 522212.

T CORTIRTRLET I 1SSartiru f= 14w} s - | 1 1 v ¢ §
B g P ) (15.86) _— (10.67) undar 1hEl Code from 015 G_.:mner_rzn.?ﬂ 11!| their right to vote on the FES-D|UEIEI'I-|JFG|_]D5-Ed in the Postal Ballot 6 | Quantity and value of As per the Audited Financial
Diluted: 115.86) 0.58 LI0ET) 49 Rours:ajtaer the:deciarallon &t linapcial ol anly by EIEF’TmnIE maans ("s-voling”). The communication i Statements, Turnover from the

i : : : results of the assent or dissent of the members would take place through main products/ services .

Operation for the FY 2025-

sold in last financial year
2026 is Rs. 68.46 Lakhs.

remote e-voting process only. The Company has engaged the
services of KFinTech as the agency to provide e-voting facility,

for Onida Electronics Limited
iformerly known as MIRC Electronics

MNotes : The above is an extract of the detailed format of Financial Results for the Quarter and Half Year ended
30th Seplember, 2026 filed with the Stock Exchange under Regulation 33 of the SEBI [Listing Obligations and

Disciosure Reguiremants) Regulations, 2015. Tha full format of the Financial Resulls for tha Quartar and Hall Year Limited)] | Members may cast their votes during the period mentioned herein [Now CD is inoperative]
ended 301N September, 2026 are available on the website of Stock Exchange at www.bseindia.com and Company s sdi{ | balow: 7 | Number of employees/ : = ;
website 2t www.shilindore.com and the sams can be RaSpi Prasad Oakl ConNenCembnt 9:00 a.m. (IST) on Sunday RGN Nil [Mow CD is inoperative]
accessed by scanning the OR Code attached below ;  Sedigit {E.-_ By the Order ol the Board Vice President - Legal, Corporate Affairs| ¥ ariotn " November 01. 2026

My _.5,';,5:-: For Sayaji Hotels (Indore) Limited & Company Secretary g : 8 | Further details including | €an be collected from the
Place : Indare N 4 Sd/- N Place: Mumbai End of e-voting 2104 fum. (1) on Montg, last available financial ~ | office of the RP
Cate : 28.10.2026 [ 505 Thottappully Marayanan Unni, Chaisman Date: October 28, 2026 NMovember 30, 2026

CA Mahalingam Suresh Kumar
Office of the Resolution
Professional

M/s. SPP Insolvency
Protessionals LLP,

2nd Floor, CODISSIA Building,
G.D Maidu Towers,

Huzur Road, Coimbatore,
Tamil Nadu - 641018

T: +91 73730 52341,

E: swssmpl.ibc@gmail.com /

statements {with
schedules) of two years,
lists of creditors, relevant
dates for subsequent
events of the process

are available at:

E-voting will not be allowed beyond the aforesaid date and time and
the e-voting module shall be forthwith disabled by KFinTech upon
expiry of the aforesaid period

Manner of e-voling by members holding shares in dematerialised
mode and members who have not registered their email address
has bean provided in the Postal Ballot Motice. The manner in which
members, who have forgotten the User ID and Password, can
obtain / generate the same, has also been provided in the said
Postal Ballot Nolice.

Only a person, whose name is recorded as on the Cut-Off Date,

SAYAJI HOTELS (PUNE) LIMITED

CIN : L55204GJ2018PLCT61133
Regd. Office : Near Kala Ghoda Circle, Sayajigan), Vadodara, Gujarat- 390020, India
Tel. Mo, - 0731-4006666, Email Id : cs@shplpune.com, Website © wew shplpune.com

9 | Eligikility for resolution
applicants under section
25(2)(h) of the Code is
available at:

Extract of Unaudited Standalone and Consolidated Financial Results for the
Quarter and Half Year ended 30th September, 2026

¥ in Lakhs excapt igures of EFS)

Standalone Corsolidated in the register of members / register of beneficial owners Frtureshkumar@icaliar
lxbud P 1 £t r Ical.
= Particufars Quarter Enched | Quarter Ended | Half Year Ended | Quarter Ended | Quarter Ended | Half Year Ended maintained by the Depositories, shall be entitled to participate ' g
Mo. inthe e-voting. A person who is not a member as on the Cut-Off _
30.09.2026 | 30.09.2025 | 30.09.2026 | 30.09.2026 | 30.09.2025 | 30.09.2026 D hould g f Ballat Notics for bt : 10| Last date for receipt of | 14.11.2026
(Unaudited) | (Unaudited) | (Unaudited) | [Unsudited) | {Unsudited) | [Unaudited) ate, should treat the Postal Ballot Notice information . : (Saturday)
1 | Tatal Income fraom Operaticns (Net) 195333 1,883 30 1.963.47 145332 | 188330 386347 PLEpSES BIVY, SAELRRIEN o fiierest d
e | RS S || Mamroiregstoringlupdaingemalladdrses: | [T Date of sue of the prowsional st of | 24112076
i st T | B £ e y7E 1 1 SITTIRES WO, ST LRl e e boopebthan S e e rospective resolution applicants Tuesda
{before Tax, Excaptional and / or Extraordinary items) 629.75 B09.E6 1.409.21 G97.83 | s02099 1,376.83 with their Depository Participant(s), are requested to register / prosp PP ( y) ;
3 | Met Profit / (Loss) for the period before tax ) . I ) update their e-mail address with the Depository Participantis) | (12| Last date for submission of objections | 30.11.2026
(after Exceptional and / or Extracrdinary items) 62975 BO366 40521 597.83 | 60799 137683 where they maintain their demat accounts. to the provisional list (Monday)
4 | Met Profit / (Loss) for the perod after tax | The resolution, if approved, shall be deemed to have been passed : : : %
(after Exceptional and / or Extracrdinary terms) 451.88 53832 104563 419,74 | +33.40 1014.52 on the last date of EEJEHHQ i.e. Monday, November 30, EUEE. The | |13 I:]MEI Ii]tf i ﬂf f'nil el ?ﬁ;dzniggs )
& | Total Comprehensive Income forthe period [Comprising Prafit / {Loss) results of e-voling will be announced on or before Wedneasday, RN A T et TN ¥
for the period {after tax) and Other Comprehensive Income {after tax)] 447 B0 53976 104237 41567 534 B4 100523 December 02, 2026 and same along with Scrutinizer's Report will 14| Date of issue of information 09.12.2026*
6 | Equity Share Capital 304.56 304.66 304.66 304 66 304,66 304,66 be displayed on the websile of the Company at www.gtpl.net and on memorandum, evaluation matrix and | (Wednesday)
. : — : . 1 the website of KFinTech at hitps:/levoting.kfintech.com. The results ;
| Reserves (excluding Revaluation Reserve) as shown in l i gkt v b icatss b the Stock Exch nd request for resolution plans to
the Audited Balance Sheet of the previous year . Wil simullaneous:y Le CDFT!II"I’?IUIF'I cate ':'. e Sioc xChanges a prDSPECtqu resolution Ell:lplil:Elr'ttS
T oo Fe s T sk will also be displayed atthe registered office of the Company. fansd
tfor 'nﬁmm,,. -t divesntinet Soemations In case of any query on e-voling, members may refer to the “Help” | |15/ Last date for submission of 08.01.2027*
Basic T ! B 1483 1767 3435 1378 11,51 3329 and “FAQs" sections/ E-voting user manual available through a resolution plans (Friday)
huted: 1 76T : 13 17.51 337 dropdown menu in the "Downloads™ section of KFinTech's website . - :
Lined i L it il : i b 16| Process email id to | svssmpl.ibc@gmail.com /

for e-voling at hitpslevoling.kfintech.com
Contact details for addressing e-voling relating gueries/grievances,

By the Order of the Board submit EOI msureshkumar@icai.org

Mote : The abowve is an extract of the detailed format of Financial Rasults for the Cuarter and Half Year endad mlE?LIEI_IEI

Ak September, 2026 filed with the 5fock Exchange under Regulation 33 of the SE&1 [Listing Obligations and .?z;_':_-:‘gn* Place For Sayaji Hotels (Pune) Limited ifany‘. 2 . .

Cuiclosure Requinemaents) Reguiatans, 2015, The full format of the Financial Results for the Quarter and Hall Yes PSR yadodara Cd Shri 8V Raiu Vice P dent 17 DE‘tE“IS ﬂf corporate The CD is rE'glEtE'rE'd under the
ended 307 Septemben, 2026 are available on the webaite of Stock Exchancge st www, bsebndia.com & Company's -'I]":Trf;i-‘{. Data Abhay Chintaman Chaudhari ﬂ kSt 3 fL-E'. F.E-'Ei e debtors rE-ng.‘t ration rASME 'C-atE'g'Dr}".

website at wiww. shplpune com and the same can be accessad by scanming the OR Code attached below ElSRE R 28102026 Chairman KFin Technologies Limited status as MSME [HE'I; no. UDYAM-AP-04-000312 9]

Selenium Tower B, Plot 31 & 32,

Gachibowli, Financial District,

Manakramguda, Hyderabad 500 032

Toll-free No.: 1800 309 4001

[from 9:00 a.m. (IST) to 6:00 p.m. (IST ) on all working days]

By order of the Board of Directors
Sd/-

Ashwin Patel

Company Secretary and
Compliance Officer

FCS: 6765

*Mote: Dates are subject to the CIRP extension to be granted
by the Hon'ble NCLT.

Place : Coimbatore
Date ; 28.10.2026

Zonal Office - 1st Floor, SP Building,
Novelty Road,Behind Indian Qil Petrol Pump,

E-AUCTION
Karnal - 132001 (Haryana) Phone: 0184-2266358,
2266264 E.mail: zokarnal@indianbank.co.in SALE NGTICE

APPENDIX IV-A [SEE PROVISO TO RULE 9(1)] / 8(6)] SALE NOTICE FOR SALE OF IMMOVEABLES PROPERTIES
DATE OF E-AUCTION : 20.11.2026 FROM 11.00 AM TO 04.00 PM

iRzads @8 Indian Bank

CA Mahalingam Suresh Kumar

RP of M/s Sri Venkata Sivaparvathi Spinning

Mills Private Limited [Under CIRP]

|IBEl Reg No. IBBI/IPA-001/P-PO0110/2017-201810217
AFA No. AAT1/10217/02/311226/108768

valid upto 31/12/2026.

Place : Ahmedabad
Date : October 28, 2026

E-Auction Sale Notice for Sale of Immovable Assets under the Securitisation and Reconstruction of Financial Assets and

Enforcement of Security Interest Act, 2002 read with proviso to Rule 8 (6) of the Security Interest (Enforcement) Rules, 2002
Motice is hereby given to the public in general and in particular to the Borrower (s) and Guarantor (s) that the below described immovable
property morlgaged/charged to the Secured Creditor, the Physical (whichever is applicable) possession of which has been taken by the
Authorised Officer of Indian Bank, Hisar Green Square Market branch, Secured Creditor, will be sold on “As is where is”, “As is what
is", and “"Whatever there is" basis on 20.11.2026 for recovery of Rs.13,78,716/- (Rupees Thirteen lakhs Seventy-Eight Thousand
Seven Hundred & Sixteen Only) (as on 10.01.2025) with further interest, costs, other charges and expenses thereon due to the Indian
Bank, Hisar Green Square Market branch, Secured Creditor, from 1.Mr. Sanjay Kumar S/o Chander Bhan Singh, Plot No 1 Situated
near Raju Bishnoi Kothi, Giabipur Road, Village Parbhuwala, Distt - Hisar 125113 (Borrower/Mortgagor). 2. Mrs. Suman Devi Wio
Mr. Sanjay Kumar, Plot No 1 Situated near Raju Bishnoi Kothi, Giabipur Road, Village Parbhuwala, Distt - Hisar 125113

~

YURANUS INFRASTRUCTURE LIMITED

(Guarantor). _ _ CIN: L46909GI1994PLCO21352

The specific Scthl)s of the propentyintanaed i be braughtto Saje ifoigh S-alicion ade are enuimicratod Elow; Registered Office: Rannade House, First Floor, Near Ishan Bunglows, Shilaj, Ahmedabad - 380039, Daskroi. Gujarat Bharat.

Sr. Detail of Immovable Propertylies Amount of ?;Sﬂ';ﬂ::’ Property E“':""'“’“"":EE Telephone: +91-9398537188 || Email: cst@yuranusinfra.com || Website: www. yuranusinfra.com

No. Taking t f Symbolic | Secured Debts ! ID No o e : , .

o aF lffs ::EIE ;:J ssir;siznc H'i ::;ﬁ:s‘! property The Board of Directors of the Company at their meeting held on Wednesday, October 28, 2026, approved the
1. |Equitable morigage of residential house| Rs.13,78,716/- |1.Rs.20,16,000/- |IDIBS03B1391968 |  NIL Unaudited (Standalone) Financial Results of the Company, for the quarter and half vear ended September
i | 1 1 iy 1| w [l " i ' u 0
Coflsited DR Lol Teasing. &7 16159 | fas e 10//2020) § g E[:} MT 30, 2026. The Statutory Auditors have reviewed these financials results pursuant to regulations 33 of SEBI
yards situated on Plot No.01, near Raju RS, Al
bishnoi kothi, Giabipur road, Village Parbhuwala, Tehsil Uklana, District Hisar, comprised in Khasra (listing Obligation and Disclosure requirements.) Regulation, 2015 asamended.
;D-EEH?"’:”fEI;‘fﬂ.TJ'i?{5I-1G}-W“”EE~1ﬂ}.14-“1f2{ﬂ-12? in the name of Mr. Sanjay Kumar. The full format of Unaudited Financial Results is available on the BSE Limited website at
ossession: ¥sica

www.bseindia.com and on the website of the Company at https: //yvuranusinfra.com/financial-results.php
and the same can also be accessed by scanning following Quick Response (QR) Code.

“THIS PUBLICATION 15 BEING MADE GIVING 15 DAYS NOTICE UNDER RULE 8(6)/9(1) OF THE SECURITY

INTEREST (ENFORCEMENT) RULES, 2002 TO THE ABOVE BORROWER AND GUARANTORS".

Bidders are advised to visit the website (https:/fbaanknet.com) of cur e auction service provider PSB Alliance Pvt. Ltd. to By Order of the Board
participate in online bid. For Technical Assistance, please call 8291220220. For Registration status and EMD status, please email For, YURANUS INFRASTRUCTURE LIMITED
to support.baanknet@psballiance.com. Sd/-

For property details and photograph of the property and auction terms and conditions, please visit: hitps://baanknet.com and for
clarifications related to this portal, please contact PSB Alliance Pvt. Ltd, Contact No. 8291220220.

Bidders are advised to use Property 1D Number mentioned above while searching for the property in the website with
https://baanknet.com

Nitinbhai Govindbhai Patel
Date: 28-10-2026 Chairman cum Managing Director
Place: Ahmedabad DIN: 06626646

Note: The above intimation is in accordance with Regulation 33 read with Regulation 47(1) of the SEBI
(Listing Obligation and Disclosure Requirements) Regulations, 2015.

Contact Person: Mr.Sachin Kumar
{Authorised Officer and Chief Manager Hisar Green Square Market Branch) Contact No. — 9997430082

Dated : 27.10.2026 + Place : Hisar The Authorised Officer, (Indian Bank)

epaper.financialexpress.co
o0 O o0 O Pap " Y B |

Kolkata
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Place: Ahmedabad
Date: October 28, 2026

For, Arvind Limited
Punit S. Lalbhai
Vice Chairman

SAYAJI HOTELS (INDORE) LIMITED

CIN : L55209MP2018PLC076125
Registered Office: H-1, Scheme No. 54, Vijay Magar, Indore, Madhya Pradesh - 452010
Tel. No. : 0731-4006666, Email Id : csi@shilindore, com, Website : wwwishilindore.com

Extract of Unaudited Standalone Financial Results for the
Quarter and Half Year ended 30th September, 2026

T it Lakhs except figlres of ERPS)

v WY 'R

ONIDA ELECTRONICS

LIMITED
iFormardy known as MIRC Electronics Limited)
Regd. Office: Onida Holsa, G-1, MIDC; Mehakai
Caves Boad, Andhen (E), Mumbat; <40 090
CIN Mp: L323000H {88 TPLE0R2 35T
Emall 1D: InvestorsiDonkdacom | Webs e

GTPL HATHWAY LIMITED

Registered Office: 202, Sahajanand Shopping Center, Opp
Swaminarayan Mandir, Shahibaug, Ahmedabad-380004, Gujaral,
CIN : LE4204GJ2006PLCO48908 » Tel : 079-2562 6470
E-mail : info@gtpl.nat - Website : www.gipl.net

NOTICE FOR THE ATTENTION OF MEMEERS OF THE COMPANY

Members of the Company are hereby informed that a Postal Ballot
Motice, seeking their approval to the resclution set out in the said

ARVIND LIMITED - = =
A MEMBER OF LALBHAI GROUP o2 z- 3Nas s das SUPRAJIT ENGINEERING LIMITED
V] n D CIN - L17119G)1931PLC000093 %z Indian Overseas Bank CIN - L29199KA1985PLC0069 34
fice: N N S v il e ey et Coad el i e i Registorad & Corporate Office: No.100 & 101, Bommansandra
FASHIOMING POSSIBILITIES Regd. Office: Naroda Road, Ahmedabad - 382 345 - EFIE':!.:;:L‘I .ﬂ.::.r:_!s F-‘.?:'.?-gern::nl:_. ariment s Industrial Area, Bangalore - 550 099 TE*.[E"'EH] 43421100,
Phone No. 079-68268000-8108-8109, Website: www.arvind.com Email: investor@arvind.in Cenfral Office: 743, ANNA SALAI, CHENMNAL-A00 002 Website - www.suprajit.com, Email - investors@suprajit.com
Sr. Particul ter Ended Half Year Ended Year Ended . : 2 } o — - , 3
NL articutars Quarter Ende 2= ear —nce ear =nce ARCs & PERMITTED TRANSFEREEs THROUGH The following share certificates of the Company have been reported lostimispiaced and
: 30.09.2026| 30.06.2026 |30.09.2025 [30.09.2026 [30.09.2025| 31.03.2026 _AUCTION UNDER OPEN AUCTION METHOD lhe holders of the said share cerificates have requested the Company for issue of
Unaudited | Unaudited | Unaudited | Unaudited | Unaudited Audited e-Al : : Dusdicate Share Ceriificates.
1 | Total Income from Operations 2940.48 2518.80 | 2386.02| 5459.28 | 4401.24 9359.51 'T“d'“;f““‘?;" Bank (108) Imnvites E‘fﬁs‘;‘“ of 'ﬁ"f‘“ '-EE: b g e F“";""Tf Notice is herstiy glven that the Company will procsed to issue Duplicate Share Certificates
2 | Net Profit for the period (before Tax, Exceptional and/or Extraordinary items) 155.57 111.45 148.65 267.02 225.01 612.31 IIZTE.\'H mza;rfc;:prﬁ:fc:&:mcﬂﬂm:thmuﬂnm ﬂi‘:::i ;3 InE!:E';'EIznﬂﬁjz; to the below mentioned persons unless a valid objection is received by the Company
i i i i i i i e lbkniss g 5 within 15 days fram the date of publication of this nolice.
3 | Net Profit for the period before tax (after Exceptional and/or Extraordinary items) 183.81 88.88 148.65 272.69 225.01 595.04 of "as ks where 87 "as iz what 13", “whatever there 8™ and “wilhoul recaurss” bass:
4 | Net Profit for the period after tax (after Exceptional and/or Extraordinary items) 151.60 57.77 106.74 |  209.37 161.44 426.97 = 3l| Folio |Cert) No.of |Distinctive Distinctive Name of the
5 | Total Comprehensive Income for the period [Comprising Profit for the period (after tax) 170.82 89.24 84.89 260.06 143.49 357.02 Mo, | TITLE OF THE ACCOUNTS (BRANCH / REGION) No| No No |Shares|No's. From| No's. To Shareholder
| and Other Comprehensive Income (after tax)] 1. | INDIAN TECHMOMAC CO. LIMITED ARME / DELHI thl‘ltﬁ Kumar
6 | Paid up Equity Share Capital (Face Value % 10/- per share) 272.04 262.14 262.12 272.04 262.12 261.12 =1 1. [0000006| & | BOOO | 63820441 |63828440 Dutta (Deceased)
2. | MHT BUILDCON PRIVATE LIMITED ARME / DELHI . ;
7 | Reserves (excluding Revaluation Reserve) as shown in the Audited Balance Sheet of - - - - - 3782.07 HELAPURI SPIRNING MILLS PRIVATE LIMITED| ARME / HYDERABAD : Sumita Dutta [ma'ma““
the previous year 21 Any person(s) having objections to the issue of the duphcate share certificates should
8 | Earnings Per Share (of % 10/- each) - (Not Annualised) Basic : (%) 555 204 305 759 598 15.80 4. | MULPURI FISHERIES PVT LTD AING ROAD / VIJAYAWADA I-:ndgehhls;her.‘rhmr thechcl::-." with all supporting documents with the Company at itz
Diluted : (%) 5.54 2.04 3.94 7.58 597 15.79 5. | MULPURI FOODS AND FEEDS LIMITED. RING BROAD { VIJAYAWADA REQ_’SE..-ETEEI E’F-IEP wilhny t‘... Iiﬂ}'-_‘i [I'l?s"l’l fhe E'IFI[.'IEEF'&[_'I-?-E of this notice f3I|II"Ig '.i.lhlf.'_h fhi
Standalone Inf tion: 6. | PADMAADEVI SUGARS LIMITED (Previo Company will proceed 1o issue Duplicate Share Certificate(s) o the persons mentioned
andalone Information: reViously | ARMB | CHENNAI above and thereafter no objection to the issue of duplicate share Certificates will be
Particul ter Ended Half Y Ended Y Ended known as 5.4 SUGAR MILLS LINITED) "’ i 1 S
articuiars Quarter Ende AL A ear =nce i entertained from any person(s) For Suprajit Engineering Limited
30.09.2026 |30.06.2026|30.09.2025|30.09.2026 |30.09.2025| 31.03.2026 7| RASUL ENTERPRISES MYLAPORE ! CHENNAI Place ; Bengaluru Sdi- Medappa Gowda. J
Unaudited | Unaudited | Unaudited | Unaudited | Unaudited | Audited 8. | UP MONEY LIMITED LUDHIAMNA MAIN | Date : 28.10.2026 CFO & Company Secretary
Revenue from Operations 2,145.72 | 1,827.06 | 1,801.78 | 3,972.78 | 3,307.02 7,142.95 LUDHIANA
Profit before Tax 136.80 49.77 103.01 186.57 146.33 342.96 Inlerested efgibla biddars arme rdguaesiad b inemala e wl_lllng,;m,:-ﬁs o parlicipata in I_I!n
Profit/(Loss) after Tax from continuing Operations 108.27 37.29 75.93 | 14556 | 109.63 252.08 *“’“-‘"““"E‘;F'L“’““:‘;“""-"-‘;:W‘n“;;:ﬂ;;;:" Expression of Interest” to ihe omad id
fetoa Jban r S :
Profit/(Loss) after Tax from discontinued Operations - - 21.52 - 45.49 45.49 L ae : o incp Bl o o ) ) ]
Other Comprehensive Income/(Loss) (net of tax) 11.97 23.56 (20.64) 35.53 (15.30) (57.80) ‘I':"Err'-ll;"EtF:?ir T;gs_cﬂﬁafmgﬁﬁ;?::;: iﬂf&?ﬂémﬁkﬁgia-;:f;nun
Total C hensive | for th iod 120.24 60.85 76.81 181.09 139.82 239.77 S :
N 0 a omprenensive ncome Tor the pero /year I0B razaseps e fghl 1o cancal oF modity the process and armaend amy of the eoms ol the
ote: . . . . . . . L nofification al any stage and the same will not necessarity be camied ol sough
The above is an extract of the detailed format of quarterly and half yearly Financial Results filed with the Stock Exchanges under Regulation 33 of the SEBI (Listing advertisement but will be notiied dirsctly on The Bank's website.
Obligations and Disclosure Requirements) Regulations, 2015. The full format of the Quarterly and Half yearly Financial Results are available on the Stock Exchange Place Chennai F'DRM G
websites at www.bseindia.com and www.nseindia.com and on the company’s website www.arvind.com Drate: 28.10.2026 General Manager

INVITATION FOR EXPRESSION OF INTEREST FOR
M/s. SRI VENKATA SIVAPARVATHI SPINNING MILLS
PRIVATE LIMITED
OPERATING IN THE SPINNING (TEXTILES) INDUSTRY
IN GUNTUR DISTRICT

{Under Regulation 36A(1) of the Insolvency and
Bankruptcy Board of India (Insolvency
Resalution Process for Corporate Persons)
Regulations, 2016)

| RELEVANT PARTICULARS

| 1| Name of the corporate

M/s. Sri Venkata Sivaparvathi
Spinning Mills Private Limited
PAN:AAICSO43TN
CIN:U17111AP2003PTC040926

debtor along with PAN
& CIN / LLP No.

Standalone www.onida.com | Phone No. 0728847 5777 Nolice has been sent electronically, pursuant to the circulars issued | |
5 Quarter Quarier Half NOTICE by the Ministry of Corporate Affairs, to the members whose e-mail | | 2 | Address of the D.MNo.19-8-97, Near
i Particulars 3fﬂ?§§2§ En.Eunﬂ:.'EgEE Eﬂ;ﬂEgg NOTICE is bereby given that pursuant to| | @ddress is registered with the Depuslt:::ry Participant(s) f registered office Suryadevara Estates, Etukuru
(Unaudited) | (Unaudited) | (Unaudited) | [provisions of Reguiation 47 and other| | Depasitories as on Friday, October 23, 2026 ("Cut-Off Date”), The Road, Guntur, Andhra
_ applicable regulations of the SEBI (Listng] | Company has completed electronic dispatch of the Postal Ballot Prad ' hoi d.' 527003

1 | Total Income from Cperations (Net) 1918.31 2106,90 4 570,41 Gibfigalons . Disciosins Requlismnts) Notice on Dclnberiﬂ_lzl];ﬁ-. | . ragesn, inaia-

2 | Met Profit { (Loss) for the period Regulations, 2015, the mesting of the Board| | The Postal Ballot Notice is available on the Company's website at 3 | URL of website Mil
{before Tax, Exceptional and |/ or Extraordinary items) (573.90) 16.24 (372.16) af Direciors of Onida Electronics Limited m.gtgl.n&t End_l:il'l the website of the Stock E:{L':hE_ngEE_, i.n_i., BSE | | :

3 | Net Profit/ (Loss) for the period before tax formerty known as MIRC Elecironics Limitad) Limited and National Stock Exchange of India Limited at 4 | Details of place where '_Fhe company's major revenue
{after Excaptional and | or Extracrdinary ilems) (573.90) 16.24 (372.18) ("Company") will be held on Tuasday, 031 w Iﬂnd wﬂmmﬁ I'EEI.FEC!.WEH‘,’ ﬂ:]"j on majority of fixed assets | 1s from manufacturing cotton

: _ November. 2026 31 Mumbai infer-aiia 1o the website of KFin Technologies Limited ( KFlnTnc:h ) at SHe lnEated yarn [Textile Industry]

4 NF't F'FE-E-ﬁt I (Loss) 'DFJP:E PE"IJCI F.IEEF 1-.=.I:lCI 5 considar and appeove the Unaudted Firancial https:/fevoting kfintech.com. Members who do not receve the:

(AeE ERrEpIIOnE aNiC Br ExTma Ry i, et 1788 | 182455 | | gesuts of the Company for the Sacond| | Postal Ballot Netice may download It from the above-mentioned Unit 1- 33,000 spindles

5 | Total Comprehansiva incoma for the period Ciarter and Half Year ended Septembar 30, websites. Ponnur Rd, Chebrolu, Guntur
[Comprising Profit / (Loss) for the period (after tax) and 26, The documents referred to in the Postal Ballot Notice are available Andhra P ! desh 512'21 2 !
Other Comprehensive Income {after tax)) (493.13) 18.17 (334.B6) bt of "ONIDA Electionics Limiled - Code| | fOF inspection electronically on all working days and members AERRE:ra0esh-

Equity Share Capital A0d 66 304,66 304,66 tor Insider Trading & Falr Disclosure o seeking o inspect such ducumerjts can send an e-mail to | : Unit 2- 23,000 SPiﬂdIES

| Faries (eekedio Hlistion fesem b o Unpublished Price Sensisive Information”, the %cr:.lrn;:'tllleancenl‘ﬁ_cer@mm.net mentianing his { her ¢ its DP 1D and 5 Ins;alled capacity ﬂf_ Kottareddipale, Chebrolu,

in the Audiled Balance Sheet of the previous year - - trading window for dealing in the securdites of Lokl it main products / services Patareddipalem, Guntur
P the Company i closed for the directors, Instruction for e-voting: ; :

8 | Eamings Fer Share {of T 10/-each) designated employees and others covered | | The Company is providing to its members the facility to exercise Andhra Pradesh - 522212,
gﬂr__rb?ﬁhhulr‘lg and digeantinuad oparations) (15,86 —_— 1067 under tha Coda from Disl Ooiober, 2026 G0 their right to vole on the resolution pmpnsed in the F'nﬁiall Ba!lr::l | & Ouaritity and vaite-ot As per the Audited Financial
Dﬁﬁ;zﬂ' (15 EE% D';E (10 E‘f‘% A0 0 - T O A biolics-only by elechioilc means (" e-voling'). The communicanon Sy Statements, Turnover from the

: g ' : results of the assent or dissent of the members would take piace through main products/ services -

Operation for the FY 2025-

sold in last financial year 1
2026 is Rs. 68.46 Lakhs.

remole e-voling process only, The Company has engaged the
services of KFinTech as the agency to provide e-voling facility.

for Cnida Electronics Limited|
formerly known a3 MIRC Elecironics|

Motes : The abowve is an axtract of the detailed format of Financial Results for the Quarter and Hall Year anded
A0th September, 2026 filad with the Stock Exchange under Regulalion 33 of the SEBI [Listing Obligations and

Disclosure Requirements) Regulations, 2015. The full format of the Financial Results for the Quarter and Half Year Limited)] | Members may cast their votes during the period mentioned herain [Now CD is inoperative]
ended 30th September, 2026 are available on the wabsite of Stock Exchange at www.bseindia.com and Company's sdi | below 7 | Number of employees/ : =i _
accessed by scanning the OR Code altached below ; s, "-..'4“ By the Order of the Board Vice President - Legal, Corporate Affairs) of e-votin November 01. 2026 !

ehT0 For Sayaji Hotels (Indore) Limited & Company Secretary| g . g | Further details including | €an be collected from the
Placa:: Indor f‘-hi: Aoy Sd/- . Place: Mumbai End of e-voting 200 pm USt) on Moncey, last available financial ~ | office of the RP
Date - 28.10.2026 B30 Thottappully Narayanan Unni, Chaimnan | |pate: October 28, 2026 November 30, 2026 Satetrents Gaith CA Mahalingam Suresh Kumar

Office of the Resolution
Professional

M/s. SPP Insolvency
Professionals LLP,

Z2nd Floor, CODISSIA Building,
G.D Naidu Towers,

Huzur Road, Coimbatore,
Tamil Nadu - 641018

T +91 73730 52341,

E: svssmpl.ibc@mgmail.com /

E-voling will nol be allowed beyond the aforesaid date and time and
the e-voting module shall be forthwith disabled by KFinTech upon
axpiry of the aforesaid pariod.

Manner of e-voting by members holding shares in dematerialised
moda and membears who have not registerad thaeir email address
has been provided in the Postal Ballot Motice, The manner in which
members, who have forgotten the User ID and Password, can
obtain / generate the same, has also been provided in the said 9
Postal Ballot Notice,

Only a person, whose name is recorded as on the Cut-Off Date,

schedules) of two years,
lists of creditors, relevant
dates for subsequent
events of the process

are available at:

SAYAJI HOTELS (PUNE) LIMITED

CIN : L55204GJ2018PLCT161133
Regd. Office : Mear Kala Ghoda Circle, Sayajigan), Vadodara, Gujarat- 320020, India
Tel. Mo 207 31-4006656, Email Id | cs@shplpune.com, Website | waww.shplpune com

Extract of Unaudited Standalone and Consolidated Financial Results for the
Quarter and Half Year ended 30th Se Ptﬁmh‘ET, 2026 T in Lakhs except figurss of EPS)

Eligibility for resolution
applicants under section
25(2)(h) of the Code is
available at;

Standalone Consolidated in the register of members / register of beneficial owners msureshkumar@icai.or
g Fasarter Ended | Cusartar Half Year Ended | Quarter Ended) Quarter E Half Yoar malntalned_ by the Dep-usrtum_es,shail be entitled to participate 5 0org
Particulars Ended nded Ended i
Ne. 30092026 | 30092025 | 30.09.2026 | 30092026 | 30.092025 | 30.09.2026 inthe e-voting. A person who is not a member as on the Cut-Off | | 10| Last d ¢ : P 14.11.2026
(Unaudited) | (Unaudited) | (Unaudited) | (Unaudited) | (Unaudited) | (Unaudited) Date, should treat the Postal Ballot Notice for information ast date E'ffff'—fﬂ"li‘t {3 (Saturday)
; = purpose only. expression of interes
tal f (et 1,953, 1 ; i A 1,553 883 963, I
_;__ Lge:p::;;TL:;TSFT::ZZ:Z?H L s | Sl ki ULt i Seel manﬁe.rﬁfregiﬂerlng.funﬁatfng.&-ma]ladi:lf.e.iﬁ: | 11| Date of issue of the provisional list of | 24.11.2026*
I I _ A~ i 50 _ ; e embears who have not registered ¢ updated thair e-mail address rospective resolution apolicants Tuesda
3 :Im:L:e IT:,:. I:EI-:-L-E;]*:tan: and c:.j. ;tf;afuud|M|y iterms) 620,75 09,66 1,400.21 597,83 02 99 1,376.83 w“,? :he :;1 E.:'E'p ﬂanlw gg rticipa I_!![ L = }{harED req ug:lsled FEGI.;E Elismt'::' ; | E HE — e Pi}f —— :39 - 3;}3;5*
et Prodi 255 for the penoc re tax . ) . update thelr e-maill address wi e Deposiory Farlicipant(s (121 La ate Tor suDmission ot oDjeciions oML
[after Exceptional and / or Extraordinary items) 628,75 609.56 408,21 597.83 602.99 1,376.83 where they maintain their demat accounts. to the provisional list (Monday)
4 | Net Profit / (Loss) for the pesiod after tax The resolution, If approved, shall be deemed 1o have been passed | | - : :
|| tafter Exceptional and / or Extraordinary items) B ! 451.88 53332 1,046,653 419,74 53340 1,014.15 on the |ast date of gﬂ,ﬂﬂng i.e. Monday, November 30, znzpa. Tha | 113 E}at:—:lf l::;f Issue D!f ﬂnil list of prospective tﬂﬁ; dzﬁgsais*}
T | Tokal Cormprahensive Income for the perad [CorpHsing Proft 7 Loss] results of e-voting will be announced on or before Wednesday, EQINHON AR PICET I Y
for the period (after tax) and Other Comprehensive Income (after tax)] 4780 53976 104231 41567 534.84 1,005.63 December 02, 2026 and same along with Scrutinizer's Report will | | 14| Date of issue of information 09.12.2026*
Equity Share Capital 304,66 30466 304,66 30466 304 66 30466 th dﬁ;&iﬁg% ?E;TET*:EE Z:ﬁ ?éﬂfl?l Cﬂ?ﬁﬂ?&% ﬂtl %m%f;ﬁﬁuﬁg memaorandum, evaluation matrix and | (Wednesday)
7 | Reserves {excluding Revaluation Reserve} as shown in will simultaneously be oMM %é‘ﬁﬁ EEPE*MEHS%ECEEQEIHEHQES and request for resolution plans to
theiftech Salance Shees G the previde.fear will also be displayed at the registered office of the Company. prospective resolution applicants
8 -Ef?:.n;ﬁi..F:irirﬁT:1.T.:ﬂt:f-.ir:-231325?(@-rmm-'---'- In case of any query on e-voting, members may refer to the “Help™ | | 15| Last date for submission of 08.01 2027
il ' ' ' 1483 1767 14 35 13,78 1751 1329 and “FAQs" sections/ E-voting user manual available through a resolution plans (Friday)
Diluted; 14,83 17.67 3435 13,78 17.51 33.29 dropdown menu in the "Downloads” section of KFinTech’s website | | T : .
e PR T T for e-voling at hitps://evoting. kfintech.com 16 Frcmbce;.s EE GI'I‘|IEI| id to wﬁmpil‘:l th@g {r‘g‘ ail.com /
ate : The above is an extract of the detadled format of Financtal Results for the Quarter and Ha ar pndad f ol b Ay the Order of the Board i i i i i i supmit msureshkumar@icanor
Ath September, 2026 filed with the Stock Exchanges under Ragedatan 33 of the SEBI (Listing Ohligations and _"-'.g L'JFI?&E Flace For Ezﬁji H;I"t!rhlfpl.lm!} :..il'l'litEﬁ Eg:ta{:t U TS 107 aukd Dol fi Uﬂi!ﬂg ralatlng qF.-IEﬁEEJIgﬂE\"ﬂnCES. I g
Disclosure Requiremeanis) Regulations, 2015 The full format of the Financial Results fior the Quarter and Half Year & >_,II:|'L_'E_?_'-'> vadadara G- Ehriy-E V¢ Raiu. Vice Prasidant : 17 Details of corporate | The CD is i'EgiS'tErEd under the
Endhl:-.j " SEpte:lr'.‘tu:-r, 202& are 5-..-arllal'-.:-lle anthe wr:h".:-s.'rte-:-fit-:u:lk Exchanga a;w;:vl._bsr.leindia..mml&lr:gmpa riy's ,;E'h:;"i'ﬂ Date - Abhay Chintaman Chaudhari v TéEHn;nglje:EimTéd a debtors registra tion MSME ca TEgﬂ'i'}".
websiieat www.shplpune,.com and the same can be accessed by scanming the adoattached below ke 2B.10.2026 Chairman status as MSME [H na UD‘{AM.AP.D;LD[]DETEQ]
Selenium Tower B, Plot 31 & 32, | cg no.

Gachibowli, Financial District,

Nanakramguda, Hyderabad 500032 *Mote: Dates are subject to the CIRP extension to be granted

by the Hon'ble NCLT,

Place : Coimbatore
Date : 28.10.2026

Zonal Office - 1st Floor, SP Building,
Novelty Road,Behind Indian Qil Petrol Pump,

E-AUCTION
Karnal - 132001 (Haryana) Phone: 0184-2266358,
2266264 E.mail: zgharn]aI-:f_.@!indianhanh.m,iﬂ SALE NOTICE

APPENDIX IV-A [SEE PROVISO TO RULE 9(1)] / 8(6)] SALE NOTICE FOR SALE OF IMMOVEABLES PROPERTIES
DATE OF E-AUCTION : 20.11.2026 FROM 11.00 AM TO 04.00 PM

E-Auction Sale Notice for Sale of Immovable Assets under the Securitisation and Reconstruction of Financial Assets and
Enforcement of Security Interest Act, 2002 read with proviso to Rule 8 (6) of the Security Interest (Enforcement) Rules, 2002
Notice is hereby given to the public in general and in particular to the Borrower (s) and Guarantor (s) that the below described immovable
property morlgaged/charged to the Secured Creditor, the Physical (whichever is applicable) possession of which has been laken by the
Authorised Officer of Indian Bank, Hisar Green Square Market branch, Secured Creditor, will be sold on “As is where is", “As is what
is". and "Whatever there is" basis on 20.11.2026 for recovery of Rs.13,78,716/- (Rupees Thirteen lakhs Seventy-Eight Thousand
Seven Hundred & Sixteen Only) (as on 10.01.2025) with further interest, costs, other charges and expenses thereon due to the Indian
Bank, Hisar Green Square Market branch, Secured Creditor, from 1.Mr. Sanjay Kumar S/o Chander Bhan Singh, Plot No 1 Situated
near Raju Bishnol Kothi, Giabipur Road, Village Parbhuwala, Distt - Hisar 125113 (Borrower/Mortgagor). 2. Mrs. Suman Devi Wio
Mr. Sanjay Kumar, Plot No 1 Situated near Raju Bishnoi Kothi, Giabipur Road, Village Parbhuwala, Distt - Hisar 125113

Toll-free No,: 1800 309 4001
[from 9:00 a.m. {IST)to 6:00 p.m. (IST) on all working days]

By order of the Board of Directors
Sdl-

Ashwin Patel

Company Secretary and
Compliance Officer

FCS: 6765

HELCELD a Indian Bank

CA Mahalingam Suresh Kumar

RP of M/s 5ri Venkata Sivaparvathi Spinning

Mills Private Limited [Under CIRF]

IBBI Reg No. IBBI/IPA-001/IP-PO0T10/2017-2018/10217
AFA No. AA1/10217/02/311226/108768

valid upto 31/12/2026.

Place : Ahmedabad
Date : October 28, 2026

)

YURANUS INFRASTRUCTURE LIMITED

(Guarantor). _ CIN: L6909 1994PLC0O21352
The specific details ofthe properly intended to be brought to sale through e-auction mode are enumerated below: Registered Office: Rannade House, First Floor, Near Ishan Bunglows, Shilaj, Ahmedabad - 380059, Daskroi, Gujarat Bharat,
Sr. Detail of Immovable Propertylies Amount of %:‘E';’:‘n';gﬁf Praperty Encumbrances QR Code Telephone: +91-9898537188 || Email: csiayuranusinfra.com || Website: www. vuranusinfra.com
Mo, Taki f Svmbolic / Secured Debls < iD No i iy - : -
o “pﬁ',?sfi'ifp"a . ﬁzr:ﬂ: :: Bid Increase property _ The Board of Directors of the Company at their meeting held on Wednesday, October 28, 2026, approved the
1. |Equitable mortgage of residential house| Rs, 13,78,716/- |1 Rs.20,16,000/- |IDIB50381991968 | NIL Unaudited (Standalone) Financial Results of the Company, for the quarter and half year ended September
constructed on Plot measuring 277.77 sq | (as on 10/01/2025) i 23 fg};ﬁm- 30, 2026. The Statutory Auditors have reviewed these financials results pursuant to regulations 33 of SEBI
yards situated on Plot No.01, near Raju WO EIIN i TS - : :
bishnoi kothi, Giabipur road, Village Parbhuwala, Tehsil Uklana, District Hisar, comprised in Khasra (listing Obligation and Disclosure requirements.) Regulation, 2015 as amended.
;‘:"EE""T”.”{3;5:1]-?@5?10].14:'”1(?-1{3}.14#“2{9*12}'“*15 name of Mr. Sanjay Kumar. The full format of Unaudited Financial Results is available on the BSE Limited website at
OsSS5ess5l0on: ea i : i a 2 .
e www.bseindia.com and on the website of the Company at https: //yuranusinfra.com /financial-results.php

“THIS PUBLICATION IS BEING MADE GIVING 15 DAYS NOTICE UNDER RULE 8(6)/9(1) OF THE SECURITY

and the same can also be accessed by scanning following Quick Response (QR) Code.

INTEREST (ENFORCEMENT) RULES, 2002 TO THE ABEOVE EORROWER AND GUARANTORS".

Bidders are advised to visit the website (https:/fbaanknet.com) of our e auction service provider PSB Alliance Pvt. Ltd. to By Order of the Board
participate in online bid. For Technical Assistance, please call 8291220220, For Registration status and EMD status, please email For, YURANUS INFRASTRUCTURE LIMITED
to support.baanknet@psballiance.com. Sd/-

For property details and photograph of the property and auction terms and conditions, please visit: hitps://baanknet.com and for
clarifications related to this portal, please contact P3B Alliance Pvt. Ltd, Contact No. 8291220220.

Bidders are advised to use Property |D Number mentioned above while searching for the property in the website with
hitps:/ilbaanknet.com

Nitinbhai Govindbhai Patel
Date: 28-10-2026 Chairman cum Managing Director
Place: Ahmedabad DIN: 06626646

Note: The above intimation is in accordance with Regulation 33 read with Regulation 47(1) of the SEBI
(Listing Obligation and Disclosure Requirements) Regulations, 2015.

Contact Person: Mr.Sachin Kumar
(Authorised Officer and Chief Manager Hisar Green Square Market Branch) Contact No. — 9997430082

Dated : 27.10.2026 + Place : Hisar The Authorised Officer, (Indian Bank)

.. . .. . epaper.ﬂnancialexpress.mn.. .

Lucknow
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ARVIND LIMITED
A MEMBER OF LALBHAI GROUP
CIN-L17119GJ1931PLC000093
Regd. Office: Naroda Road, Ahmedabad - 382 345
Phone No. 079-68268000-8108-8109, Website: www.arvind.com Email: investor@arvind.in
STATEMENT OF CONSOLIDATED FINANCIAL RESULTS FOR THE QUARTER AND HALF YEAR ENDED SEPTEMBER 30, 2026

ACVIND

FASHIDMING POSSIBILITIES

[X In Crores except per share data]

Sr. Particulars Quarter Ended Half Year Ended Year Ended
No. 30.09.2026| 30.06.2026 |30.09.2025 30.09.2026 {30.09.2025| 31.03.2026
Unaudited | Unaudited | Unaudited | Unaudited | Unaudited Audited

1 | Total Income from Operations 2940.48 2518.80 2386.02 5459.28 4401.24 9359.51
2 | Net Profit for the period (before Tax, Exceptional and/or Extraordinary items) 155.57 111.45 148.65 267.02 225.01 612.31
3 | Net Profit for the period before tax (after Exceptional and/or Extraordinary items) 183.81 88.88 148.65 272.69 225.01 595.04
4 | Net Profit for the period after tax (after Exceptional and/or Extraordinary items) 151.60 57.77 106.74 209.37 161.44 426.97
5 | Total Comprehensive Income for the period [Comprising Profit for the period (after tax) 170.82 89.24 84.89 260.06 143.49 357.02

and Other Comprehensive Income (after tax)]

6 | Paid up Equity Share Capital (Face Value X 10/- per share) 272.04 262.14 262.12 272.04 262.12 261.12

7 | Reserves (excluding Revaluation Reserve) as shown in the Audited Balance Sheet of - - - - - 3782.07
the previous year
8 | Earnings Per Share (of X 10/- each) - (Not Annualised) Basic : (X) 5.55 2.04 3.95 7.59 5.98 15.80
Diluted : (X) 5.54 2.04 3.94 7.58 5.97 15.79
Standalone Information:
Particulars Quarter Ended Half Year Ended Year Ended
30.09.2026 |30.06.2026/30.09.2025(30.09.2026 |30.09.2025| 31.03.2026
Unaudited | Unaudited | Unaudited | Unaudited | Unaudited Audited

Revenue from Operations 2,145.72 | 1,827.06 1,801.78 3,972.78 3,307.02 7,142.95
Profit before Tax 136.80 49.77 103.01 186.57 146.33 342.96
Profit/(Loss) after Tax from continuing Operations 108.27 37.29 75.93 145.56 109.63 252.08
Profit/(Loss) after Tax from discontinued Operations - - 21.52 - 45.49 45.49
Other Comprehensive Income/(Loss) (net of tax) 11.97 23.56 (20.64) E 3553 | (15.30) (57.80) '
Total Comprehensive Income for the period/year 120.24 60.85I | 76.81 | 181.09 | 139.82 L. 239.77

Note:
The above is an extract of the detailed format of quarterly and half yearly Financial Results filed with the Stock Exchanges under Regulation 33 of the SEBI (Listing
Obligations and Disclosure Requirements) Regulations, 2015. The full format of the Quarterly and Half yearly Financial Results are available on the Stock Exchange
websites at www.bseindia.com and www.nseindia.com and on the company’s website www.arvind.com

For, Arvind Limited
Punit S. Lalbhai
Vice Chairman

Place: Ahmedabad
Date: October 28, 2026

Depariment

Contral Office: 763, ANMNA SALA| CHENMAI-S00 002

TRANSFER OF STRESSED LOAN EXPOSURESTO
ARCs & PERMITTED TRANSFEREEs THROUGH
e-AUCTION UNDER OPEN AUCTION METHOD
Intdlan Owerseas Bank (K08 Invites Espression of Interest (EC) from ARCs and Permiltted
Transiereas lar the proposed ransfer of Stressed loan Exposures in respect of (he

[alkewing Strassed Loan under OPEN AUCTION method in Lot 2 during Q3 of FY 2028-27
on “as is wheno is' "as is what is", “whatever there is" and "without recourse” basis;

oll TITLE OF THE ACCOUNTS (BRANGH / REGION]
1._| INDIAN TECHNGMAC CO. LIMITED ARME / DELHI
| BANT BUILDCOM PRIVATE LIMITED ARME /| DELHI

| HELAFURI SPINNING MILLS FRIVATE LIMITED

2

3 ARME { HYDERABAD
4. | MULPURI FISHERIES PVT LTD

]

&

RING ROAD / VEJAYAWADA
RING ROAD / ViJAYAWADA

. | MULPURI FOODS AND FEEDS LIMITED.

. | PADMAADEVI SUGARS LIMITED (Previousty
| known as 5 V. SUGAR MILLS LIMITED)

ARME | CHEMNMAI

7 | RASLL ENTERPRISES MYLAPORE /| CHENNAI
| LUDHIANA BAIN
8. ‘ UP MONEY LIMITED S IGEUGR

intarested efigible bidders are rsquestad to inlEmate their willingness o participate in the
e-Auction scheduled on 06, 11.2026 by way of an “Expression of Interest” to tha amal id
satetoare @ tobbank in on or bedore 03112026

For further detslls please wisiE our Bank's webaite {www lob.bank.in) -= click on
TEMDERS -= ARC-Cell - Motilication dated 2B.10.2026 lor the above Stressed Laan.

0B recarves tha maght to cancal ofF modify the procsss and amend any of the tarms of the
nafification at amy stage and the same will not nacessarily be camied o hedugh
Ak isamant bul will b nafilind directy on he Bank's website

Place Chennai

Date: 28.10.2026 General Manager

SUPRAJIT ENGINEERING LIMITED
CIN - L29199KA1385PLCO063 34
Registered & Corporate Office: No.100 & 101, Bommansandra
Industrial Area, Bangalore - 560 0993 Tel:(91-80) 43421100,
Website - www.suprajit.com, Email - investors@suprajit.com

NOTICE FOR LOSS OF SHARE CERTIFICATE

The following share cedificates of the Company have been reported lostmisplaced and

the holders of the said. share cerificaies have requested the Company for issue of
Duphcate Share Cerfificates

Neficeis hereby given that the Company will proceed fo issue Duplicate Share Certificates
& the below mentoned persans unless a valid objeclion s recetved by the Company
within 15 days from fhe dale of publication of this nofice.

Si| Folio [Cert| No.of | Distinctive |Distinctive Mame of the
Mol Neo Mo [Shares{No's. From| No's. To Shareholder
Achintya Kumar
1. (0000006 6 | 8000 | 63820441 | 63828440 Dutta (Deceased)
Sumita Dutta (Claimant)

Any personis} kaving objections to the issue of the duplicate share cerificates should
lodge histhertheir objection with all supporting documents with the Company al its
Regesterad Office within 15 days from the appearance of this notice fadling which the
Company will procesd 12 izsue Duplicate Share Certificateds) to the persons mentioned
ahowve and thersafter no objection to the Issue of duplicate share Cedificates will be
entertained from.any personis) For Suprajit Engineering Limited
Place : Bengaluru Sd/- Medappa Gowda. J

Date : 28.10.2026 CFO & Company Secretary

FORM G

INVITATION FOR EXPRESSION OF INTEREST FOR
M/s. SRI VENKATA SIVAPARVATHI SPINNING MILLS
PRIVATE LIMITED
OPERATING IN THE SPINNING (TEXTILES) INDUSTRY
IN GUNTUR DISTRICT

{Under Regulation 36A(1) of the Insolvency and

SAYAJI HOTELS (INDORE) LIMITED

CIN : L55209MP2018PLCO76125
Ragistered Office: H-1, Schema No. 54, Vijay Nagar, Indore, Madhya Pradesh - 452010
Tel. No, : 0731-4006666, Emall Id : cs@shilindore.com, Website © www.shilindore, com

L L

ONIDA ELECTRONICS
LIMITED

Extract of Unaudited Standalone Financial Results for the

{Formerdy kmown as MiRC Electronics Limited)
Regd. Office; Onida Houses, G-1, MIDG, Maksiial

Quarter and Haif Year ended 30th September, 2026

it in Lakhs except fgures of EPS)

Cavas Foad, Andheri (E), Mumbai: <400 083

CIN Ne: L32300MHYSAIPLCO2AT

Email ID: invesiors@anida.com | Website:

Motes : The abowve is an extract of the detailed format of Financial Resulis for the Quarter and Half Year ended
30th September, 2026 filed with the Slock Exchange under Regulation 33 of the SEBI (Listing Obigations and

for Onida Electronics Limited
(formarly known as MIRC Electronics)

GTPL HATHWAY LIMITED

Registered Office: 20Z, Sahajanand Shopping Canter, Opp.
Swaminarayan Mandir, Shahibaug, Ahmedabad-380004, Gujarat,
CIN : L64204GJ2006PLC048508 « Tel : 079-2562 6470
E-mail ; info@gtpl.net « Website ; www.gtpl.net

MOTICE FOR THE ATTENTION OF MEMEERS OF THE COMPANY

Members of the Company are hereby informed that a Postal Ballof
Motice, seeking their approval (o the resolution set out in the said

remote e-voling process only. The Company has engaged the
services of KFinTech as the agency to provide e-voting facility,

Bankruptcy Board of India (Insolvency
Resolution Process for Corporate Persons)
Regulations, 2016)

RELEVANT PARTICULARS

1

Mame of the corporate

M/s. Sri Venkata Sivaparvathi

debtor along with PAN

S5pinning Mills Private Limited
& CIN / LLP No,

PAN:AAICS043 7N
CIN:U17111AP2003PTCO40926

Standalone Wy onids. com { Phona Ho. (22-5557. 0777 Motice has been sent electronically, pursuant to the circulars issued
. Quarter Quarter Half NOTICE by the Ministry of Corporate Affairs, to the members whose a-mail 2| add fth 8.
3. Particulars Ended Ended | Year Ended _ . k ; . e ress of the D.No.19-8-97, Near
Na. e 0.08.2025 | 3000 NOTICE is hereby given that pursuari fo| | @ddress is registered with the Depository Participant(s) / registered office Suryadevara Estates, Etukuru
09,2026 20 2026 .
rovitlons: of Renulation 47 and othar Depositories as on Friday, October 23, 2026 (“Cut-Off Date™). The
(Unaudited) | (Unaudited) | (Unaudited) | | Provisios 2Q d ath A Road, Guntur, Andhra
applicable regulations of the SEBI (Listing Company has completed alectronic dispatch of the Postal Ballot :
Total Income from Operations (Net) 1918.31 2106.90 4,570.41 Obllgations and Disclosure Requirements)| | Notice an October 28, 2026 Pradesh, India- 522003
2 | Met Profit/ (Loss) for the periad Regulations, 2015, the meating of the Beard| | The Postal Ballot Notice is available on the Company’s website at 3 | URL of website MNil
ibefore Tax, Exceptional and / or Extraordinary items) (673.90) 16.24 (372.16) of Directors of Onida Electronics Limited www,atpl.net andpn the website of the Stock Exchalnge s, l.e., BSE -
3 | Nat Profit / (Loss) lor the pariad before tax {lamrery knwn 8 MIRC Elecironies Lirnfled) Limited E_II'II::I_ Mational Stock Exf::hEEnge of India _Ln‘nlled at 4 | Details of place where ThE company's major revenue
(after Exceptional and | or Extracrdinary items) (573.90) 16.24 (372.18) :I‘Jmmpgnﬂ:? 3":5 be .::am En Tuesua-_.-i 03 ?ﬁ;’”ﬁﬁéﬁe 'aﬂ-f“}";'l':?n”ﬂWM&ﬁﬁ?ﬁﬁiﬁﬂf c;'] majority of fixed assets | is from manufacturing cotton
= ; ovember, 2026 at Mumbal, Inter-alia 1o ]
4 | Net Profit/ (Loss) for the period after tax consider and appeove the Unaudifed Financial https:/fevoting.kfintech.com. Members who do not receive the are located yarn [Textile Industry]
(after Excaptional and |/ or Extraordinany items) (482 .94) 17.68 (324.95) Results of he Company for the Second Postal Ballot Notice may download it from the above-mentioned Unit 1- 33,000 5Pindigg
5 | Total Comprehensive Income for the period Quaarter and Hall Year ended Seplamber 30, websites. Ponnur Rd, Chebrolu, Guntur
[Comprising Profit / (Loss) for the period {after tax) and M6 The documents referred to in the Postal Ballot Notice are available aAndhra P i1:| h 5?_2r2 12 '
Other Comprehensive Income (after tax)] (493.13) 18.17 (334.86) kitems of "ONIDW Elecironics Limited - Goda for inspection electronically on all working days and members HOER Fladesie
Equity Share Capital 304 66 304,66 304,66 for Insider Trading & Falr Disclosure of SEE-'k”I'!E to ;EEF'E“ ’[EI;EI-E.!"[ dﬂﬂu;"'ﬂ'f"ff- e ﬁE“E} _tE“"D‘;'TS" FL';* - talled o of Unit 2- 23,000 spindles
i mplianceofficer net mentioning his ! har / its a :
Aesarves (excluding Aevaluation Reserve) as shown Unpubizshad Price Sensitve Information”, the E:Flieﬁ @gtpt g 3| Ins L5 ;ap?c:r ¥ S Kottareddipale, Chebrolu,
in the Audited Balance Sheet of the previous year :’:“‘"CH window for 'jIE'a"r;El"“ “‘ti -“Z:”"ET: of i b main products / SEmVICES | 5. . dipalem, Guntur,
the: Company i closed for the diractors, Instruction ror e-voting:.
B Eam'”gﬁ far 5“’:";’ o ¥ 15'-"' i } dlas:-;lnatel:ul:l aipm-paas and athars corerd| | The Company is providing 1o its members the facility to exercise Andhra Pradesh - 522212,
OF LOMNMITRANG SNk CHALONINUGC . DPRTAing er 1 i their nght to vote on the resolution proposed in the Postal Ballot . : - -
i {15.96) L 1 67) 48 hours :?r?fre :ﬂf&iﬁbﬁnﬂ%ﬁ:g: Ncattr;e?:mlr by electronic means {"a-tprot?:g"}. The communication [ | © | Quantity and value of :'ts TPEr ‘thet 'ﬁll.f.d'md Flr}anﬂalh
2 Rlen, AL Lo (10.67) rasults of the assent or dissent of the members would take place through main products/ services |Jlatements, lumover from the

Operation for the FY 2025-

sold in last financial year
2026 is Rs. 68.46 Lakhs.

Disclosura Requirements) Regulations, 2015. The full format of the Financial Results for the Quarter and Half Year Limited)] | Members may cast their votes during the period mentioned herein [Now CD is inoperative]
andad 30th September, 2026 are available on thewabsite of Stock Exchange al www.bseindia.com and Campany's Sl below: 7 | Number of employees/
website at www.shilindore.com and the same can be  @sspig Prasad Oak] Commencement 9:00 a.m. (IST) on Sunday, e Mil [Now CD is inoperative]
accessed by scanning the OR Code attached below :.—J"'*il‘ - By the Order of the Board Vice President - Legal, Corporate Affalrs of e-vating November 01. 2026

. %1; "".1"'::;"; For Sayajl Hotels (Indore) Limited & Company Secretary] ! g | Further details including Can be collected from the
ElCe = I :..!ih;:j;;. Sd- Place: Mumba End of e-voting 500 pim; (137) on Monday, last available financial ~ | office of the RP
Date : 28.10.2026 [&]. 555 i Thottappully Marayanan Unnl, Chairmman Date: October 28, 2026 November 30, 2026 statements {with CA Maha!ingam Sirech Kumar

Office of the Resolution
Professional

Mys. SPP Insolvency
Professionals LLP.

2nd Floor, CODISSIA Building,
G.D Naidu Towers,

Huzur Road, Coimbatore,
Tamil Nadu - 641018

T. +91 73730 52341,

E-voting will not be allowed beyond the aforesaid date and time and
the e-voting module shall be forthwith disabled by KFinTech upon
expiry of the aforesaid period.

Manner of e-voting by members holding shares in dematerialised
mode and members who have nol registered their email address
has been provided in the Postal Baliot Notice. The manner in which
members, who have forgotten the User 1D and Password, can
obtain / generate the same, has also been provided in the said
Fostal Ballot Notice.

Only a person, whose name is recorded as on the Cut-Off Date,

schedules) of two years,
lists of creditors, relevant
dates for subsequent
events of the process

are available at:

SAYAJI HOTELS (PUNE) LIMITED

CIM ; L552046GJ2018PLC161133
Regd. Office : Near Kala Ghoda Circle, Sayvajigan), Yadodara, Gujarat- 320020, India
Tel. Ma_: 0731-40066606, Email Id : cs@shplpune.com, Website | waaww.shplpune.com

9 | Eligibility for resolution
applicants under section
25(2)(h) of the Code is

Extract of Unaudited Standalone and Consolidated Financial Results for the
Quarter and Half Year ended 30th September, 2026

( dn Lakhe excent fgures of EFS)

Standalons Conzolidated in the register of members / register of beneficial owners available at: E: wssmpl,lbc@g_malf,cum /
5, : Quarter Ended | Quarter Ended | Half Year Ended | Quarter Ended | Quarter Ended | Half Year Ended maintained by the Depositories, shall be entitled to participate s fes ikt eaiong
Ne. PRIt 30.09.2026 | 20092035 | 30.09.2026 | 30.05.2026 | 30.09.2025 | 30.09.2026 in the e-voting. A person who is not a member as on the Cut-Off :
ek ST T ' : Date, should treat the Postal Ballot Notice for information | | 10| Last date for receipt of | 14.11.2026
(Unsudited) | (Unaudited) | (Unaudited) | (Unaudited) | (Unaudited] | (Unaudited) purpln &b ol expression of interest {Saturday)
1 | Total Income from Operations (Met) 1.863.33 188330 3963 47 1495332 1,883 .30 396347 . . : ; - — -
2| Netroft / (Losy for the period dariber vires fiave 0t rBleTed | csalad i eracanaieas | | M| R B ol theproranal lstge | f2ndy e
{before Tax, Exceptiorial and'/ or Extracrdinary itars] 629,75 B09.66 1,400.21 597,83 602 99 1,376.83 with their Denository F‘Hﬁ?{:ipﬂ (5} s raniaester o Taaiter ! prospective resolution applicants (Tuesday)
3 | Met Profit / (Loss) for the period befare tax _ _ : update their e-mail address with the Depository Participant(s) | | 12| Last date for submission of objections | 30.11.2026"
Uil _-:afr_erl E\-:n:eptln_na: and / ar Extraordinary iterms) &£29.75 60966 1,400.21 Lar.a3 a2 .ag 137683 where they maintain their demat accounts. to the pmuminnal list (Mond 31..,-].
4 | Met Profit / {Loss) for the period after tax he resolution, if approved, shall be deamed to have been pas - : : :
(after Bxceptionakand / or Exsaardinary fteris 45188 538.32 1,046.63 419,74 533.40 1014.15 l,. tha |§5t dl:c:ﬂé. of EpE_.miﬁg Te. Mé’ﬁd;“f Nmreml:rir 3%8 EDEE, $E§ 13| Date of issue of final list of prospective |09.1 dlmdzﬁ*
5 | Total Comprehensive Income for the period [Comprising Profit / (Loss) results of e-voling will be announced on or before Wednesday, resolution applicants (Wednesday)
for the period {after tax) and Other Comprehensive Income (after tax)) 447 80 53076 1,042 31 418,67 534 B4 1.009.83 December 02, 2026 and same along with Scrutinizer’s Report will 14| Date of issue of information 09.12.2026*
6 | Equity Share Capital 304,66 0466 |  IMEE 304,66 304 66 304 66 be displayed on the website of the Company at www.gipl.net and on memorandum, evaluation matrixand | (Wednesday)
e . — : the website of KFinTech at hitps:/fevoting.kfintech.com. The results ! - y
7 | Reserves (excluding Revaluation Resarve) as shown in i : request for resolution plans to
the Audited Balance Sheet of the previous yeal i i i i i i w!II mmultan_r:':i:uusI‘,f be commu !'Hc:ated to the Stock Exchanges and prospective resolution applica hils
5 Eavnirics ot Shack [o7 €707 23eh will also be displayed atthe regtatered office of the Company. : ) i _
ot contituing ard distontiniedagsrtions In case of any query on e-voting, members may refer to the “Help 15| Last date for submission of 08.01.2027
i?:asii:. 14.83 1767 3435 1378 17.51 3320 and "FACQS" sections! E—'ﬁrﬂtlﬂg usar manual available [hrﬂﬂgh d rEEDIUtlﬂrI pianﬁ I[Frlda-y'}
Dilutad: 14:83 1767 1435 1378 17.51 33.79 dropdown menu in the "Downloads” section of KFinTech’s website — > 3
- _ _ - _ — for e-voting at https:/fevoting kfintech.com 16| Process email id to | svssmpl.ibc@gmail.com /
Mate : The al:u:;-.-e_lﬁ an fz-::tl'a-:'. of the ﬂete:l_e:l forrmat of Financial Results for the Quartetr and Half Year endad -!ii,‘ i‘*'lw By the Order of the Board Contact details for addressing e-voling relating queriesi/grievances, submit EO msu mshkumar@lcal,nrg
ith September, 2024 filed with the Stock Exchange under Regutlation 33 of the SEBI (Listing Ohiligations and 2 *—'h-"*!::.h"h Placa For Sayaji Hotels (Pune) Limited ifﬂr‘lj,l': ; _ _
E'ihrln::-':..n_:' Hrl|lj:rL'.rr|q'r|1-_.;| Rl*-c_;ll_ll.ﬂn::-:'-j.._ 2015 The full farmat of the Financial Resudts for the Quarter aod Hall Year :-.1'11'1;. -.!-.E: Vadodara Sy Sl"'l E '||'Ir R-EIILJ Vi':E.‘ F"I‘EﬁidEﬂl 1 ? DEta”S U‘f Eﬂfpﬂrf:ltﬂ' ThE‘ ':D 15 ngiﬁtE‘rEd under -'thE
ende-.d 307 September, 2006 ane svadlable on the website of Sock Evchange at mﬂ_b&ﬁhdm.!:.uﬂ'l & Company's 3 -qwﬁﬁ;: Date Abhay Chintaman Chaudhari HFF'T T. h IJ b Limited debtors registratmn MSME category.
website at www.shplpune.com and the same can be accessad by scanning the QR Code attachad balow. ES S 28.10.2028 Chalinin Seflgn:ifn #&SE;%E PIE:§1 - status as MSME [Reg no. UDYAM-AP-04-0003129]

Gachibowli, Financial District,

MNanakramguda, Hyderabad 500 032

E-mail: evoting@kfintech.com

Toll-free No.: 1800 309 4001

[from2:00a.m. (15T)to 6:00 p.m. (I5T)on allworking days]

By order of the Board of Directors
Sdl-

Ashwin Patel

Company Secretary and
Compliance Officer

FCS: 6765

*Mote: Dates are subject to the CIRP extension to be granted
by the Hon'ble NCLT,

Place : Coimbatore
Date : 28.10.2026

Zonal Office - 1st Floor, SP Building,
Novelty Road,Behind Indian Qil Petrol Pump,

E-AUCTION
Karnal - 132001 (Haryana) Phone: 0184-2266358,
2266264 E.mail: zokarnal@indianbank.co.in SALE NOTICE

APPENDIX IV-A [SEE PROVISO TO RULE 9(1)] / 8(6)] SALE NOTICE FOR SALE OF IMMOVEAEBLES PROPERTIES
DATE OF E-AUCTION : 20.11.2026 FROM 11.00 AM TO 04.00 PM

E-Auction Sale Notice for Sale of Immovable Assets under the Securitisation and Reconstruction of Financial Assets and

Enforcement of Security Interest Act, 2002 read with proviso to Rule 8 {6) of the Security Interest (Enforcement) Rules, 2002
Maotice is hereby given to the public ingeneral and in particular to the Borrower (s) and Guarantor (5) that the below described immovable
property mortgaged/charged to the Secured Creditor, the Physical {whichever is applicable) possession of which has been taken by the
Authorised Officer of Indian Bank, Hisar Green Square Market branch, Secured Creditor, will be sold on “As is where is"”, “As is what
is”, and "Whatever there is" basis on 20.11.2026 for recovery of Rs.13,78,716/- (Rupees Thirteen lakhs Seventy-Eight Thousand
Seven Hundred & Sixteen Only) (as on 10.01.2025) with further interest, cosls, other charges and expenses thereon due o the Indian
Bank, Hisar Green Square Market branch, Secured Creditor, from 1.Mr. Sanjay Kumar S/o Chander Bhan Singh, Plot No 1 Situated
near Raju Bishnoi Kothi, Giabipur Road, Village Parbhuwala, Distt - Hisar 125113 (Borrower/Mortgagor). 2. Mrs. Suman Devi W/o
Mr. Sanjay Kumar, Plot No 1 Situated near Raju Bishnoi Kothi, Giabipur Road, Village Parbhuwala, Distt - Hisar 125113
(Guarantor).

The specific details of the property intended to be brought to sale through e-auction mode are enumerated below:

o &% 6 Indian Bank

CA Mahalingam Suresh Kumar

RP of M/s Sri Venkata Sivaparvathi Spinning

Mills Private Limited [Under CIRP]

IBBI Reg No. IBBI/IPA-001/IP-POOT10/2017-2018M10217
AFA No. AA1/10217/02/311226/108768

valid upto 31/12/2026.

Place : Ahmedabad
Date : October 28, 2026

~

YURANUS INFRASTRUCTURE LIMITED

CIN: L46909G ) 1994PLCO21352
Registered Office: Rannade House, First Floor, Near 1shan Bunglows, Shilaj, Alhmedabad - 380059, Daskroi, Gujarat Bharat.

Sr. Detail of Immovable Propertylies Amount of Féﬁ;’:ﬁ"::ﬁf Property E“‘“’ﬂ;ﬂ”ﬂ QR Code Telephone: +91-9898537188 || Email: csiwyuranusintra.com || Website: www yuranusinfra.com
Mo, Taki 5 balie | Secured Debis D MNo . . .
2 ap;ﬂ;ﬁf ot bl Bl ST property _ The Board of Directors of the Company at their meeting held on Wednesday, October 28, 2026, approved the

1. | Equitable mortgage of residential house | Rs.13,78,716/- |1.Rs. 20,156,000/~ [IDIB50381991968 | ML Unaudited (Standalone) Financial Results of the Company, for the quarter and half yvear ended September
constructed on Plot measuring 277.77 sq/ (as en 10/01/2025) |2 Rs. 2,01,600/- o T ~ . : :
vards situated on Plat No.01, near Raju | 3. Rs. 10.000i- 3{_1 EGEﬁ.T}jE SFatutur}f F_Llldltﬂlﬁ have l_ewewed these hn:fncle]is results pursuant to regulations 33 of SEBI
bishnol kothi, Giabipur road, Village Parbhuwala, Tehsil Uklana, District Hisar, comprised in Khasra [llstmg thgatlﬂn and Disclosure requlrements.] REEH[EUGIL 2015 asamended.
no.B20711M(2-9),7/2(5-10),14/1/1(2-10),141/2{0-1 2} in the name of Mr. Sanjay Kumar. The full format of Unaudited Financial Results is available on the BSE Limited website at

Possession: Physical

www.bseindia.com and on the website of the Company at https://yuranusinfra.com/financial-results.php
“THIS PUBLICATION IS BEING MADE GIVING 15 DAYS NOTICE UNDER RULE 8(6)/9(1) OF THE SECURITY ;

and the same can also be accessed by scanning following Quick Response (QR] Code.

INTEREST (ENFORCEMENT) RULES, 2002 TO THE ABOVE BORROWER AND GUARANTORS".

Bidders are advised to visit the website (https://baanknet.com) of ocur e auction service provider PSB Alliance Pvt. Ltd. to By Order of the Board
participate in online bid. For Technical Assistance, please call 8291220220. For Registration status and EMD status, please email For, YURANUS INFRASTRUCTURE LIMITED
to support.baanknet@psballiance.com. Sd/-

For property details and photograph of the property and auction terms and conditions, please visit: hitps://fbaanknet.com and for
clarifications related to this portal, please contact PSB Alliance Pvt. Ltd, Contact No. 8291220220.

Bidders are advised to use Property 1D Number mentioned above while searching for the property in the website with
https://baanknet.com

Nitinbhai Govindbhai Patel
Date: 28-10-2026 Chairman cum Managing Director
Place: Ahmedabad DIN: 06626646

Note: The above intimation is in accordance with Regulation 33 read with Regulation 47(1) of the SEBI
(Listing Obligation and Disclosure Requirements) Repulations, 2015.

Contact Person: Mr.Sachin Kumar
(Authorised Officer and Chief Manager Hisar Green Square Market Branch) Contact No. — 9997430082

Dated : 27.10.2026 + Place : Hisar The Authorised Officer, (Indian Bank)

.. . .. . epaper.financialexpress.mn‘. .
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FINANCIAL EXPRESS

Place: Ahmedabad
Date: October 28, 2026

For, Arvind Limited
Punit S. Lalbhai
Vice Chairman

SAYAJI HOTELS (INDORE) LIMITED

CIN : L55209MP2018PLCO76125

Extract of Unaudited Standalone Financial Results for the
Quarter and Half Year ended 30th September, 2026

* i Lakhs excent fgures of ERS)

RRAR B

||F|:|rmer|y known a8 MIRC Elecironics Limited)
Regd. OFfice; Dnida Hose, -1, MIDG, Mabikal
Gaves Road, Ardnan (E1 Mumbai 400 D53
G Ne: LIZ300ME1981PLE0Z 3637
Email I imeslorsianica com ¢ Website:

Placs : Indore
Date ; 28.10.2026

For Sayaji Holels {Indore) Limited

Thottappully Marayanan Unni, Chairman

Moles : The above i an exiract of the detatled format of Financial Results for the Quarter and Hall Year endod
30th Sepiember, 2026 filed with the Stock Exchange under Regulation 33 of the SEBI (Listing Dbdigations and

Sd/-

for Onida Electronics Limited
ifgrmarly known as MIRC Elecironics

& Company Secretary
Place: Mumbai

Date: Delober 28, 2026

GTPL HATHWAY LIMITED

Registered Office: 202, Sahajanand Shopping Center, Opp.

E-mail : info@@gtpl.net - Website : www.gtpl.net

NOTICE FOR THE ATTENTION OF MEMEBERS OF THE COMPANY

Members of the Company are hereby informed that a Postal Baliot
Motice, seaking their approval 1o the resolution set out in the said

ramote e-voling process only, The Company has engaged the
services of KFinTech as the agency to provide e-voling facility.

5:00 p.m. (IST) on Monday,

End of e-voting November 30, 2026

E-voting will not be allowed beyond the aforesaid date and time and

eI LD up sfo=2aa 3ol de SUPRAJIT ENGINEERING LIMITED
Vl n D CIN - L17119GJ1931PLC000093 In = LT AEN L LI
N iy it Registered & Corporate Office: No.100 & 101, Bommansandra
EASHIONING POSSIBILITIES Regd. Office: Naroda Road, Ahmedabad - 382 345 X 55 .I.'| Asu‘-_ts h1-:||1ngr4_'-rr||-.-'1 _.I'Jpp r.lrl:"nr.-nl‘ . Industrial Area, Bangalore - 560 099 Tﬁll{ﬁ'ﬂm 43421100,
Phone No. 079-68268000-8108-8109, Website: www.arvind.com Email: investor@arvind.in Ceniral Office: 743, ANNA SALAI, CHENMAIL-&00 002 Website - www.suprajit.com, Email - investors@suprajit.com
g Particulars QUAREEEAdEd Half Year Ended _}; Year Ended ARCs & PERMITTED TRANSFEREEs THROUGH The following share ceréicates of the Company have been reported lostmisplaced and
o. 30.09.2026] 30.06.2026 [30.09.2025[30.09.2026]30.09.2025| 31.03.2026 the hoidars of the said share certificales have raquested the Company for issue of
: : : : : : e-AUCTION UNDER OPEN AUCTION METHOD | y !
Unaudited | Unaudited | Unaudited | Unaudited | Unaudited Audited _ . Duplicals Share Cartificatas
1 | Total Income from Operations 2940.48 2518.80 | 2386.02 | 5459.28 | 4401.24 9359.51 'I""“’}-WTBL:““ {#OB) Imvites Eﬂm‘iﬂ;’t" DIETH ng” from ARG and Permitted | | Notice is herety given that the Company wil proceed to issue Duplicate Share Cerfificates
2 | Net Profit for the period (before Tax, Exceptional and/or Extraordinary items) 155.57 111.45 148.65 267.02 225.01 612.31 reatavied. o s privosed ek of Shwassd josn Expasues. In mapse. of Tis to the below mentionad persons unless a valid objeciion is received by the Company
- - - - - lellorwing Stressed Loan uiidor GPEN AUCTION method in Lot 2 during O3 of FY 2028-27 hin 15 diays from the dabe of pubfication of this notic
3 | Net Profit for the period before tax (after Exceptional and/or Extraordinary items) 183.81 88.88 148.65 272.69 225.01 595.04 oot a2 [ wihare i8T"52 it what is”, “whalsver Thers it~ and “without recoubss™ bagis: WHININ 1 2.6Y's Irom the date Ot publication of s nobce.
| 4 | Net Profit for the period after tax (after Exceptional and/or Extraordinary items) 151.60 57.77 106.74 209.37 161.44 426.97 g Sl| Folio [Cert| No.of D'%tlﬂﬂﬂﬂ m'|5|'|lﬂ¢ﬂ"'5 Name of the
5 | Total Comprehensive Income for the period [Comprising Profit for the period (after tax) 170.82 89.24 84.89 260.06 143.49 357.02 MNo. TITLE OF THE ACCOUNTS (BRANCH / REGION) No| Mo No |[Shares|No's. From| No's. To A iI::’:'Eh?{HH
and Other Comprehensive Income (after tax)] L | INDIAN TECHNOMAC CO. LIMITED ARME / DELHI c & kumar
6 | Paid up Equity Share Capital (Face Value X 10/- per share) 272.04 26214 | 26212 | 272.08| 262.12 261.12 1. [0000006] & | 8000 | 63320441 | 63828440 Dutta [Deceased)
7[R (excluding Revaluation R ) as shown in the Audited Balance Sheet of 3782.07 L TN R LIS ATV FEATh Sumita Dutta (Claimant)
eserves (excluding Revaluation Reserve) as shown in the Audited Balance Sheet o - - - - - . .
| the previous year 3. | HELAPURI SPINNING MILLS PRIVATE LIMITED| ARMS / HYDERABAD Any person(s) having abjections 1o the issue of the duplicale share cerificates ﬁhuu_llj
8 | Earnings Per Share (of X 10/- each) - (Not Annualised) Basic : (I) 5.55 2.04 3.95 7.59 5.98 15.80 4 | MULPURI AISHERES PVT LTO ANG HOAD 7 VIIATAWADA ":"?Q,'-“ his/her/thear objection with all supparting documents with the Company at its
Diluted : (%) 5.54 2.04 3.94 7.58 5.97 15.79 5. | MULPURI FOODS AND FEEDS LIMITED. RING ROAD / VIJAYAWADA Registerad Office within 15 days from the appearance of this notice failing which the
Standalone Inf — 6. | PADMAADEVI SUGARS LIMITED [Previous! Company will proceed to issue Duplicate Share Cerlificate(s) to the persons mentionied
tandalone Information: : { ¥ | ARMB | CHENNAI above and thereafter no objechon to the issue of duplicate share Cartificates will be
Particulars = Ouarterthded J__Half Year Ended " Year Ended it et sl entertained from any personis), For Suprajit Engineering Limited
30.09.2026 |30.06.2026 [30.09.2025 30.09.2026 [30.09.2025| 31.03.2026 7. | RASUL ENTERPRISES MYLAPORE / CHENNAI Place ; Bengaluru Sdl- Medappa Gowda, J
Unaudited | Unaudited | Unaudited | Unaudited | Unaudited | Audited 8. | UP MONEY LIMITED LLUDHIANA MAIN | Date : 28.10.2026 CFO & Company Secratary
Revenue from Operations 2,145.72 | 1,827.06 | 1,801.78 | 3,972.78 | 3,307.02 7,142.95 LUDHIANA
Profit before Tax 136.80 49.77 103.01 186.57 146.33 342.96 Interestad eligitle Bidders arme requestad 1o mtmate thes willingness 10 parlicipats i tha
Profit/(Loss) after Tax from continuing Operations 108.27 37.29 75.93 145.56 109.63 252.08 “'T“ﬂ'mﬂf';:::“h: on ﬂE-:;:gzﬁﬁf ;*;ﬂ;nl: Eaﬂ “Exprassion of interest™ 0 the email id
Profit/(Loss) after Tax from discontinued Operations - - 21.52 - 45.49 45.49 ?'?‘1? i ;!rl':ﬂﬂl e EI -I-: ; T i by > ik
- of luither detais pleagse visit our Bank's websile [www. inj - o
Other Comprehenflve Income/(Loss) (netc of tax) 11.97 23.56 (20.64) 35.53 (15.30) (57.80) TERDERS 5 A il Bty b AT e et by S mand | i
Total Comprehensive Income for the period/year 120.24 60.85 76.81 181.09 139.82 239.77
Rote: 108 reserves the right ko cancel or modily the process end amend any of the ferme of the
: . . . . . . . L. nedification at army. staga and the same will nol neceszanly be carried ool throgh
The above is an extract of the detailed format of quarterly and half yearly Financial Results filed with the Stock Exchanges under Regulation 33 of the SEBI (Listing auverlissment but will be noliied directly on the Bank's websile,
Obligations and Disclosure Requirements) Regulations, 2015. The full format of the Quarterly and Half yearly Financial Results are available on the Stock Exchange Place Chennsi FD RM G
websites at www.bseindia.com and www.nseindia.com and on the company’s website www.arvind.com Dale: 28.10.2026 General Manacger

INVITATION FOR EXPRESSION OF INTEREST FOR
M/s. SRI VENKATA SIVAPARVATHI SPINNING MILLS
PRIVATE LIMITED
OPERATING IN THE SPINNING (TEXTILES) INDUSTRY
IN GUNTUR DISTRICT

(Under Regulation 36A(1) of the Insolvency and
Bankruptcy Board of India (Insolvency
Resolution Process for Corporate Persons)

Registered Office: H-1, Scheme No. 54, Vijay Nagar, Indore, Machya Pradesh - 452010 ONIDA ELECTRONICS Swaminarayan Mandir, Shahibaug, Ahmedabad-380004, Gujarat, Regulations, 2016)
Tel, No. : 0731-4006666, Email Id : cs@shilindore.com, Website : www.shilindare.com LIMITED CIN : L84204GJ2006PLCO43908 - Tel : 079-2562 6470 RELEVANT PARTICULARS

1 | Mame of the corporate
debtor along with PAN
& CIN / LLP No.

M/s. Sri Venkata Sivaparvathi
Spinning Mills Private Limited
PAN:AAICS0437N
CiN:U17111AP2003PTCO40926

Standalone nwreorids com | Phone No, 12 587 5TT7_1 | Notice has been sent electronically, pursuant to the circulars issued
5 : Quarter Quarter Haif NOTICE by the Ministry of Corporate Affairs, to the members whose e-mail 2 | Address of the D.No.19-8-97, Near
Mo, RIS WE,};"_E;',E mﬂ“&; ?:{.BEE NOTICE is heraby given thal pursuant tp| | @ddress s registered with the DEPGE'*‘SW Parliclparltts:ln ! registered office Suryadevara Estates, Etukuru
{Unaudited) | (Unaudited) | (Unaudited) | | Frovisions of Regulation 47 and other Depositories as on Friday, October 23, 2026 ("Cut-Off Date”). The Road. Guntur Andhra
icati ; q Lighi Company has completed electronic dispatch of the Postal Baliot ' e
1 | Total Income fram Operations (Net) 1591831 0800 | 45041 | [RePicetie mpivions of ihe SERT (Listing : Pradesh, India- 522003
{ : i il Dhbligations and Disclosure Raguiremants) Notice an DC’[DbEI’EE,.EDE.E- _ ) -
2 | Mat Profit/ (Lass) for the period Regulaticns, 2015, the masting of the Board The Postal Ballol Nolice is available on the Company’s website al 3 | URL of website Ml
{before Tax, Exceptional and | or Extraordinary items) (573.90) 16.24 (a372.16) of Directors of Onida Elactranics Limited www.gtpl.net and on the website of the Stock Exchanges, Le.. BSE
3 | Met Profit/ (Loss) for the paricd before tax [farmary known 55 MIRC Electrarics Limited) LIFT"!I’[HS E;ng Natmnaldﬂt&ﬂ: Exchange of India ; L-rlnﬁedd at 4 | Details of place where _The company’s major revenue
(after Exceptional and / or Extraordinary items) {573.90) 16.24 (372.18) [Company’) will be held on Tuesday, (9~| | Wwwi.hseindia.com and www.nsaindia.com. respactively and cn majority of fixed assets | is from manufacturing cotton
g : Movembar 2076 Bl MLII'I'II:IEI. inter-glia to lhE WEDEHE‘E I:li HFIn TEChnCI-IDgFEE Lir‘ﬂIlE-d { HFF“TE':h } 31. are |DCEltEd '!'I"arn [TE‘H“'E fndL.tStr'}']
4 | Met Profit ) [Loss) for lhf' pariod after tax consider and aporove the Unaudited Financial | | hitps:/levoting. kfintech.com. Members who do not receive the
[Hitﬂlr Exceptional and [ or Extraordinary items) (482.094) 17.68 (324 .95) Resuits of the Company for the Sacond Pnizgilt Ballot Motice may download it from the above-mentioned Unit 1- 33,000 spindles
§ | Tolal Comprehensive Income for the pericd Quarer and Hall Year endad Septernbar 30 Wi B5. Ponnur Rd, Chebrolu, Guntur
[Comprising Profit / (Loss) for the period (after tax) and 2028, The documants referrad to in the Postal Ballot Notice are available Ariclhiva Fr.; desh- 523317 -
Other Comprehensive Income (after tax)] {493.13) 18.17 {334.86) Irtamms af "ONIDA Electranics Limited - Cada | | TOF inspaction electronically on all werking days and members
& | Equity Share Capital 304 66 304 66 30466 lor Insider Trading & Fair Disclosure of | | 5@@king to inspect such documents can send an e-mail fo = Unit 2- 22,000 spindles
Reserves (excluding Revalualion Resarve) a5 shown nipublihed Pricé Sensitive Information”, the %%E%Enmnmcg@qtni-nat mentioning his ( her / its DP 1D and 5 | Installed capacity of Kottareddipale, Chebrolu,
in the Audited Balance Sheet of the previous year Irachng wirdow far dealing in the sscunlies of ion f main products / services Patareddipalem, Guntur,
: ihe Caompany is closed for the direclors, = - . dhra Pradesh 1
8 ﬁg”’"ﬂg%tﬂ Par 5’;?:; ﬂ{‘zt*;L?-' “;j‘:g]p e fesignaled employees and others covered | | The Company is providing to its members the facility to exercise Andhra Pradesh - 522212.

T IR Ml ETdirn e b e . F Pl | i k y A
ey (15.86) — 10.67) undsr fe Code from 01s¢ Oclober, 2026 fil their right to vote on the reso utlg:n ;:r-::pr::ss::l u:‘ the Pnatall Baliol 6 | Quantity and value of | As per the Audited Financial
Dilusted: (15.86) 0.58 (10.67) 44 hours alter the declaration of financial | | Notice only by eleclronic means (*e-vating"). The communication i d ' Statements, Turnover from the

' ' : ' rasults, of the assent or dissent of the members would take place through main products/ services '

Operation for the FY 2025-

sold in last financial year
2026 is Rs. 68.46 Lakhs.

Disciosure Requirements) Regulations, 2015. The full format of the Financial Results for the Quarter and Half Year Limited)] | Members may cast their votes during the period mentionad herain [Now CD is inoperative]
ended 30th September, 2026 are available on thewebsite of Slock Exchange at www.bseindia.com and Company's Sd o 7 Number of EﬂlpiﬂYEEEf

website at weww. shilindora.com and the same can ba Prasad Oak Commencement 9:00 a.m. (IST) on Sunday, PR TR Nil [Now CD is inoperative]
accassad by scanning the OR Code attached balaw : By the Order of the Board Vice President - Legal, Corporate Affairs of e-voting Movember 01. 2026

Can be collected from the
oftfice of the RP

CA Mahalingam Suresh Kumar
Office of the Resolution

8 | Further details including
last available financial
statements (with
schedules) of two years,

the e-voting module shall be forthwith disabled by KFinTech upon lists of creditars. relevant| Professional
¥ 3 3 J
SAYAJI HOTELS (P UN E) LIMITED expiry of the aforesaid perod. _ _ - dates for subsequent M/s, SPP Insolvency
CIN : L55204GJ2018PLCT61133 Manner of e-voting by members holding shares in dematerialised events of the process Professionals LLP, o
Regd. Office : Near Kala Ghoda Circle, Sayajigan), Vadodara, Gujarat- 390020, India hmt'df; and mergbsf_s ]:;hﬂphﬂﬁ Eﬂh‘;f?fh?fﬂd,rtﬁﬂ" email ada b are available at: 2nd Floor, CODISSIA Building,
Tel Mo, 0731-4006666, Email |d | cs@shplpune.com, Website © wwwshplpune.com a3 Desn provided in the Foslal ba ouce. | Ne manner in winc G.D Naidu Towers,
i j members, who have forgotten the User ID and FPassword, can R . d imb
Extract of Unaudited 5tandalone and Consolidated Financial Results for the e e e R applicants under section | Tamil Nadu - 641018
qu artEr E“d Half vﬂar EndEd gﬂth SEPtEITIhEI', EGZE ﬂ' |'|'1_‘|':?£I'15 HxGEELﬁQLIFFF of EF'-SI:' nnl}r 3 pﬂ mﬂ“. w'hﬂ.sa name ]5 rﬂcurdad A% 0on thﬂ cut.uﬁ Datﬂ. 25‘{? }{h:l uf thﬂ‘ CD‘dE‘ 1"5 E‘_ +g1 ?HI";{%’D 5234 1 _ll Ill
Standalons Consolidated in the register of members / register of beneficial owners available at: = 5:5‘::';1'15” Lngﬁﬁ'r?;lﬁfum
intai itors ; ici sur rical.
g =L Cuarter Ended] Quarter Ended| Half Year Ended | Quarter Ended| Quarter Ended) Fall Year Ended !'nalntal-nad‘hyr the Depositories, shall be entitled to partu:u::ata . g
Na. 30.09.2026 | 30.09.2025 | 30.09.2026 | 30.09.2026 | 30.09.2025 | 30.09.2026 ivthe s-votling. Ajiarach whe (S not& memnber aon INEIORT] T e - of |14.11.2026
{Unaudited) | (Unaudited) | (Unaudited) | {Unaudited) | {Unaudited] | (Unaudited) Eﬂ:;u :-Ehg::ﬁ treat the Postal Ballot Notice for information Eh;resasi;hcgf rienctiﬁsf |:5a.tur. day)
1 | Total Income from Dparations (Net) 1,953 31 1,883 30 306347 1,851.32 1,883.30 306347 eI : ; . : 1 :
2 | Met Profin / (Lass) for the penod J ﬁﬂlb%f::gﬁmn" iu d'a:m ;}ﬂlﬁﬁ il add 17| Rateshisstie ur the prosigionat istof 2112207
< s e e s " ; e ambers who have not registered / updated their e-mail address e it I d
(before Tax, Exceptional and / or Extracedinasy items) 624975 Erd 66 1.408.21 L4TA3 G249 1,378.83 with their Depository Participant(s), are reguested to register | prospective resolution applicants (Tuesday)
3 | Met Profit/ (Loss) for the period befare tax . ; update their e-mail address with the Depaository Participant(s) | [12| Last date for submission of objections | 30.11.2026"
iafter Exceptional and / or Extracedinary items) 629.75 60966 1,409.21 557.83 /02.99 1,376.83 where they maintain their demat accounts. to the provisional list {Monday)
4 | Met Profit/ (Loss) for the period afber tax The resolution, if approved, shall be deemed o have been passed - . . .
(after Exceptional and / or Extracrdinary itermns) 451,88 53832 1,046.63 419.74 533,40 1,014.15 on the last date of Eﬂ,uﬁng i.e. Monday, November 30, zn‘gﬁ‘ The 13 Da'.F.l‘ ﬂf IS5Ue ﬂlll‘ final list of prospective ?'.,l?,,r 1;.2[:{,;_5*
& | Total Comprehensive Income for the period [Comprising Profit / (Loss) results .of e-voling will be announced on or before Weadnesday, resolution applicants ednesday)
far the parad (after tax) and Other Comprehensive Income (after tax)| aatan | s3ave 1,042.31 41567 534 84 1,009.83 December 02, 2026 and same along with Scrutinizer's Report will 14| Date of issue of information 09.12.2026%
6 | Equity Share Capitat 304,66 304 66 30466 0466 304,66 304,66 ba displayed on the website of the Company at www.gtpl.net and on morandum, evaluation matrix and :
7 | Reserves (exciuding Revaluation Reserve)as shown in | the website of KFinTech at hitps:/fevoting. kfintech.com. The results :'Tr.:zueﬂ ff:jr FESFL}?:ti::T? pTanTtu i (Wednesday)
the Audited Balance Sheet of the previous year will simultaneously be communicated to the Stock Exchanges and ki liéant
S T e will also be displayed at the registered office of the Company. prospective resoiution applicants
”?:;rnl':';';:_liiw'ing i A ;pmtimsl In case of any query on e-voting, members may refer to the “Help™ | |45| Last date for submission of 08.01.2027*
Basic ' 1483 1TET 3435 1178 1751 33,29 and “FACS" sections/ E-voting user manual available through a resolution plans {Friday)
Dhiluitad 14.83 1767 435 1978 17 83 33799 dropdown menu in the "Downloads” section of KFinTech's website g
T e F1he detaild PR T — for e-voting at hitps:fevoting kfintech.com 16 PmbcE'.Es Eglla“ idto | svssm PLL?E@Q%‘_'}W'-CG“T /
ote : The above is an axtract of tha datailed format of Financial Results for the Quarter and Half Year ended @) C[E By the Ovcer of the Beard ' ' voli i i i submit msureshkumar{@icai.or
0th September, 2026 filad with the Stock Exchange under Reaulation 33 of the SEBI [Listing Oblsgations and _.FE E-'T:"' ™ Place Fo S:ﬂ; H:n-r; I:Pul:li] l.i:nillrd :?gz;ﬂﬂf details for addressing e-vaoting relating queries/grievances, Y
Disclosume Requirements] Regefations, 2015 The full format of the Financial Results for the Quarter and Half Year :-_1 _;::'ﬁ.__. ] Vadodira Sy Sh S- VoRali. Vi P e 17 Details of EDFDDIHT_E The CD is fE'giE‘[E‘rEd under the
ended 307 Septermber 202¢ are available on the webste of Stock Exschange at waw.bseindla.com & Company's ﬁh_;;';;fﬁ Crake Abhay Chintaman Chaudhari n i ‘:]Ju', IGEI. residen debtors registratiun MSME category.
weeble ot wwwoahplpune.com and the sams can be accessed by scanming the QR Codeattached belo EoRE 28 102026 Chaimman g:;z;iﬂmnegﬁ; SIE;':;?& 39 status as MSME [HEQ no, UDYAM-AP-04-0003129]

Gachibowli, Financial District,

Manakramguda, Hyderabad 500 032

E-mail: evoling@kfintech.com

Toll-free Mo 1800 3024001

[from 2:00 a.m, (IST}to 6:00 p.m. {1ST) on all working days]

By order of the Board of Directors
Sdf-

Ashwin Patel

Company Secretary and
Compliance Officer

FCS: 6765

*Mate: Dates are subject to the CIRP extension to be granted
by the Hon'ble NCLT.

Place : Coombatore
Date : 28.10.2026

3 Zonal Office - 1st Floor, SP Building,
Indian Bank  Novelty Road,Behind Indian Oil Petrol Pump,

E-AUCTION
Karnal - 132001 (Haryana) Phone: 0184-2266358,
2266264 E.rnat;]: zgkarn}al@indianbanh.m.:’n SALE NOTICE

APPENDIX IV-A [SEE PROVISO TO RULE 9(1)] / 8(6)] SALE NOTICE FOR SALE OF IMMOVEABLES PROPERTIES
DATE OF E-AUCTION : 20.11.2026 FROM 11.00 AM TO 04.00 PM

rands

CA Mahalingam Suresh Kumar

RP of M/s Sn Venkata Sivaparvathi Spinning

Mills Private Limited [Under CIRP]

IBEI Reg Mo. IBBI/IPA-001/IP-PO0110/2017-2018/10217
AFA No. AAT0217/02/311226/108768

valid upto 31/12/2026.

Place : Ahmedabad
Date : October 28, 2026

E-Auction Sale Notice for Sale of Immovable Assets under the Securitisation and Reconstruction of Financial Assets and

Enforcement of Security Interest Act, 2002 read with proviso to Rule 8 (6) of the Security Interest (Enforcement) Rules, 2002
Motice is hereby given to the public in general and in particular to the Borrower (s) and Guarantor (s) that the below described immovable
property mortgaged/charged to the Secured Creditor, the Physical (whichever is applicable) possassion of which has been taken by the
Authorised Officer of Indian Bank, Hisar Green Square Market branch, Secured Craditor, will be sold on “As Is where is", “As is what
Is", and “Whatever there is" basis on 20.11.2026 for recovery of Rs.13,78,716/- (Rupees Thirteen lakhs Seventy-Eight Thousand
Seven Hundred & Sixteen Only) (as on 10.01.2025) with further interest, costs, other charges and expenses theraon due to the Indian
Bank, Hisar Green Square Market branch, Secured Craditor, from 1.Mr. Sanjay Kumar S/o Chander Bhan Singh, Plot No 1 Situated
near Raju Bishnoi Kothi, Giabipur Road, Village Parbhuwala, Distt - Hisar 125113 (Borrower/Mortgagor). 2. Mrs. Suman Devi W/o
Mr. Sanjay Kumar, Plot No 1 Situated near Raju Bishnoi Kothi, Giabipur Road, Village Parbhuwala, Distt - Hisar 125113
{Guarantor),

The specific details of the property intended to be brought to sale through e-auction mode are enumerated below:

~

YURANUS INFRASTRUCTURE LIMITED
CIN: L4a909G) 1994PLC0O21352
Registered Office: Rannade House, First Floor, Near Ishan Bunglows, Shilaj, Ahmedabad - 380059, Daskroi, Gujarat Bharat,

Sr. Detail of Inmovable Property/ies Amuuné:f Féﬁ'ﬁ'iﬁﬂﬂf.f Proparty E“‘"":‘:“"‘“ Telephone: +91-9898537188 || Email; csi@yuranusinfra.com | Website: www.yuranusinfra.com
No, Taki L s bolic{ Secured ks ¥ 1D Mo . 1 ; et I ) ’
s “P,:‘fmﬁs.“ e i LT property The Board of Directors of the Company at their meeting held on Wednesday, October 28, 2026, approved the

1. |Equitable mortgage of residential house | Rs,13,78,716/- |1.Rs.20,16,000)- |IDIB50381991968 | ML Unaudited (Standalone) Financial Results of the Company, for the quarter and half year ended September
constructed on Plol measuring 277.77 sq/| (as en 10/01,2025) |2 Rs. 201,600/ : . . . -
yards sihiated on PIStNG.01, near Rei 3. Rs. 10,000/- 34{.1,%{125.?1?& S_tatutnryf.-.udltﬂrs have fevlewed these ﬁne?n:::aiilsxesults pursuant to regulations 33 of SEBI
bishnoi kothi, Giabipur road, Village Parbhuwala, Tehsil Uklana, District Hisar, comprised in Khasra (listing Obligation and Disclosure requirements.) Regulation, 2015 asamended.
no.62/(7/1/1(2-9),7/2(5-10),14/1/1(2-10),14/1/2(0-12) in the name of Mr. Sanjay Kumar. The full format of Unaudited Financial Results is available on the BSE Limited website at

Possession: Physical
“THIS PUBLICATION IS BEING MADE GIVING 15 DAYS NOTICE UNDER RULE 8{6)9(1) OF THE SECURITY

www.bseindia.com and on the website of the Company at https://yuranusinfra.comffinancial-results.php

and the same can also be accessed by scanning following Quick Response (QR) Code.

By Order of the Board

For, YURANUS INFRASTRUCTURE LIMITED
Sd/-

Nitinbhai Govindbhai Patel

Date: 28-10-2026 Chairman cum Managing Director
Place: Ahmedabad DIN: 06626646

Note: The above intimation is in accordance with Regulation 33 read with Regulation 47(1) of the SEBI
[Listing Obligation and Disclosure Requirements) Regulations, 2015.

epaper.financialexpress.com

INTEREST (ENFORCEMENT) RULES, 2002 TO THE ABOVE BORROWER AND GUARANTORS".

Bidders are advised lo visit the website (https://fbaanknet.com) of our & auction service provider PSB Alliance Pvt. Ltd. to
participate in online bid. For Technical Assistance, please call 8291220220. For Registration status and EMD status, please email
to support.baanknet@psballiance.com.

For property details and photograph of the property and auction terms and conditions, please visit: hitps://baanknet.com and for
clarifications related to this portal, please contact PSB Alliance Pvt. Ltd, Contact No. 8291220220.

Bidders are advised to use Property |D Number mentioned above while searching for the property in the website with
https://baanknet.com

Contact Person: Mr.Sachin Kumar
(Authorised Officer and Chief Manager Hisar Green Square Market Branch) Contact No. — 9997430082

Dated : 27.10.2026 + Place : Hisar The Authorised Officer, (Indian Elanlr.]ll

Pune
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